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LOK SABHA DEBATES 2

LOK SABHA

Thursday, April 6, 1972/Chaitra 17,
1894 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Retrenchment of Workers of Rourkela
Steel Plant

*281 SHRI ARJUN SETHI Will the
Minuster of STEEL AND MINES be
pleased to state

(a) whether a large number of workers
in Rourkela Steel Plant have been
retrenched recently ; and

{b) 1f so0, the reasons therefor ?

THE MINISTER OF STEEL AND
MINES (SHRI S, MOHAN KUMARA-
MANGALAM) : () and (b). With effect
from 1st March, 1972, the services of 608
persopnel of the Security Department
of the Rourkela Steel Plant, who had not
opted to join the Central Industual
Security Force, and who had become

surplus to requirement, had to be dispensed
with.

SHRI ARJUN SBTHIL: May I know
from the hon. Minister whether the

e Chiar e e v g
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Government have received any representas
tion from the employees of thc HSL giving
reasons for therr refusal to join the
industrial secunity force ?

SHRI §. MOHAN KUMARAMANGA-
LAM " Various representations have been
made arising out of uncertainty about
their future inside the force. But we took
quite constderable time and trouble and
tried to persuade them that their service
conditions will be safeguarded when they
joined the Force provided they were
physically fit, and if they were
found not physically fit they would be
given alternative employment in the plant

SHRI ARJUN SETHI Apart from
the Industrial Security Force, has the
Government  considered the chance of
providing them any alternative job so that
they may be absorbed in service ?

SHRI S MOHAN KUMARAMANGA-
LAM * The offer madc to all members of
the petsonnel of the security department
of the plant was that they should opt for
jomming the Central Industrial Security
Force, their service conditions would be
safeguarded and they would not suffer any
disadvantage as a result of joining 1t. If on
exercising the option, they were found not
suitable for inclusion n the Cential
Industnial Security Force, the offer was
that they would be given definitely employ-
ment i the plant So, those who had
exercised that option ate in a position to
take advantage of the offer made by the
management, and in respect of those who
were not prepared to exercise that option,
naturally their services have been found
surplus to our requirements.

SHRI DINEN BHATTACHARYYA :
May 1 know whether the Minister is aware
that the service coriditions of the Indus
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trial Security Force do not in any way
tally with the service conditions of the per-
sonne] of the Seccurity Department and it
was for that reason that a large number
of those employees do not want to opt
for that Service but rather wanted to be
absorbed in the plant itself. Is the Govern-
ment prepared even at this stage to consi-
der that aspect, and if an employee dec-
lared surplus comes forward, is the hon.
Minister prepared to absotb him in the
plant straightaway ?

SHRI S. MOHAN KUMARAMANGA-
LAM : 1 do not consider that the service
conditions in the Central Industrial Secu-
rity Force are in any way disadvantageous
to the personnel of the security department
and in certain aspecis we have guaranteed
that the carlier conditions that prevailed
in the security department for the person-
nel of that department would be protected.
Of course one great difference between the
security department and the Central Indus-
trial Security Force is that membership of
the force is liuble to transfer. Hon. Mem-.
bers will appreciate that this is probably
one of the principal reasons why we
wanted to introduce the Central Industrial
Security Force because if the local people
are kept in the same place, sometimes it is
difficult to enforce that discipline m a
separate security force as you can when
they can be transferred from place to
place.

So far as the second part of the
yuestion is concerned I think it is diffi-
cult because those who have opted will
naturally feel that it was not fair that the
offer should be given to those who did not
opt. But in any event I believe the
management is giving its attention to that
problem,

MR, SPEAKER : Next question. Mr.
Gangadeb. Absent, Mr, Dhandapani,
Absent, Some Members are coatinuously
absent, after tabling question. If they are
Dot presont it means that they are depri-
ving some other Member from being
given an opportunity.
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Eviction of Temporary Shops ja E.P.D.P.
Colony, Kalkaji, New Dehi

4283. BHRI B. K. DASCHOW-
DHURY : Will the Minister of LABOUR
AND REHABILITATION be pleased to
state :

(a) whether officials of the Rehabilita-
tion Department have taken steps to evict
temporary shops in the EPDP Colony
near Kalkaji, which are catering to various
needs of residents of the Colony ; and

(b) if so, the alternative arrangements
made by the Government to provide for
the daily necessities of the residents of the
Colony till regular shops are built by
Government

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-
HABILITATION (SHRI BALGOVIND
VERMA) : (a) No permission has been
given for opening temporary shbps.
Certain unauthorised temporary structures
which had sprung up n the Colony and
which constituted encroachments have
been removed. Some morc unauthorised
temporary structures have again come up
and steps are being (aken to remove
these encroachments.

(b) There are shopping/market sites in
the Colony. The Government proposes
to auction these sites as soon as enough
number of houses have been construc-
ted in the Colony or request the Delhi
Municipal Corporation to construct
markets and shopping Centre on these
sites. Pending auctioning of shopping
sites after a sizeable number of houses
have been constructed or construction of
markets and shopping centres by the
Municipal Corporation of Delhi, Govern-
ment would be prepared to examine the
question of allotment of a suitable
shopping site for a co-operative store, if
the residents so desire.

SHRI B.K. DASCHOWDHURY : This
is calied EPDP colony; it bas not yet been



houses and - buildings wmﬁn two" - yéars’
from the date of the: !me As a matter of
fact about - 100800 nemns have atready
m;tructad their - ho‘uses a.ml ltarteﬁ'
living: therc. ' ' : '

MR. SPBAK.BR Plem come to the
-questm.

SHRI B. K. DASCHOWDHURY :

To cater to their daily needs, daily
demands, essential supplies, certain per-
sons started temporary shops. It is not
understood from the hon, Minister when
the Government and the Ministry of
Rehabilitation will start auctioning the
shop sites. On the other hand under
the terms, the structures must be built
within the stipulated period. I want to
know whether the Ministry will consider
all these facts and tell us why the shop
sites have not yet been anuctioned ? Will
they allow these: temporary shops to be
maintained to cater to the essential needs
of those who have started living in
that area ?

SHRI BALGOVIND VERMA : Tt is
true that the name of the colony has not
been given so far, We have invited sugges-
tions from the residents, and some
suggestions have been received, We will
co:gai_der them after some time,

So far as the allotment of these plots is
concerned, they were actually allotted on
the condition that the houses in this
colony wauld be constructed by may, 1971,
at least 50 per cent if not more, ‘but up
till now only 200 houses have been cons-
tructed. out  of 1806 plots which have been
allotted 'so far, Two hundred more are
under  constriction, This is the position

‘There-are: places - reserved for these’
markets - and . shopping centres; but ‘we:
MWW them: awnme a am
entpart . of hie. munym hnundonm
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‘profit no loss basis, and if ‘we auction the.

plots now, it will' not go to the interests.

~of those who have boen allomd land,. it

will not reduee their premium. : With: this -
view we &re doing this, Then, there -are
uhopping centres in the vicinity of K.nlkaua

colony to cater to the. meds “of these

SHRI B.K. DASCHOWDHURY : 1
beg to differ from the hon. Minister.
There is no shopping centre in the viciaity
of this colony at Kalkaji. In view of
this, I would request the hon. Minister
to reconsider regularising these temporary
shops which are catering to the cssential
necds of the residents of the colony. ~*

SHRI BALGOVIND VERMA : I am
sorry. Government cannot permit unautho-
rised possession of land. In casc they
want their own shops, let them come
forward with a oo-operatwe proposal and
we will consider it.

Export of Scrap Steel through Barter Deals

-+

*284. SHRI VEKARIA :
SHR1 D. P. JADEJA :

Will the Minister of STEEL AND
MINES be pleased fo state : )

(a) whether there is any proposal for
making export of scrap. steel through
barter deals facilitating the import of
finished steel; and ' '

(b) :t' so, -the main features thereof?

THE MINISTER OF srsm. AND' "
MINES (SHRI S. MOHAN KUMARA-
MANGALAM) : (a) and (b). The Metal

- smprade Corporation” Lid. have come
: wpwlthl proposal for ‘export of 50,900'__ :

tonnes of Mill SoﬂtScnpnnd lmpon uf-

' ateol uninn the earnins fmm ﬁzh oxpor



T Urat Answers

M/s. Hiadusian Stoel Itd. have beon
asked to examine the Feasibifity of this
proposal,

SHRI VEKARIA : Is it a fact that
good steol worth lakhs of rupees from
Bhilai steel plant was sold as scarp iron,
and i so, may ! know what stops have
been taken against the officer concerned ?

SHRI S. MOHAN KUMARAMAN-
GALAM : No good stee! worth lakhs of
rupees has been sold as scrap from
Bhilai,

SHRI VEKARIA : Looking to the
requirements of stesl in the country and
the heavy demand from the States to set
up mini-steel plants, may I know whether
the Government is thinking of setting up
mére mini steels plants.

MR. SPEAKER : Your question has
nothing to do with the supplementaries.

SHRI YEKARIA: ... instead of
importing stecl, and secondly instead of
exporting screp steel and  importing
steel 7

SHRI S. MOHAN KUMARAMAN-
GALAM : So far as the first question is
concerned, 1 think the hon. Member would
help me by putting 1t asa separate ques-
tion. So far the question of export of
scrap 18 concerned, the export policy is
regulated so that internal demand is first
met and only quantities and varicties of
scrap which are su-plus are allowed to be
exported,

SHRI VEKARIA : Will it be in rupee
currency or foreign currency 7

SHRI 5. MQHAN KUMARAMAN-
GALAM ; When we export, naturally we
earn foreign exchange asa resuit of the
export.

SHRI D, P, JADEJA | Which are the
countries with whom negotiations are beiag
carried on 7 Will this effort be made
tbrough privaté enterprises or through
the public sector ?

APRIL 6, 1972
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SHRI 8. MOHAN KUMARAMAN.
GALAM : I reguost the hon. member not
to press me, to antwer i, beoause it isa
subject-matter of commercial negotintions
and such things are better not spoken
about in public. Regarding the organisa.
tion through which these negotiations are
being carried on, asI have said fin my
answer, it 13 the Metal Scrap Trade Cor-
poration, in which Government have an
important share.

SHRI J}YOTIRMOY BOSU : Will he
tell us how much scrap iron is available in
the country and how much of it could be
utilised by the proposed mini steel
plants ?

SHRI S MOHAN KUMARAMAN-
GALAM : May [ request him to put it
as a separate question, because the main
question is about export. Secondly, it
refers to export of steel scrap and not of
scarp iron.

SHRI JYOTIRMOY BOSU: I will
amend my question. May 1 knmow how
much of steel scrap is available in the
country . . .

MR. SPEAKER :
Mr, Pandey.

That 1s all right.

o Wyl ATTALY qi¥T © & AHIT
¥ w opg w7 I ok AW F
qraw Ag § w1 ? afe Ag & O wox
i 9t swrewr wft aft v afE
Tq6T 91 @ 2w W IvAwm @ Aw
Wi Juwr frafe € 7 w9} ?

SHRI S. MOHAN KUMARAMAN-
GALAM ' The bon, member should
have followed my earlier roply that
exports are regulated in such a way that
internal demwmnd is first met and only
alter the internsl demand is met, quanti-
ties or verieties of scrap which ase
surplus are alipwed to be exported.
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*285. SHRI N. K. SANGHI :
SHKIP. M. MEHTA :

Will the Minister of STEEL AND
MINES be pleased to state :

(a) whether steel supplies have recently
been suspended to certain fake industrial
units;

(b) if so, the reasons therefor ; and

(c) the action taken against the persons
who drew the supplies and also against the
officials who failed to verify the existence,
or otherwise, of these fake organisations
before the supplies were made ?

THE MINISTER OF STEEL? AND
MINES (SHRI S. MOHAN KUMARA.
MANGALAM) : (a) and (b). Yes, Sir.
Reports have been received about some
units not in"existence or not in operation
having received steel supplies, and pending
further investigation, supplies to some of
them have been suspended

(c) Several cases have been referred to
C, B.1./State Government for investigation.
Action against the concerned persons can
be taken only after the investigations are
complete and the responsibility fixed.

SHRI N. K. SANGHI : Since large
amounts of stee] have been distributed
to certain industrial concerns which did
not exist and since there is a long-drawn
procedure of distribution of steel, have
Government found out any measure by
which a révised administrative proosdure
can be Iaid down, so that these thingy
really do not bappen and Government is
able to find out whother the industrial
concsrns do eéxist 7

SHRI 5. MOHAN KUMARAMANGA.
LAM : The hon. member may not be
ontirely correct in daying that lurge
amounts of Stesl have besn misused

sits there, is very Jarge in relation (o us.
That way, it is. not really very lagge. But
we have tightened up the entire machinery
by appointing Assistant Regional Iron
and Steel Controllers in the main centres
like Delhi, Madras, Bombay and Calcutta.
It is as & result of the investigations carried
on by these officers that we have been
able to locate and identify organisations
which either do not exist or have closed
down and arc using whatover steel they
get for wrong purposes. As a result of
setting up this organisation, 1 think we
can be fairly confident of reducing the
misuse of steel to the minimum. But
there will always be a certain amount of
misuse, which it is  impossible to check.
The very existence of & system of control
leads to a certain amount of misuse like
this. The object is to reduce it to the
minimum and I think, we are doing that
now,

SHRI N. K, SANGHI : Would it not
be a better procedure if the distribution of
steel is done through the State Governments
who are very much located there and who
would be in a better position to see that
misuse is not there? It will also reduce
a lot of work in the Central Ministry.

SHRI S. MOHAN KUMARAMANGA-
LAM : There is no question really of
distributing through the State Govern-
ments. You will appreciate that the
allotment of steel to consumers is done
on the sponsorship of Central or State
Government departments; that is to say,
any person, who applies for steel to the
Joint Plant Committee and then to the
Steel Priority Committee, has 1o be
sponsored. The State Governments also
sponsor cerain applicanis, So far as
misuse is concerned, miisuse may be by
persons sponsored by the State or by the
Centre, I do not think that there is any
discrimination so far as misuse s conosr~
ned. So, putting it purely in the hands
of the State Governments is no selakion.
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SHRI P, M. MEHTA : { would like to
khow from the hon. Minister the total
nutmber of units which do not exist or
which exist on paper and are not in
operation. I would also like to kmow the
quantum of steel supplied to those units
and whether any departmental action has
been taken by the Ministry to stop this
large scale corruption; if so, what steps
have been taken to check this ?

SHRI 8. MOHAN KUMARAMANGA-~
LAM : During fthe years 1970 and 1971,
58 cases of misuse of steel have come to
the notice of Government. Qut of these
58 cases, I am not yet in a position to say,
because investigations are still going on,
as to what were the actual cases ot misuse.
17 cases have been referred to the CBI or
the State police authoritics for investigation
and others are being inquired into by the
State Governments andjor the Regional
Iron and Steel Controller. So far as the
question of action is concerned, I have
mentioned m my answer to the main
question that action against the concerned
persons can obviously be taken only after
investigations are complete and the
responsibility has been fixed. 1 can awsure
the hon. Member that that will be done

SHRI1 P. VENKATASUBBAIAH : May
I know from the .hon. Minister to what
extent this mususe of stcel by the steel
units was responsible ,for the free
availability of steel in the open market at
a more exorbitant rate than the stee]
that is available at the controlled rate ?

SHR] S, MOHAN KUMARAMANGA-
LAM : I do not think I can give a quanti-
fied answer to that question, but ,obviously
that has contributed to it. I would,
however, like to comment that if one takes
the entire 'steel “production {for the year,
the quantity that is available in the open
market at, what may be cuphemustically
oulled, open market prices is not really a
very substantial preportion,

oft gwerg vvm ¢ R W @
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SHRI S. MOHAN KUMARAMANGA-
LAM ; If the hon. Member is anxious to
have the answer, perhaps he can ask me
later when I can certainly give him the
information. Bnt at the moment those
details aro not with me.

Islamic Conference
+

*286 SHRI RAJDEO SINGH :
SHRI1 PILOO MODY :

Will the Mister of EXIERNAL
AFFAIRS be pleased to state :

(a) whether Conferenee of Foreign
Ministers of Islamic countries was recently
held in Jeddah ,

(b) whether Pakistan took advantage
of this Conference to miount anti-India
tirade ; and

(c) if so, its dehiberations dand the
reaction of the Government of India
this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH : (a)
Yes, Sir.

(b) Yes, Sir.

(c) The Conference discussed a number
of subjects, including *‘the situation m the
Indo-Pakistan sub-continent™,

2. According {to information available
with the Government of |India, the Jeader
of the Pakistani delegation made virulent
statements, full of [falsshoods! and
halftruths, against India and pought [the
Conference's endorsement of the Pakistani
views,
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It is a matter of sorhe regret that a few
delogates supported Pakistan and were
critical of Indis. Some others, however,
orged modetation and & realistic approach.
The latter view appears to have prevailed
in the Joint Communique in which no
condemmnatory reférences to India were
made,

SHRI RAJDEO SINGH : May I know
from the bon. Minister whether, on the
whole, the speeches delivered there indi-
cated & reconcilistion of the existence of a
sovereign Bangladesh or otherwise?

SHRI SURENDRA PAL SINGH: In
the beginning, @ few speeches were made
which were critical of India’s stand on the
whole crisis,  But later on, as I said m my
mamn reply, there was a change in their
attitudes and a consensus developed n
favour of moderation. We fecl that the
attitude of most of the countries there was
based on wrong analysis of the facts and
wrong assessment ol the situation, Later
on, after the emergence of Bangladesh,
there has been a change in their attitude.

SHRI RAJDLO SINGH * May I know
the countries which took a moderate atti-
tude in the Conference?

SHRI SURENDRA PAL SINGH ; The
list 15 quitc large. If I name a few of them,
they are, Afghanistan, Indonesia, Malaysia,
Egypt, Senegal, Guinea, Byria and a num-
ber of others which took a very moderate
attitude in the Conference

oft ypTE wewe T Ay G § 1
agt ¢ faw 2 A fggem & fawrws
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SHRI RANABAHADUR SINGH: May
1 know whether in this Istamic Conference
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b
India too was invited as & nation to partici-
pate in it ?

SHRI SURENDRA PAL SINGH : No,
Sir.

Compilation of Indo-Soviet Documents

*287. SHRI P, VENKATASUBBAIAH:
Wiil the Minister of EXTERNAL AFFA-
IRB be pleased to state :

(a) whether a volume of Indo-Soviet
documents 1s being compiled to mark the
25th anniversary ol the establishment of
diplomatic relations between the two coun-
trics, E

(b) 1f so, the salient features thereof;
and

(¢) whether a Soviet Delegation visited
India recently in this regard and if so, the
outcome of their visit ?

THE DEPU1Y MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH):
() Yes, Sir

(b) The documents will reflect the
growth of Indo-Soviet relations in all fields
during the last 25 years of diplomatic rela-
{10ns between the two countries;

(¢) Yes, Sir  The Delegation had pre-
liminary discussions on the modalities for
the compilation and publication of the
documents.

SHRI P. VENKATASUBBAIAH : It is

a very healthy and refreshing action that
the Government of India has taken to mark
the 25th anniversary of the cstablishmeat
of Indo-Soviet diplomatic relations. In
this connection, may I know whether the
Government propose to send any delegation
to Soviet Ungjon to further strengthen the
{ies between the twa ocountties and, if so,

whetter the decislon will be 1aken soon?
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SHRI SURENDRA PAL SINGH : Yes,
Sir. A decislon has been taken to send a
delegation from India and it will be sent
very soon,

SHRI PRIYA RANJAN DAS MUNS! :
May 1 know from the hon. Minister whe-
ther in this document, the problem of
South-East Asia and the attitude of India
and Soviet Union against imperialism has
been highlighted.

SHRI SURENDRA PAL SINGH* It is
very difficylt to say at this stage what partie
cular aspects of policies of issues are likely
to be highlighted. Thesc are matters of
detail,

+ Bharati process of making Steel

*288. SHR1 BHOGENDRA IJBA :
Will the Minster of STEEL AND MINES
be pleased to siate :

(a) whether examination of the
AMltekar {Committee Report with regard to
the Bharati Process of making steel has
been completed;

{b) If s0, the result thereof; and

(c) whether vested Interests in the
steel industry and conventional technique
are sesisting the mew process, and if not,
the reasons for delay 7

THE MINISTER OF STEEL AND
MINES (SHRI S, MOHAN KUMARA-
MANGALAM) : (a) Yes, Sir.

(b) and (c). A statement is placed on
the Table of the House.

STATEMENT

Alter careful sorutiny of all the avail-
able data, the Altekar Committes came to
the conclusion that reduction fof iron ore
n & coke oven type chamber and its
subsequent discharge by a pusher saachine
asenvisaged in the ‘Bharati Process’, was
not a technioally fessibie proposition.

APRIL 6, 1972
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Government did not wish to take a floal
view on this subject without the fullest
qonsidetation. It was, thevelare, dacided
to invite the comments of wisatis/metal-
Jurgists in the country, Accordingly, wide
publecity was given through a press hand~
out on Ogtober 6, 1971, summarising the
views of the Altekar Committee and
scientists/metallurgists were invited to
furnish their comments on the practical
application of the process. Specialists in
the field of ferro-metallurgy, thermo-dyna-
mics and practising metallurgists who have
had considerable experience in operating
sophisticated steel  plant  equipment
responded to the appeal made by the
Goverament but they did not support
Shri Bharit's claim or the feasibility of his
process. They had generally agreed with
the conclusions of the Altekar Committee.

On the basis of the nformation availa-
ble, Government, therefore, came to the
conclusion that further explotation of the
process may Dot be feasible. A press
band-out was 1ssued on March 11, 1972 0n
the view taken by the Government on the
basis of the comments recetved from
scientists/metallurgists  Shri Bharati was
also informed of the reasons for the
decsion taken by the Government

There is no reason 1o think that the
scientists/metallurgists who studied the
matersal furnished by Shri Bharati gave
their appraisal with any thing but the best
motives and the highest objectivity.

SHRI BHOGENDRA JHA : I could
not get & copy of the statement earlier, I
you give me some time, 1 will go through
this, Bir ..

MR. SPEAKER : That 1s not the
practice of the House Normally the
statement should reach the Member in
time. Should I enquire about it as to
whea it reached you 7

8HR} BHOGENDRA JHA: No 8ir,
I will ask my guestion. I would ike to
now Wbout the last part of the question.
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Is it & fact that vested intercsts !in the
industry and the ouimoded old and
traditional techniques are resisting the
spplication of the mew process of making
stoel in the country ?

SHRI §. MOBAN KUMARAMAN-
GALAM : I have actually no reason to
believe that the persons who advised us in
this matter—who included among them the
Jeading metallurgists in the country—had
anything but the hijghest motives and
objectivity in giving their report.

SHR1 BHOGENDRA JHA : Bharati
challengingly insisted that the process was
more economical, more productive and
more helpful for our economy asa whole
and for the steel industry in particular,
In that case, is any practical experiment
being made on & wider scale? Is the
whole Ccmmittee convirced that the new
prccess will not be suitable ?

MR. SPFAKER : Itis mentiored mn
the statement.

SHR1 S. MOHAN KUMARAMAN-
GALAM : It was exaclly n order to
enable the Government to arrive at &
proper decisjon regarding the vahdity of
the process and whether 1t should be tested
on a pilot plant scale that the matter was
referred to a committee of leading
metallurgists of this country for their
advice. The Committee consisted of, as
the hon. members may be aware, the
following : Direcior of the National
Metallurgical Laboratory, Jamshedpur—
Chanman; Dr. Bral m Prakash, Director,
Metallurgy Group.  Bhabha Atomic
Research Centre, Bombay; Dr. R. V.
Tamhankar, Director, Defence Metallurg:-
cal Laboratory, Hyderabad; Prof. T. R.
Anantaraman, Head of the Metallurgical
Depariment, Banaras Hindu University;
and Shri K., C. Mohan, Deputy Chief
Engin¢er, Central Engineering and Design-
ing Bureau. However, cven after we
received the report of this Committee and
the Committee advited us that it would not
be worthwhile starting a pilot plant, by
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way of abundant caution and to make
absolutely sure that this advice was correct
advice, Government on 6th October 1971
gave a wide publicity through a press
hand-out asking all or any other acientists
and metallurgists in this country to furnish
thelr comments if they wished to do so on
the report of this Committee and advise us
as to what they felt about it. Only after
getung the replies from a number of
persons who confirmed the original view
and the report of the Committee, we came
to the decision not to spend money ona
pilot project

SARI BHOGENDRA JHA : What was
the reaction of Bharati himself to the
findings of this Committee 7 Was he
satisfied ? *

SHRI S. MOHAN KUMARAMAN-
GALAM : It is somewhat difficult some-
times to satisfy the inventors that their
inventions do not have a solid besis.

SHRI SHYAM SUNDER MOHA-
PATRA : The hon. Minister is aware that
I was the first man in the Lok Sabha to
raise this point about Bharati process.
The fcasibility report was prepared by
M/s. Koppers of West Germany, You
know, Sir, it is one of the top concerns in
the world; they had prepared the feasibility
report and while Bharati was roaming
round the world...

MR. SPEAKER : Please ask the

question.

SHR1 SHYAM SUNDER MOHA.
PATRA : Is it possible to spend about
Rs. 2 crores for a pilot plant because the
process will give us a tonne of steel for
Rs. 507

SHRI S. MOHAN KUMARA -~
MANGALAM : So far as the question of
Kopper's report is concerned, it was only
a feasibility report in the sense that it
examines the metallurgical reactions
involved. It did not deal with the
problems of epgibeering and ptocess control
which would be involved evenin a plfot
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plant operation and much more %0, ina
commercial operstion. Koppers have
stated in two Jetters, coples of which were
@given to us by Mr, Bbaratl himself, that
thoy were not prepared to incur any
expenditure for further development of the
process. The Committee of high-standing
metalurgists whom we oppointed have
advisod us that the cost of a pilot plant
operation may come to somewhere in the
vegion of Rs. 12 to Rs. 15 crores and even
ifone tries to instal the pilot planton a
somewhat smalier soale than what the
comraittee thought advissble, then, it
would certainly take us to about Rs, 10
crores and that is why we thought that it
was not worthwhile,

) Kodremukh Iron ore Project, Mysore

*289, SHRI PAMPAN GOWDA :Will
the Minister of STEEL AND MINES be
pleased to refer to the reply ziven to Un-
starred Question No. 707 on the 18th
November, 1971 regarding Kudcemukh Iron
Ore Project and state :

(a) whether Government have since
' examined the detailed Project Report for
the Kudremukh fron Ore Project in
Mysore; and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OB STBEL AND MINES
(SARI SHAHNAWAZ KHAN): (a) The
report of the working Group on the De-
tailed Project Report for Kudremukh iron
ore deposits, has since been received by
Government and is under examination.

(b) A statement giving a summiary of the
Datailed Project Report is placed on the
Table of the House, [ Placed in Library. See

No. LT—1666/72)

SHRI PAMPAN GOWDA. : How many
duys ar months will the Government take
to take & decision on this report ?

SHRI SHAHNAWAZ KHAN : The hon,

Momber Is aware of the fact that this is a

APRIL 6, 1572

Oral Answers 20

very important project and A huge ex-
penditare has to be {ncurred. The detaifed
report was rooeived in March 1971 and a
Working Group wag set up to go into full
detalled and various aspects had they have
also submitted their report which is now
being examinad by various Ministries and it
would be put up to the Cabinet very shorte
iy,

SHRI PAMPAN GOWDA : My ques-
tion has not bsen answered —as to when the
Government is likely to take a decision.

SHRI SHAHNAWAZ RHAN: All 1 can
assure the hon. Member is that it will go be-
fore the Cabinet very soon, possibly within
a month or so.

SHRI P, VENKATASUBBAJAH : Since
the Kudremukh iron ore is & low grade iron
oreand as there are several other such
project in that area, may I know whether
the capacity of this project which is in-
tended so cater to the nesds of that particu-
lar area, will be enhanced 50 as to meet the
requirements of the other iron ore projects
which are having low.grade iron ore ?

SHRI SHAHNAWAZ KHAN : The
yron ore found in this arca is of a low grade
varying between 33 and 39 per cent. Itis

a magaetic type or which can be beneficiated
to 66 or 699%,.

MR. SPBAKBR ; I havescen It Itisa
very simple question. Itis 7§% which is
going upto 10%. Why don't you finish it
jo one minute ?

SHRI SHAHNAWAZ KHAN : The ex-
port in the initial stage would be 7} million
tonnes with a capacity to go upto 10
million tonnes.

MR. SPEAKER °
simple.

Shei Mubammed Sheriff-gbsont.

Shri Atul Bibarl Vajpayes—absent.

Shri Chistibabn—abasnf.

Shrf Laskar,

That iooks very
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Wiil lhe Miriister of LAEOUR AND

REHABILITATION be pleased to refer to

~ the reply given td Unstarred Quuﬁon No,
647 on the I8th Novembnr. 1971 and
state :

{s) the progress since made towards
achieving the object of one unlon for one
industry; and

(b) the time by which the object is likely
to be achieved ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION(SHRI BALGOVIND YERMA):
(a)and (b). At their meetings held on
March 13-15, 1972, the representatives of
the three Central Workers' Organisations.

INTUC the ~ AITUC
and the HMS, who have
been  holding  consultations among
themselves, reached a limited accord on
the question of recognition of a2 sole bar-
gaining, agent, in a plant or industry. The
matter is being processed further.

namely the

SHRI NIHAR LASKAR : I really fail
to understand why the Government is sitt *
ing tight over the matter for sucha long
period because it is the question of better-
ment of woikers' conditions. 1 would like
to know when they are likely to cometoa
decision ln the matter,

’l‘HB MINISTER OF LABOUR
REHABILITATION ) _
KHADILKAR) In the last conference when
this quu#lo:: was raised, ‘I "have oot a
time-limit. " In October this qnmlon was
raised and 1 'have told them, the mlxim'mn

limit is 6 months énd - after'é months we
wilf not indefinitely wait for thelr  conolu-

slons, thilt is agreed conclusioes, but ihat’
wmnm««:mm eaw «: ihe re

AND
(SHRI R. K

'nmvaﬁmutmiomon mmn;i-’j_
' wh!ch wark\‘-fl su&'er and m&mﬁﬂm."

d'tmmf mﬁvm
fefens % fowie @ o€ f fn o8

mmm g:ﬂmr g mfmn‘_‘;
va% q1x 18 Aavax 1971 W wied

~ wrar faay ar ztrqmgﬁm—-‘q«f

wRfemiee arg wom el § 1 gEk
qE WS wOq F 0w OF aw qur fY
mt.mmm'm mAT?
w1 faaia & fag wrg frare 7 @t
3, wafafmdr fifme gar 2?7

SHRIR. K. KHADILKAR : } fuly
appreciate the anxiety expressed by the
Member regarding the outcome of the tatks
and deliberations. In a matter like this-
usually Labour Ministry is guided by the
advice, if possible, or at least a oonm:us_
among the various trade unions. The
period is now almost coming to an cnd

and I hope we will be able to take a decision
'oona

d:iqwﬁ"m:qw wrge dYo Zo
!ﬁnlﬂ!l?ﬂ'o UHo UHe %ﬁﬁ%ﬁﬂiﬂ‘
fod § a1 Taddz w9y AT goT
§?

SHRI R. K. KHADILKAR : One point
is regarding recognition of a representative
union, 7'hat is one question. As has been
replied to earlier, we have reached a limited
accord because they want to exciude areas
where different types: of legislations exist ;
for.axample, different types of legislations™
exist in Maharashtra, Gujarat and Madhya
Pradesheic. Onthat point there .is o
mtumadmmtmtohﬁm;
thm together on this point as wou.

SHRIS. B, GIRI ; For the last 25 :mu
we - have 'had experiende ‘of ‘the rivairies,
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duotion also suffers, Is the hoa. M inister
baving any proposal, in view of his
experience, to bring about a legislation to
amond the Trade Union Act, inorder to
have one Union for one establishment ?

SHRI R. K. KHADILKAR : That is
our effort but, as I said eariier, we thought
whether we could legislate aftar some
agresment, because agreement gives sauc~
tion from the trade uaions side, and so
that is our effort.

SHRI K. MANOHARAN : There was
a suggestion made by our Chief Minister
also,

SHRI INDRAJIT GUPTA: Are we
to take it from the reply given a little while
go, in case the three central trade unions
organisations are not able to teach an
agreement at an early date on that question
about Maharashtra, Gujarat, etc.

Will the Labour Miaistey be not dis-
posed to accept the agresd formula reached
in respect of the other States ?

SHRI R.K. KHADILKAR: Certainly
we will be giving effect to the agreed for-
mula but we will have to find out some
ways how far this minimum formula could
be worked, if I may say so, how far
the Bombay Industrial Relatioas Act could
be kept in absyaace or bs operative fora
limited.

SHRI INDRAJIT GUPTA : That is
being lekt to you,

Indiaas Workiag in U.N Services

*293. SHRI INDRAJNT GUPTA:
Will the Mmister of BXTERNAL
AFFAIRS pleased to state :

{(a) the number of Indian nationals wor-
king at preseat in U.N. Administrative
Services and how many of them are holding
executivé posts ;

(b) whether Government think that
India’s representation in the U. N,
Admijnistrative Services is adeguate ; and
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{c) if not, the steps taken to increase
India’s represeatation ?

THE DEPUTY MINISTBR IN THE
MINISTRY OF EXTBRNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (s) As
on 31st August, 1971, the total number
of Indian nationals employed in the
UN Secretariat was 143, Ouat of these,
56 are holding posts inthbe professional
and higher grades, which can be regarded
as “'executive’’ posts,

(b) and (c). Indian representation in
professional and higher grades in the UN
Secretariat Is considered, on the whole, to
be adequate, Bvery effort is made to
improve Indian representation in the higher

echelons by recommending, whenever
opportunity arises, suitable and well
qualified Indians.

SHRI INDRAJIT GUPTA : The hon.
Deputy Minister has said that the repre-
sentation of Indians in the UN Adminis-
tration szrvice is on the whole considered
adequate or satisfactory. I would like
to know on what basis this has been
assessed. Is it in proportion to the nationals
of other countrics working there, or else
what are the criteria by which Government
decide whether this degree of representation
is adequate or not adequate 7

SHRI SURENDRA PAL SINGH : No
clear-cut or hard and flast rules have been
laid down by the UN Secretariat about
recruitment of personnel from various
countries., But there are cartain broad
factors which are taken into consideration
belore recruitmant takes place, and they
are that as far as possible, the distribution
should be on an equitable gsographical
basis, but at the same tims, they taks into
consideration also the competence and
suitability of the person for the service ete.
So, certain guidelines are there with the
help of which they have laid down a certain
desirable rtange or quota for various
countries, and aoccording to that ws feel that
our representation in the UN Sicretariat
is, adequate on the whole.
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SHRI INDRAJIT GUPTA : As far as
the recommendstions made by our Govern=
ment go, I would like to know the guide-
lines which Government follow ? That is
to say, are the personnel who are reco-
mmended by us generally drawn from
among people who are already serving or
have in the past served in the Government,
that is to say, clvilian Government servant
or do Government give adequate
representation in their recommendations to
non-officials also ?

SHRI SURENDRA PAL SINGH : The
main criterion is the suuability of the
candidate for the job offered. He may be
from any walk of life.

SHRI INDRAJIT GUPTA : 1 am only
asking a question of fact. In the past,
recommendations have been made by
Government, 1Is it a fact that mainly the
recommendations have been regarding per-
sons who are already employed m Govern-
ment service or who have served the
Government or have the bulk of the recom-
mendations been in respect of those people
who are non-officials or who are specialists
or experts 1n particular fields 7

SHRI SURENDRA PAL SINGH:
People from all walks of life are recommen-
ded, such as umversity professors or
technocrats or sometimes people from other
professions also.

oft frgfer oot . wsgwr o), Wit
i wgew ¥ sy & gefefad,
sefle Wix safese-of@ &
g gy § 1 & vy wgar g
fe gifafedy wlx wedew & wF
wtq w3 ? AR wgd ¥ f§ wag
g9 W wg Y ot fggearh fggear
¥Y A gor @wy, ar & onaAr argar
g e gefafadt dix sodide @ abr
s et fegema ¥ s\ @ geq
§ ot foe pifonfed wresdvg § 7
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oft gt are fag :  worw o, AR
WATH ¥ T WX Ay §

oft gl frw: aror oww dar
gor &, wE forw wrar H e § Sl
wmwgEmT R §i

Wgmanfeg: Rega s
TEINT § 2T LYo QT G
w¥ qral ®) drvar § F fead sl

wg ¥ ¥ iy, wgt 0 B e
wrar § fe e s A @,
yfefmde @t @ wfe am efea
TRz § ar §, W ¥ -
fenfedy srden &1 gaa agf § 1

SHRI N. SREEKANTAN NAIR :
May I kaow whether this proportion or
allotmsnt is based on the quantum of
money paid by each nation to the UN
Fund or it is based on something else 7

SHRI SURENDRA PAL SINGH: As
I said earlier, there are various factors,
aad this is also one of the factors to be
taken into consideration, namely the
coatribution made by the country towards
the UN budget.

SHRI K. MANOHARAN : What are
the factors contributing generally to this ?
The hon. Deputy Minister said that it
might be one of the faciors, and similarly

he says that geography may be one of the
factors.

MR. SPEAKER :The hon. Member
should have the courtesy to ask for my
permission before putting the question.

SHRI DINEN BHATTACHARYYA :
It was & spontanicous upsurge

SHRI JYOTIRMOY BOSU : Outof
the serving Indians in the UN at present,
how many were officials of the Govers-
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mest and how many were taken ffom
von- bfficials ?

S8HRI SURENDRA PAL SINGH:1
do not have that information at present
with me,

SHRI JYOTIRMOY BOSU :1 seek
your protection. This is a very relevant
question which should have been antici-
pated and the hon. Minister should bave
come prepared for this, This is very
regrettable,

SHRI SHANKER RAO SAVANT : Do
the recruitment rules of the UN provide
for reservation to different nationalities ¥
If not, what can wedo to increaze such
representation ?

MR. SPEAKER .
that.

L[]

SHRI SURENDRA PAL SINGH: As
far as increasing Indian representation 1s
concerned. 1 have already said that we
kecp on making efforts to that end.
Whenever there is a vacancy, we do propose
the names of Indians and this is a contin-
uous effort, As regards the rules and
regulations, there is no hard and fast rule
laid down in this regard.

SHRIMATI MUKUL BANERIJI ;: How
many women are there in the UN service ?
Is there any effort made on behalf of our
Government to send more capable women
to the UN so as to give a correct picture of
ocut women abroad ?

SHRI SURENDRA PAL SINGH : 1
am not [in a position to give the exact
number of women serving 1n the UN._But
I do agree with the bon, lady member that
adequate representation should be given to
women also,

He has replied to

wr-ahe g & wvafee o o

#297. it wwwre e AWt
oft gwwn awf -
w filkwr ot oy ao® WY gaT
O fie :
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(%) wr sraaw @ evapw
wrd aqr sy wor e W
‘s g fawrey & i ¥ ok
m i

(@) afx gt & g = qwT B
w1 wfgfwar § ?

THE DEPUTY MINISTER IN THE
MINISTRY OF (EXTERNAL AFFAIRS
(SHRT SURENDRA PAL SINGH):
(a) and (b) Government have sean
some suggestions thata White Paper on
this subject be brought out. Government
have already brought out a volume
entitled ‘Bangla Desh Documents’. Govern-
ment have not considered 1t necessary to
bring out a White Paper

st WA Tw W weaw
AgRE, 1€ A gafag ssar g fw
wa feAl & a9 gamw ww ¥
Fu A gAT aY AT W A ghEa
TN & IO uFEw o g7 faerw &
aigqr g IEEF @ wadEr] ¥ §9
awaey fass, o AT w37 T A
frer—aie s kW qu @ Qv
VTR — W1 ATTH AT w1
ag as1eq fawar fr areate fra ok
frer o & qw SrfeRa & g@ WA
#t AL 2,  wafag § it v &
wTRAT wrgar § 4y gl A 9T drar
2w & gher w1 ¢F fifers wea @
&Y & o ofewsdt AT gz @ gy
qrgarard ¥ gaar fear ar gy o
a¥s qr o7 af 7 afe ¥ wew or &Y
war ?

WeUW W ;WA WTEE AvT %
¥R qur 41 ) gX warw oY gsar W
{1 % ot ooy Y @ wwar )
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st oA e el ¢ qg W
sgiwz dae & wrt # or Mfer ¥ g
Foerr g mar -+

www w9 feefaa

wrtw ghar & ag wgar § fe v R
Wi faa fae &Y ar@t ghrar wag w7
&ar i ww 3% qg g% FT ITRT ¥4
giers § srad § 7 wiw i sgge
YT a% §F worew F o

it warty O Wit : aw ot
M qT grEarad ¥ g w7 ¥ gaar
foar ott qfgadt NF g aodt §
yfa oifvesm & Aot =% & §
forael g7 Iad, 1948 ¥ AP
WHAF NATET DT §, wadsdy
qAT F gET AH wQ S0 A 4T
JAET A FUA GIAT K7 IO
g awwdr !

THE MINISTER OF EXTERNAL
AFFAIRS (SHRL SWARAN SINGH) :

This has nothing to do with the White
Paper.

SHRI JAGANNATHRAO JOSHI :
That is the question. (Interruption)

MR. SPEAKER : You are alsenior
Member, Do not ask such questions.

off were xSt fe
wr W W gfer w1 g uw
frfews @wr @ 4% g1 war hewsht
A 7T § A N R s
BT oqAT A5T T4 a1 1 (wpwawy) o
ware wft ¥ & ot vty @fag ey
wewt garlr wgrar el Wi

MR, SPEAKER : It is sot relevant
here.
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Supsly of Oxygea Gas by Indiss Oxygie
Limited to Plants under Hinduston Steel
Limited and Governmeat-owusd Mines

*298. DR. RANEN SEN: Will the
Minister of STEEL AND MINES be
pleased to state :

(a) whether oxygen gas is supplied to
the plants under Hindustan Steel Limited
and Government-owned mines by the
Indian Oxygen Limited ;

(b) ifso, whether by virtue of their
monopoly position, thé Indlan Oxygen
Limited is dictating thelr térms in regard
to’prices of gas ; and

(c) if so, the steps taken to
ythe monopoly position of the Indian
Oxygen Limited ?

THE -MINISTER OF STEEL AND
MINBS (SHRI S. MOHAN KUMARA -
MANGALAM): Information with regard
to Government owned Mines is being
collected and will be laid on the Table of
the House, So far as Hindustan Steel is
concerned, the position is indicated below :

(a) The requirements of Oxygen gas
in the Rourkela and Bhilai Steel Plants of
Hindustan Steel Ltd, are met by their own
Tonnage Oxygen Plants. The bulk of the
requirements of Durgapur Steel Plant and
Alloy Steels Plant are met by the Tonnage
Oxygen Plant of Durgapur Steel Plant,
Small quantities are, however, purchased
occasionally from Indian Oxygen Limited
by Durgapur Steel Plant and Alloy Steels
Plant and from M/s. Hindustan Gas and
Industries Ltd. by Durgapur Steel Plant,
These purchases are on DGSED rate
contract.

(b) and (¢). Do not arise in view of
the reply to (2) above,

DR RANEN SEN: Is the Minigter
sware of the fact that in al} thess Hindustan
Bteal plants, thers teg standby acsange-
ment for supplying gas, snd in all thee
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HSL plants thete standby arrangements
ate made by the Indran Oxygen Limited
and, if so, mdy 1 know why the Govern-
ment of Indis till now has not made ita
point to have tleir own stand-by arrange-
ments also 7

SHRI1 S. MOHAN KUMARAMANGA-
LAM : Ithought I made it clearn the
answer that that the requirements are met
by the Tonnage Oxygen Plant in the plants
themselves. So far as the stand.by ariange-
meht is concerned, 1 dopot think that it
is baought into use except on very emergent
occasions. lammot ina position to say
whether it is by the Indian Oxygen Limited
or by the Plants. I will enquire and find

out,

DR. RANEN SEN : Is it also = fact that
the price of gas supplied by Indian Oxygen
Limited is higher than the price that is
available inside the plants of the Hindustan

Steel, and secondly, is it also & fact that in
other steel plants, this Indian Oxygen Com-
pany enjoys a monopoly in the matter of
distribution of gas ?

SHRI S. MOHAN KUMARAMANGA-
LAM : 50 far as the other steel plants are
concerned, 1 have no information and it

does not arise out of this question. So far
as prices are concerned, the price is settled
on the DGS&D rate contract and we think
that is sufficient assurance of fixing of &
reasonable price, There is no price as such
inside the steel plant itself. One can only
§0 on the basis of the cost of production.
But the Government i satisfied that all
steps have been taken to see that when we
do have to buy and it isa very small
quantity which we buy—it is bought ata

reasonable rate.

Propaganda of USIS sgainst India

*299 SHRIR.S. PANDEY: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :
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(a) whetber United States Informa-
tion Service have been sarrying on propas
ganda criticising India on the Bangla Desh
and allied problems during the recent
past;

(b) whether such propaganda by the
United States Information Service still
continues; and

c) ifso, the reaction of Government
thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
and (b). Any QGovernmental Information
Agency publicises the views of its own
Government. The views of the U.S.
Government about India and the Bangla
Desh crisis are well known and the U.S.1.8S.
has circulated these views.

{c) Government of India's assessment
of these matters is not the same as that of
the U.,S. Government,

SHRI R.S. PANDEY : Apart from the
statements and communiques jssued by the
WI ite House and the American adminis-
tration which of course are printed and
are known to the Government—

MR. SPEAKER : Please ask the
question.

SHR1R.S. PANDEY : May 1 know
whether it i8 not a {act that a good lot of
propeganda is going on agamst India,
against the President of India and 1he
Prime Minister of India with regard to the
question of our iclations with Bangla
Desh, and may 1 know whether the CIA
and many other agencies are involved in
this? Have you got any precise informa-
tion and can you let the House know
about it?

SHRI SWARAN SINGH : The present
question relates to the ectivities of the
USIS and I think 1 have given ths relevant
informetion.
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SHRI R.5. PANDEY May:1l know
whether the Government sre aware of the
report sent from India by the ocorrespon-
Jent of the Associated Preeg of Americs to
American newinetwork in order to create
confusion in the world cutside, as also the
propaganda oarried on by U.S. organisa-
tions, that Bangla Desh {s being influsnced
or ruled by Hindus?

SHRI SWARAN SINGH : The whole
world knows that the Bangla Desh Govern-
ment is representative of the psople and
that Sheikh Mujibhur Rahman is the un-
disputed leader of the people of Bangla
Desh. Any statement which is contrary to
this is not accepted in any part of the
world......(Interrupyions.)

MR. SPEAKER : The Question Hour
is over.

P —

WRITTEN ANSWERS TO QUESTIONS
Maaganese Ore Production

*282. SHRIP. GANGADEB :
SHRIC. T. DHANDAPANI :

Will the Minister of STEEL AND
MINES be pleased to state ;

() whether Manganese Ore produc-
tion has been greatly hit; and

(b) if so, the reasons therefor and the
steps being taken to improve it?

THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMARA-
MANGALAM) : (a) No Sir, Total produc-
tion of manganese ore indicates an increas-
ing trend during the years 1969 to 1971 as
given below :-

Year Quantity (in 000 tonnes)
1969 1,486
1970 1,673
19 1,779

tb) Does not arise in view of the reply
1o (2) above.
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Oer of halp by USSR, for sstfiament
of Indo-Pak disputes

*290, SHRI MUHAMMBED SHERIFF:
SHRI ATAL BIHARI VAJ.
PAYER :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

() whether Government are aware of
the Soviet Union offer to help find a
political settloment between India and
Pakistan; and

(b) if so, the aature thereof and the
reaction of Government thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL BINGH )-:
(a) No, Sir.

(b) Does not arise.

Entrusting procurement of Requirements
to respective Ministries

*291. SHRI C. CHITTIBABU : Will
the Minister of SUPPLY be pleased to
state :

(a) whether there s any proposal to
entrust the procurement of the requirements
of each Ministry and the Department to
the respective Ministry and the Depart-
ment as is the case in Public Undertakings;
and

(b) ifsg, the saliont features of this
proposal 7

THE MINISTER OF SUPPLY (SHRI
D. R. CHAVAN) : No. Bir,

{b) Does not arise,
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Production of Non-ferrous Metals

#295, SHRI S. R. DAMANI : Wil
the Minister of STEEL AND MINES be
pleased to state :

(a) the progress made in increasing
indigenous production of non-ferrous
metals like copper, zinc and aluminium
in 1971;

(b) the works planned for 1972; and

(c) the bottienecks which are coming
in the way of planned execution of the
works 7

THE MINISTER OF STEEL AND
MINES (SHR1 S, MOHAN KUMARA-
MANGALAM) :(a) to (c)., A statement
indicating the progress made in increasing
fndigenous production of non-ferrous
metals i3 laid on the tabic of the House.
{Placed in Library, See No. LT- 1667/72)

APREL 6972
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Curbing of Athitrary powers of industristiots
to demim workers

*290, SHRI BANAMALI PATNAIK :
Will the Ministar of LABOUR AND
REHABILITATION be pleased (o atate

(a) whather Government were consf-
dering preparation of a Bill to curb the
arbitrary powers of industrialists to dismiss
workers;

(b) if so, the salient features of the
Bill under preparation; and

(c) thetime by which it is likely to be
brought before the Parliament ?

THE MINISTER OF LABOUR AND
REHABILITATION ( SHRI R. K.
KHADILKAR ): (a)to(c). The Indus-
trial Disputes Act, 1947 has been amended
from time to time—the last amendment
being in December 1971--to make it
difficult for industrialists to arbitrarily
dismiss their workers. There is no
proposal at present to legislate further in
this regard,

Asian Collective Security Scheme

*300. SHRIH.M. PATEL :

SHRI BISHWANATH JHUN-
JHUNWALA -

Will the Minister of EXTERNAL
AFFAIRS be pleased to state ;

(a) whether the Prime Minister of
U.S. 8. R. has revised his carlipr call for
Asian Collective Security Scheme; and

{b) ifso, the reaction of the Govern-
ment of India thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH)
{a) Yes, Sir.

(b) Government of India aré generally
in favonr of all Initiatives aimed al
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promotion of peace and seciwity and for
the reduction of international temsions and
would be prepared to consider any concrete
proposals in this regard.

Repatriates frem Ceylon

2068, SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of
EXTERNAL AFFAIRS be pleased to
state @

(a) whether a proposal for a phased
withdrawal of Indmns from Ceylon is
being negotiated with the Government of
Ceylon under the ‘Pur: Plan' -

(b) ifso, the particulars of the plan
which 18 now under consideration and
whether any decision i1n this regard has
been taken; and

(c) the number of Indians who will
have to be repatriated to India under the
plan and the present rate of repatriation ?

THE DEPU1Y MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
( SHRI SURENDRA PAL SINGH)
(a) No, Su.

(b) and (c) Do not arse except that
53,563 persons have been repatriated to
India till March 18, 1972,

increase in  Employment opportunities in
Western Zone

2069 KUMARI KAMLA KUMARTI -
Will the Mimister of LABOUR AND
REHABILITATION be pleased to state -

(a) whether there has been an mcicase
fn employment opportunities in the Western
Zone, and

(b} if so, the main features thereof?

THE MINISTER OF LABOUR AND
REHABILITATION  (SHRI R X,

KHADILKAR) : (a) and (b). Precise esti.
matos of additional employment penerated
in the Western Zone (or for that matter 1n
the country as a whole) are not svailable.
However, according to the provisional data

the Organised® Sector, employment in the
Western Zone increased by 4.5 peromnt
during the period April, 1970 to March,
1971 as compared to an increase of 3.2
percent in the previous year. The increase
in employment was significant n Cons-
truction Work, banks, railways, program-
mes of Zilla Parishads, cotton textiles,
education, medical and health services and
road transport

Fall time Chairman for E.P.F, Organisailon

2070. SHRT VAYALAR RAVI- Wil
the Minister of LABOUR AND REHA-
BILITATION be pleased to state ,

(8) whether the Employees Provident
Fund Organisation is looking after the
interest of industrial workers,

(b) whether this orgamization 1s not
having a full time Chairman, and

(¢) if so, whether there 15 any propo-
sal under consideration to appomt full ume
Chairman for this organisation?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR) (a) The Employees’ Pro-
vident Fund Organisation looks after one
aspect of sccial security of industrial
workers, viz , Provident Fund and Famyly
Punsion.

(b) The Central Board of Trustees
which adounisters the Employees Prowvi-
dent Fund does not have a full tme
Chairman.

(¢) No. It is nut congidered necessary
to appoint a full 1ime Chairman,

AR establshmetit in the Public Sectoms &nd mon-agricultural establishments 1 the

private sedtor employing 10 or more persone
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Silting of sand by flood of river Sankha

2071. SHRI GAJADHAR MAJHI :
Will the Minister of STEEL AND MINES
be pleased to state :

(a) the steps Government have taken
to protect the lands of people in the peri-
phery area of Mahindra Dam from silting
of sand caused by the floods of river
Sankha during 1971; and

(b) whether there is a danger of river
Sankha changing its course, if sufficient
measures are not taken from right now to
check it ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) (a): and
(b'). Information is being collected and
will be laid on the Table of the House.

Central Board of Trustees of E.P.F.

2072. SHRI VAYALAR RAVI: Will
the Minister of LABOUR AND REHA-
BILITATION be pleased to state :

(a) whether the Central Board of
Trustees of Employees Provident Fund is a
tripartite body  comprising the employees,
employers and Central as well as State
Government representatives;

(b) whether the decisions taken by the
Central Board of Trustees are again
examined by Government; and

(c) if so, the reasons therefor ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R, K.
KHADILKAR) : f(a) Yes.

(b) and (c). The provisions of the
Employees’ Provident Fund and Family
Pension Fund Act, 1952 and the Employees’
Provident Fund and Employees’ Family
Pensjon Schemes framed thereunder specify
clearly the powers of the Central Board of
Trustees, the powers exercisable by the
Central Government and also the powers

APRIL 6, 1972
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to be exercised by an appropriate’ Govern-
ment as defined in the Act. The decisions
taken by the Central Board of Trustees are
referred to Central Government for their
approval where necessary in terms of the
provisions of Act and the schemes there=-
under.

Soviet Delegations

2073. SHRI S.D. SOMASUNDARAM:
Will  the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the number of Soviet Delegations
which visited India during April, 1971
—February, 1972 ;

(b) thecomposition of these Delega-
tions; and

(c) the purpose of their visits and the
results achieved?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : (a) to
(c). Information is being collected and
will be laid on the Table of the House.

Survey of Bauxite Deposits in Kerala

2074. SHRI RAMACHANDRAN
KADANNAPPALLI : Will the Minister of
STEEL AND MINES be pleased to state:

(a) the progress made in the survey of
bauxite deposits in Nileswaram area of
Kerala; and

(b) the steps taken for its commercial
exploitation?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) : (a) As
a result of investigations conducted by
Geological Survey of India, four blocks
have been delineated for detailed investi=
gations for bauxite in the Nileswar area of
Cannanore district in Kerala. Drilling
has been completed in Block-1 and taken
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up in Block-II. Test drilling is in progress
in Block-IIT and IV, The reserve and the
grade of the ore available in Block-I would

be assessed after completion of analytical
work.

(b) The scope for commercial exploita-
tion will depend upon the results obtained
from the test being carried out in the area.

Fire in Bokaro Steel Plant

2076. SHRI SWARAN SINGH
SOKHI : Will the Minister of STEEL
AND MINES be pleased to state :

(a) whether the Report of the Enquiry
Committee set up to inquire into the fire
which broke out in December, 1971 at
Bokaro Steel Plant has been received ;

(b) if so, the findings thereof ; and

{c) the action taken against the officers
responsible for this,

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : (a) Yes,
Sir. The Report of the Enquiry Commit-
tee set up by Bokaro Steel Ltd. to investi-
gate into the fire that broke out on the 30th
November, 1971, in Refractory Shed No. 2
in the Coke Oven Zone of the Bokaro
Steel Plant has been received.

(b) The Committee as also Central
Bureau of Investigation, who investigated
the matter. have ruled out any possibility
of sabotage as the cause of fire. The net
loss estimated by the Committee on
account of damage to refractories, storage
shed, etc., is about Rs.” 60 lakhs. The
Committee has recommended the stren-
gthening of Fire Fighting Organisation of
Bokaro Steel Ltd.

(¢) Departmental action is being taken
against six cfficers of the Company in this
regard. Action is also being taken against
the contractor who should have removed
the empty boxes and packing materials,

CHAITRA 17, 1894 (SAKA)
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Supply of Iron Rods for Balapattam
Road Bridge in Kerala

2077. SHRI RAMACHANDRAN
KADANNAPPALLI : Will the Minister
of STEEL AND MINES be pleased to
state :

(a) whether Government are aware that
the authorities are not in a position to start
the work of Balapattam road bridge in
Cannanore District of Kerala due to
scarcity of iron rods ; and

(b) if so, the steps taken to supply
enough iron rods for the construction of
this bridge ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a)and
(b). A request for allocation of 390
tonnes of 6 mm to 25 mm M.S. Rods from
the Steel Controller’s reserve was received
from the Chief Engineer (Irrigation)
Kerala Government during the period
January—March. 1972 for construction of
Balapattam road bridge in Cannanore
District of Kerala. Due to inadequate
availability to meet all the competing
requests the demand could not be met
during the period, However, efforts are
being made to meet the demand to the
extent possible through either Steel Priority
Committee allocation or Billet Re-rollers
Committee allocation during the period
April—June, 1972.

Overstocking of Iron and Steel at
Rourkela and Bhilai Steel Plants

2078. SHRI SWARAN SINGH
SOKHI : Will the Minister of STEEL
AND MINES be pleased to state :

(a) whether there has been overstocking
of Iron and Steel at Rourkela and Bhilai
Steel Plants in 1971 and even at present}
and

(b) if so, to what extent (in tonnage
and amount) ?
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THB MINISTER OF STATE IN THR
MINISTRY OF STBEL AND MINES
(BHR] SHAHNAWAZ KHAN) ¢ (o) snd
@), There bad been some accumulation
of stock of pig iron and saleable steel at
Boilal and Rourkela Steel Plants during
the last quarter of 1971, However, from
January cowards, there was an improves
ment in the avallability of wagons for
movement of siee] and the bulk of the
sdcumuinted stocks was moved out, As on
31.3-72, the stocks of pig iron for sale and
saleable steel awaiting despatch were not
considerable. In Bhilal saleable steel
awaiting despatch was around 22,150
tonnes and pig iron around 24,000 tonnes
The stock of salsable steel represents Sor
6 days production. In Rourksla, the stock
of salesble steel awaiting despatch is
around 23,000 tonnes representing about
12 days production,

Sale of wagons by Steel Phants

2079. SHRI SWARAN SINGH
SOKHI: Will the Minister of STEEL
AND MINES be pleased to state ;

(a) whether hundreds of wagons, which
can be repaired and used, are being sold by
Rourkela, Bhilai and Durgapur Steel
Plants, when there is acute shortage of
wagons on the Railways ; and

(b) if s0, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) No,
Sir. Only thoss wagons which cannot be
economically repaired and used are offered
for sale.

(b) Does not arise.
jado-Poland Trade Economic Co-aperation
Agreoment

2080. SHRI P, GANGADESB ;
SHRI C, T. DHANDAPAN!

Will the Minlster of EXTERNAL
AFFAIRE be pleased to state

APRIL &, 1973
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() whether India and Poland have
agreed to expand theic sconomic. po-operss
tion and trade in & big way under s agree-
mment signed between the two pountties on
the 14th January, 1972 ; and

(®) if 5o, the broad outline of the agroe-
ment T

THE DEPUTY MINISTER IN THZ
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :
(2) During the recent visit to New Dethi
of Polish Deputy Premier Jan Mitrega,
letters were exchanged with him on 14th
January 1972, establishing an Indo-Polish
Commission for Economice, Trade, Scien-
tiic and Technical Cooperation. It is
expected that through the functioning of
this Commission, the bilateral relations
between the two countries will be further
strengthened, thus promoting our mutual
trade and benefitting our industries and
scientific institutions.

(b) It has been sgreed that the Indo-
Polish Joint Commission will consist of
ministerial level representatives of the two
Governments. It may set up such Commi-
tiees at the offictal level as may be congider-
ed appropriate for a detailed discussion of
items under consideration.

The mam functions of the Commission
will be to enlarge areas of cooperation in
the ficlds of its competence. This will be
done through joint studies of development
programmes and claboration of measures
for collaboration i trade, industry, science
and technology as well & through periodi-
cal reviews of on-going programmes of
cooperation.

Implomentation of award for Newspaper
Woerkers

2081, SHRI SHASHI BHUSHAN :
Will, the Minister of LABOUR AND
REHABILITATION be pleased to e :

{(s) theoxtent to which the Award fer
Dowspaper workers has been implemented
by varkows sewapaper indusiries ; sod
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(b the theasures adopted by Govern-
mt:’m the implemeatation of the
Awa

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR) : (a) and (b). The Award
given by Justice Shri B. N. Banerjes on the
dispute over the non-implementation of the
recommendations of the Wage Board for
Non-Journalists Employees was published
in the Gazstte of Indis Extraordinary on
3rd August, 1970, The responsibility to
sccure the implementation of the Award
rests with the State Governments.

Joint Indo-Iranian Survey Team

2082, SHRI RAJDEO SINGH: Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state :

{(a) whether a joint Indo-Iranian Survey
Team has investigated prospects of trans-
mitiing Indian exports and imports through
Iran and have found such & route viable ;
and

(b) whether the surveyed route is sea-
cum-land route and it cuts transport costs
which had been made prohibitive by the
closure of Suez Canal.

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Under the auspices of the Indo-Iran Joint
Commission for Economic, Trade and
Technical Cooperation a Joint Survey
Team has completed investigating the
prospects of transitting Indian exports and
imperts throvgh Iran, The report on these
investigations, prepared on behalf of the
Joint Survey Team by its Indian members
is currently under examination with a view
to determining the viebility of the route,

(b) The surveyed route in for seaecume
land tyansit. The econemies of this route
ars under copsideration.

Horeiga Naval Sas o Inien Ocess

2083, muq.f.mw:

SHRI BIRENDER SINGH
RAOD:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the Soviet Unlon has
expressed its willingness to withdraw its
fleet from the Indian Ocean, if Western
countries do the same; and

(b) if so, the names of the Wastern
countries who are basing their naval
strength 10 the Indian Ocean and the
location of their fieets ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): ()
U.S. 8, R, Government has expressed its
readiness to study the question that the
Indian Ocean area should be made a zone
of peace and to solve it together with other
powers on an equal basis.

() According to the information
available with Government, the United
Kingdom, France and U.S.A. have their
naval ships in the Indian Ocean; the exact
location at any given time of the ships of
these powers is not known,

Pak President's meeting with the Prime
Minister of India

2084, SHRI NARSINGH NARAIN
PANDEY :

SHR1JYOTIRMOY BOSU :

will the Minister of EXTERNAL
AFFAIRS be pleased to state :

{a) whether there is any proposal from
Pakistan President, Mr. Bhutto, to mest
the Prime Minfster of India; and

(b) if s0, &t what stage it stands ?

THE DEPUTY MINISTER IN THR
MINISTRY OF EXTERNAL AFFAIRS
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2087. SHRI VEKARIA :
SHRI D. P. JADEJA :

Will the Minister of STEEL ANB -
MINES be pleased to state :

(a) whether Government propon' to
take over non-ferrous metal units; and

{b) if so, the name of the units likely
to be taken over?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) There
is no such proposal before Government at

present,
tb) Does not arise,
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nery continues to make efforts to -minimise
work-stoppages through preliminary
discussions, conclliation and adjudmahoa
of atbitration as necessary under the
existing statutory machinery and voluntary
arrangements. Government have also
been holding discussions with the interests
concerned, including the Worker's and
Employers’ Organisations, to evolve agreed
measures to secure improvements in the
industrial relations system,

Requirements of Steel for Industries -

2089. SHRI JYOTIRMOY BOSU:
Will the Minister of STEEL AND MINES
be pleased to state the State-wise demand
and supply of various categories of steol
for large-scale, medium-scale and small-
scale industries, ycar-wise, from 1969-70 to
197172 7 .

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
( SHRI SHAH NAWAZ KHAN) :
Under the presens distribution  aystem
‘there are no state-wise allocations of iron
and steel. - Allocations of stcel are regu-
'htr.d by!ha Stee! Priority Committee after
taking Into account the end-use for which
is required, the availability, and  the
eamputing demands. -

Hommr :nl‘ormatlon of actuul ullou-
tions: made is being collected to the extent

evalisle and wil b takd on-tho Table of

 the Hm
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By The Iadus{rul.l Bclnuuns Machi-

the end of 197»-73?
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' MINISTRY OF STEEL AND ‘MINES"

(SHRI SHAH NAWAZ KHAN) : Any The
target set by the Gomnmnt for the main-
Plants for 1972-73 is the pmduct;on ul‘ 7.2""_,
million tonnces of steel mpots. . 3

(b) The difference ;hs_twim this, targe- -
ted production and the estimated require-
ment of finished steel in. 197273 will be
-about 0.5 to 0.8 millions tonnes. ‘¥ the -
nect imports of stec! during the year'are also
taken into consideration, the actual shor-
tage will be very much less.. B

Expenditure on Transport for Rcbltﬂlﬂﬂl B
of Bangia Desh Refugees ¥

2091. SHRI S. C.SAMANTA WHI
the Minister of LABOUR AND' REHA.
BILITATION be pleased to state the total
expenditure incurred on  transport for
repatriation of Bangla Deeh retuam to

their cnuntry?

THE MINISTER OF LABOUR AND
REHABILITATION - (SHRI - R.K.
KHADILKAR) : The total expenditure on
transport for repatriation of camp refugees
from Bangla Desh to their country, whlchi'
wWas sompleted only on  25-3-1972, is’ still

 to be complied by the various State Govern= .

ments and ~ Central

_ _ Camp " authorlties.
eonc_e__rned. - ok
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n H - ! £y s 73 .?
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K,
KHADILKAR) ; Against the promiscd aid
of about Rs. 150 crores for Bangladesh
refugees by the UN. Focal Polat, the
Government of India have recclved aid
worth Rs. 107,02 crores which includes a
sum of Rs, 35.06 crores received in cash,

Fiuancial Position of U.N.

2093. SHR1 INDRAJNT GUPTA :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the present financial position of
the United Nations;

(b} whether any concrete proposals are
being considered to improve the finances
of the U.N.; and

(c¢) what are India’s views thereon?

THE DBPUTY MINISTER -IN THE
MINISTRY OF LXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH): (a)
The Secretary-General informed the Gene-
ral Assembly towards the end of last year
that ten years deficit had resulted in the
depletion of cash resources of the U.N, to
such an extent that the Organsation was
literally living from hand to mouth. Un-
paid budget assessmenis by the end of 1971
were expected to exceed $ 65 mullion of
which at least § 33'S million were regarded
a8 uncallectable, In  additions, more
than § 50 million of debts incurred for
past and present peace keeping operations
remained unsettled.

(b) An Ad Hoc Commitice of Experts
to cxamine the finances of the UN and its
Specialised Agencies, of which India was
a member, submitted a report in 1966
which, among other things, recommended
improvement in budgetary methods and
procedures, eatablishment af & joint inspec-
tion unit aod various suggostions designed
to enhance cost-effectiveness, A  now
Committes has now been formed consisting
of 15 members including Indis, to consider
again the financial situation of the U.N,
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(c) The 1ndian position basioally és to
continue to support the implementation of
earlier recommendations and to make 4
worthwhile contribution 10 the working of
the new committee,

Jute § wwerd wieen fafe &t
wwrar Tfer

2094, st gww W weww ;T
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o® G gATed HAY (st WTe ®o
arfema) :
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wfger fafe dgaral & awmr ufe
amaT 26,7 otw Y 9t 1 < wfa-
e & frez waard wiesy fafw ok
qfearx §uA wigfraw 1952 & wdfm
afeqraavt Wi agdt sdafgal s
T wrp FEAg § @
faerex & wrex X el wavatwal &
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Streagtbening of Diplomatic Corps In
Arab Couniries

2095. SHRI RAJDEO SINGH ; Wil
the Minister of EXTERNAL AFFAIRS
be plemsed to state:



mwlmmmmworﬂwmm

mby .thé ‘Arsb -countries 'towards -
‘Indian sub-continent mﬂulr. our Governs.
-'.Mtuminctthmthe dlplo- _

'miccorps in mmmmﬂ; sad
Ce) lho. an ou!tine themor ?

THE. DEPUTY MlNISTER lN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA_ PAL SINGH) : (a)
‘and (b) Although we were disappointed
in the attitude of some Arab ' countries in
 the récent developments in the Indian Sub-
continent, on the whole our relations with
most of them are quite friendly, We keep
the strength of our Missions abroad under
constant review. Recently we decided o
open some new missions and to strengthen
afew others in the ‘Arab world. New
missions are being opened in the United
Arab Emirates and Qatar. In addition, the
missions in Oman and Bahrain have been
upgraded and the Embassics in Libya and
Saudi Arabia are being strengthened.

Share of Participation of Indian Engi-
neers in Fabrication of Bokare Steel Plant

2096. SHRI RAJDEO SINGH : Will
the Minister of STEEL AND MINES
be plased to state :

(a) whether after being associated in the
fab_ric.alion of some steel . mills, our Engi-
neers are now able to fabricate steel mills
in future on their own without importing
technical and sieel engineering know-how;

(5) if 50, the share of -our - ﬁulnécrs'

participation in the. fabrmiun of the
'Bokm Steel Plant ?

' THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES

(SHRI SHAHNAWAZ KHAN) : (1) and -
(b): The Indian  Engineers have now

rnnhvdiltna when ‘they cdn  provide

-mmymmfouha ﬂm;nmm.
engineetin _'of-mm units' of ‘s steel

'nmmm wmh:dad wﬂhfem;n wllulm-‘_;. s !
. ators for supply ofdenim Tor. mnufmuw_ i
.ol plant and equipment, the Indian manu-
facturers can now mm ‘most. uﬂhe--_-‘ :

.-"bapmu:odrromindbenonl ‘sources, 65%
-.-nfmedmticn] tnd u%u{ mrhﬂﬂﬁﬁ

atwl plant oquipmem

- For the Fim Smge of ﬁnkaro sa:l e
Plant, 90% of bu_lldm; slmc:um, lq)%_ of
technological structures, 65% of mechapical -
equipment 48% of clectrical equipment. md

"80% of instruments are being manu-~

factured within the country. Every effort.
is being mude to progressively increase ‘the -
indigenous content of the steel plant oquip-
ment and for the Second 'Stage of ‘Bokaro,
taking its capacity to 4 million tonnes, the
present estimates are that  more - than 80%
of the equipment would be - manuﬁlclurcd
in India. .

Indigenous Production of equlmti -"".
Structurals for Bokaro Stecl Plalt .

2097. SHRI RAJDEO SINGH : Will
the Minister of STEELL AND MINES.
be plcased 1o state : 3

(a) whether as per Project report 70
per cent of the equipments and 95 per cant
of the structurals required for building
the huge complex of Bokaro Steel Plnnt
arc to be produced in India; and - '

(h) il so, whether these percenluu are
mnintuined' if not, the. reasons llmaf -?

THE MINISTER OF . STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ "KHAN) ¢ (a) and .
(b) The detailed Project Report or_

Bokaro Steel Plant did not stipulate the pers
_ centages of equipment and structurais'to
.be obtained :
- for'the 1st stage (1.7 million incot mne
stage) according to the -original estimate ' -
-N%ortheeqummentmd maehimy tnd G

"ind mnously Howe\!er.

929 of the structursl steel work wcru to




structures are being obtained from within
the countty, The importof only those
thatecials a¢ dre not availablo indigenously
to-suit the conatruction schedule of Bokaro
Stee! Plant has been permitted.

Déstruction of Property Due to Indo-Pak
War

2098, PROF., NARAIN CHAND
PARASHAR : Will the Minister of
LABOUR AND REHABILITATION be
pleased to state :

(a) the exact number of people whose
property has been destroyed during the
recent indo-Pak conflict (1871); and

«{b} the break-up State-wise ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R.K, KHA-
DILKAR) : (a)and (b) The information
has been asked for from the State Govern-
ments and it will be laid on the Table of
the Sabha as soon as 1t becomes available.

Supply of Equipment for Bokaro Steel
Plant

2099. SHRI S R. DAMANI : Will the
Mmister of STEEL AND MINES be
pleased to state :

(a) whethsr supplies of equipments and
materials for Bokaro Steel Plant from the
Heavy Engineering Corporation, Ranchi
and foreign sources are now arriving accor-
ding to the schedule of deliveries; and

(b) if not, the items which have fallen
behind schedule 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : (a) and
(b). While the supplies of equipment and
mataridls for the firet stage of Bokaro Steel
Plant from foreign sources are generally
complete, thore hiave been certais shortfalls
int supplies of equipment from the Heavy
Bugineering Corporstion, The shortfalls

are, however, being progressively made
up by increasing the rate of production, by
import of some completing componemis
and by off-lokding some items on other
indigenous manufacturers,
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Publication of Labour Code in Hindi

2106. KUMARIKAMLA KUMARI .
Will the Munster of LABOUR AND
REHABILITATION be pleased to state :

(8) whether the Labour Code has not
been published in Hindi;

(b) whether there 18 any pioposal to
publish the same 1n Hind: consisting of all
Labour Acts and Rules; and

(c) if so, the main features thereof?

THE MINISTER OF LAROUR AND
REHABILITATION (SHRI R K.
KHADILKAR) : (a) to (c) There is no
proposal to publish such a Code either m
English or Hindi.

Ceatral Engincering and Desiga Bareau
of Hindestan Steel Limited

2107. KUMARI KAMLA KUMARI :
Will the Minister of STEEL AND
MINES be ploased to state :

(a) whether subsequent to the finalisa.
tion of the Fourth Plan, it was decided to
jncorporate the Centsal Bugineering aad
Design Bureau of Hindustan Steel Limuted
as a separdte Comipany: and
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(b) if 3o, the broad Testures thereof?

THE MINJSTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN) : (a) and
(b) Having régard to its present capabili-
ties, the assignments which it has already
undertaken and its emerging role in the
context of the future expansion of the
steel indusiry in the country, Government
have recently decided to convert the
Central Bngineering and Design Bureau of
Hindustan Steel Limited imto a separate
Company. It will ulumately be a 100%
subsidiary ef the Holding Company pro-
posed to be set up for Steel and associated
nput industries like coking coal, tron ore
mangancse etc.

Expansion of Hindustan Aluminium
Corporation

2108. KUMARI KAMLA KUMARI
Will the Minister of STEFL AND MINES
be pleased to state

() whether Hindustan Aluminium
Corporation s under expansion pro-
gramme; and

(b) 1f so, the name of the places (rom
where the Bauxite will be brought for
exploitation?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : (a) Yes,
Sir.

(b) Miys. Hindostan Aluminiom Cor-
poration Limited would procurc bauxite
froin mines situated in Palamau in  Bihar
and Amarkantak n Madhya Pradesh for
thewr expansion.

U. 8. Naval Instalistions in the Indinn
Ocean

2109. SHRI ARJUN SETHI: Wil
the Minfster of EXTERNAL AFFAIRS
be pleased 10 siate :
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{#8) whother Government are awars of
the reporied recent U.5.A.’s move of esta-
btishing nmew naval installations in the
Indian Ootan on Bahoein Island; and

(b) if sp, the reaclion of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):(a)
Yes, Sir. Government s aware that the
United States has obtained base facilities
at Bahrein in the Persian Guif

(b) Government policy on the subject
has been already indicated n the Presi-
dent’s Address to this Session of Parlia-
ment. The presence and operation of the
fieets of major powers in the Inchan Ocean
will lead to tension and nivalres particu
larly detnmentnl to the interests of the
Intoral states Government subscribed to
the Lusaka Declaration and was one of the
co-sponsors of the U.N. General Assembly
Resolution No. 2832(XXVI) of 1st Decem-
ber, 1971, calling on all powers to maintain
the Indian Ocean area as a zone of peace

Non-Trans(erable Employees in Indian
Embassies Abroad

2110. SHRI VAYALAR RAVI: will
the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) the total number of non-tvansfer-
able employees working at present in our
different Embassies abroad, and

(b} why such a calegory of employees
iy being maintained even now?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Thers are no India-based non-transferable
petsonnel working in any Indian Mission/
Post abiroad. Hawever, there are 184}
locally-recrultind non-tranaferabls employees
under the admiinistrative control of the
Ministry of Externut Affairs working in dur
Missions/Posts abroad,
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{b) Locally-recruited personnel  are
employed in our Missions/ Posts because
it is necsssary to have sonie employees with
local knowledge and background and also
In the interests of economy in expenditure.

Deletion of Para 26 of E.P.R Act

2111, SHRI R.P. YADAV ' Wil the
Minister of LABOUR AND REHABIL I-
TATION be pleaced to state :

(a) whether Government are awace
that the employees of the factories and
mines in various units are deprived of
various [acilities provided by several social
security laws like Employees Provident
Funds Aci, 1952 as the names of she
workers are changed every three moath} so
as to deprive them of the enutlement of
Piovident Fund membership and bonus;

{b) 1f so, the steps being considered to
combat the evil practices adopted by the
employers; and

(c) whether deletion of Para 26 of the
Employees’ Provident Funds Act comp-
letely 10 entitie every worker to become
member of Employees Provident Fund
compulsorily has been considered?

THE MINISTER OF LABOUR AND
REHABILITATION (SHR] R.K.
KHADILKAR) . (8) t0 (¢). (1) Employees’
Provident Fund The Employees' Provi
dent Fund Authoritics have reported that
irregularities referred to are not generally
observed mn the case of vast number of
establishments covered under the Employe-
e’ Provident Funds and Family Pension
Fund Act, 1952 The dejetion of para 26
of the Employees’ Provident -Fund Schame
15 not likely to contribute to sioppage of
such irregularities but on the other hand
may give rise fo evasion in other forms
as well as lead 10 other complexities,

(1) Coal Mines Providemt Fund; The
Coal Mines Provident Pund sutharities
have reported that the problem lina been
solved to some extent consequent on kg
over lhe manmgemnt of coking coa!
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mines ¥y the Government antl by intensi-
fying inspections. Soine recommendations
of the Administrative Reforms Department
i this rmgatd are siso under vonsideration,

Recommendations of A.R.C. Regarding
Working of EP.F.O,

2112, SHRI R.P. YADAV : Will the
Minister of LABOUR AND REHABILI-
TATION be pleased to state :

(a) the specific recommendations of
the Admimstrative Reforms Commission
regarding the working of Employees’ Pro-
vident Fuad Organisation;

(b) the recommendations which have
been partly implemented by the Board of
Trustees; and

(c) the recommendations yet o be
implemented and the date by which the
same will be implemented?

THE MINISTI:R OF LABOUR AND
REHABILITATION (SHR1 R.K.
KHADILKAR) . The Provident Fund
authorjties have reported as under :—

(8) . The Admmsirative Reforms
Commission have not made any recom-
mendation regarding the working of the
Emrployees’ Provident Fund Organisation

(b) and (c) Do no1 arise.

Corruption in  E.P F. Organisation

2113, SHRI Md. JAMILURRAHMAN:
Wil the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether Government are aware
that officiale and staff ia the Accounts
branch of the various regional offices under
she Employees’ Provident Fuad Orgenisa-
won bold up the cinim applications on the
plea that proper forms bave not been filled
n and lgter on claim applcations are passed
bn the }ame forms when stall are approach-
&d dad obilgsd; '

(b) whether sven Retwns wsbmitted
aader Regliterad A/D: conues ®r¢ fost aid
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then employers aro asked (o resubmil the
same; and

() if so, the further improvanganis
considered for expeditious disposal of the
claim applications and grant of advances?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAK) : The Provident Fund
Anthorities have reported as under ;—

(a) to (c): The claim applications generally
receive prompt attention. However, incor-
plete or defective applications are returned
for completion and removal of defects
Various returns when tecetved are kept in
the records of the Regional Offices. In
some cases, however, where returns
received are not readity available, duplh-
cate copies would have to be called for
The progeess of settiement of claum is kept
uoder periodical review by the Central
Board of Trustees

Lvasion of Labour Laws in Gindih
Sub-Division of District Hazaribagh

2114 SHRI Md JAMILURRAHMAN:
Will the Mumster of LABOUR AND
REHABILITATION be pleased to state

(a) whether Gowernment are Aware
that there is large scale evasion of labour
laws at Giridih Sub-Division in Hazanbagh
Dustrict (Bihar), where name of each
worker 18 changed every three months and
all the records are maintawned in duplicats
to deprive the poor workers of their rights
conferred by Minimum Wages ACY,
Employees’ Provident Funds Act and
Employees’ State Insurance Act; and

(b) if so, whether it is proposed to
conduct a high level onquiry about the
conditions of the workers in Mica niines
to ameliorate tbeir plight?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RB. K.
KHADILKAR) : (a) Do speific comr
plaints ave been reccived by the Contral
Goverament. f
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Ingo-Barmese Bomndary Goemference

2115 SHRIP. GANGADES :
SHRI P.M. MEHTA :

Will the Minister of EXTERNAL AFE-
AIRS be pleased to state :

(a) whether an Indo-Burmese Boun-
dary Conference was held in March on the
Burmese border; and

* (b) ifso, the outcome thereol?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):(a)
Wo, Sir.

(b) Does not arise,

Formation of a Three-Year Rolling
Plan

2116 SHRI P. GANGADEB :
SHRIP. M MEHTA:

Will the Mimster of STEEL AND
MINES be pleased to state :

(a) whether  despite the opposition
from the Finance Ministiy, Government
have taken a decision for the formation of
a three year solling plan, and

(b) 1f v0, the main features thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (s) and (b);
The Department of Stee! have formulated
a Three-Year Plan of requiraments of raw
materials, spates, refractorics, rolls and
other consumable stores for Steel Plants
both in the private and the public sectors.
This will esable the projestion of the requi~
rements of foreign Nﬁblmﬂw mports
qver § thres year pariod
tage of thig prercips wopld be tw ﬂa

ey

the comymocement of he opere-
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for import substitution and would jresult
in price sdvaniages whish a short term
procyrement cannot secure. The Plan
wouid also lead (0 more economic main-
tenance and improvements in praductivity
of steel plants arising from better maintes
nance,

There was no oppasition to the propo-
sal from the Ministry of Finance. In fact
the scheme was drawn up and
with full cooperation from them.

Steel Requirements for Constraction of
Houses in Deld

2]17. SHRI S. M. BANERJEE: Wil
the Minister of STEEL AND MINES be
pleased to state ;

(a) whether there isa shortage of stesl
in the capital,

(b) 1f 50, the steps taken to overcome
this dufficulty experienced spesislly by the
lowpaid employees in procuring sjeel for the
construction of their houses; and

(c) whether black-marketing of stesl is
on the increase day-by- day and if so. the
steps taken by Government to curb the
same ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : (a)
There1s a gensral shortage of stes] and
this shorrage 13 being experienced in the
capital also.

(b) Presumably, the Hon'ble Member
refers to the position ;o Delhi. From
October, 1971 & Commitics named Main
Steel Producers' Comimities is funetioniag
in Delhi. They pool the availabilty of
tatorials for hoose-builders in the stockye-
1ds of all tho thres prodecers and distribate
themto houss builders in snd arowdd
Delhi in & coordinated manser. A bettaln
percentage of stoal is reserved speciaily foc
smal) hmllﬂd‘l ',lpérlﬂ ﬂﬁgb_ﬂ
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not exoved 250 5q. Yds, and whose require-
ment of siee} does not exceed 3 toanes.

(¢) Some cases of midutilisation of steel
came to the notice of Government and
several measurcs have been taken to check
such misuse, According to one of the
amendments to Iron & Steel (Control)
Order, 1956 made in March 1971, the use
of stoe! for any purpose other than that for
which it is applied for or allotted is a
violation of the Control Order and thus
punishable under the Essential Commod:-
ties Act, Regional Offices of Iron & Steel
Controller have besn set up and their
functions inter alia include keeping watch
over proper utilisation of steel and under-
taking of detailed spot checks where nece-
sy, The help of the C.B. 1. is also
taken in this regard wherever necessary.

Closure of Manganesc Mines in
QOrisga

2118, SHRI GAJADHAR MAJHI :
Will the Minister of STREL. AND MINES

be pleased to state:

(8) the gumber of dead manganese mines
in Suadergarh District (Orisss) and the
reasons for closures of those mines; and

(b) whether there is any proposal for
re-opening of those mines in the near
future ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) :@: (8
According to the information received by
the Indian Bureau of Mines undec Mineral
Conservation & Development Rules, 1958,
one mine in Suodergarh District was closed
in 1971 on acoount of shoriage of labour.
Earlier, another mine in the same District
had been closed in 1970, but it has been re-
opened from Janusry, 1972,

(b) Information with regard to the
mifie closed in 1971 is not avaliable.

APRIL 6, 972

Written Answers 72

Mr. Sisce’s Ststement Befoce Con-
tral Treaty Orgasisation

2119, SHRI H. M. PATEL : Will the
Minister ‘of EXTERNAL AFFAIRS be
pleased to state :

(a) whether attention of Government
has been invited to a statement made by
the U. S. Assistant Secietary of Stste Mr.
Sisco, before the Central Treaty Orgaisa-
tion in Washington on the l4th March
stating that the U. S. sought “‘a counstruc-
tive relationship’” with India, Pakistan and

Bangie Desh;

(b) whether Government of India has
pssessed the implications of this statement,
and

() the reaction of Government in this
regard ? ’

THE DFPUTY MINISTLR IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR1 SURENDRA PAL SINGH): (a)
and (b) Yes Sir.

(c) An assessinent of the desire for a
«igon structive relationship” would have to
be made over & period of time and the
criterion would be whether jthe U, S
Administratiop shows a clearer apprecia-
tion of the realities of the situation in
South Asie.

Settag up of Alamiaium Plant in Oclssa

2120. SHRI K. PRADHANI : Will the
Migister of STEEL AND MINES be pleas-
od to state :

(a) whether there is a proposal to set
an aluminium plant at Jaypore in Orissa;
and

(b) if 30, the main features thereof ?

At
THE MINISTER OF STATE IN
MJNISTRY OF STEEL AND MINES
(SHR1 SHAHNAWAZ KHAN) (s)and(b) :
An Induostrial Licenoe was grantéd onr 16th
Februnry 1071 to Mesms, Aluminbum
Cosposation of Jndia Limited, Caloutls,
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for the getablishmaent of & new padertaking
near Jaypore in Koraput district In Orima

for production of 30,000 tonnes of Alu-
miniom metal per anpum, The firm s re-

quired to complete the establishment of the

plant by December 1974,

Awg-wAn Wy v faw § e
wiwew fafw Wt watforat
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Soviet-Pak Communique

2128 SHRIMAT! BHARGAVI
THANKAPPAN *© Will the Minister of
EXTERNAL AFFAIRS be pleased to
siale .

(a) whether the joint communigues
1ssued by the Pakistani President, Mr Z A.
Bhutto and the USSR Premier Mr. Alexai
Kosygin, after Mr. Bhutto's recent vist
has been biought to the notice of Gaveran-
ment; and

(b) if so, reagtion of Government there-
to?

THE DEPUTY MINISTER IN THR
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) ; (a)
Yes, Sir.

(b) The Communique is a bilsweral
document between Pakistan and the Soviet
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Union. No coments ate catlad for on the
part of the Govetoment of India, However,
Covenmont welcomes the Pakistan Prosi-
demt’s starement that he is propared to take
siops o help establish peaceful condition 1
the Sub-continent and that he attaches im-
portance to sessntion of hostile propaganda
against India,

Roleaal for use of own Plane to U.S
Ambassador

2124, SHRI JYOTIRMOY BOSU:
Will the Minmter of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the American Ambassador
has been refused use of his own plane with-
1" the country;

(b) how many wimes such use was allow-
ed duting last three years, and

(¢) the reason for grant of such permu-
sston ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH), (a) and
(c). Government’s permussion ;s manda-
tory for each flight Such permussion
has been granted or withheld by Govern-
ment after taking into account factors re-
levant to each particular fight.

(b) Tharty-five times

Setting wp Naval Bases in Ceylon by
Foreign Powers

2125. 8HRI M. RAM GOPAL
REDDY ¢ Will the Minister of EXTER-
NAL AFFAIRS be pleased to State :

(a) whether certam foreign powers are
trylog toset up oaval bases in Ceylon;
and .
(®) ¥ no, the reaction of Government
in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNMAL AFFAIRS

APRIL 5, 1972

Forped Powal Stamps 1%
Rgckw; (CA)
(SHRI SURENDRA PAL SINGH): (n)
The Governinent has no informmatioh on
the subject.
(b) Doss not arise,

12 br.

RE : CALLING ATTENTION NOTICES
(Query)

MR. SPEAKER : Shr1 D. K. Panda.

SHRIS. M. BANERJEE (Kanpur):
Sir, we have beon giving call attention
nolices on the terrible bombing m Viet-
Nam.

MR SPEAKER : Not now Any time
you like, you geot up t

SHRID. K PANDA

——

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED UNEAR FHING Or FORGED PosTAL
STAMP RACKET

SHRI D K. PANDA (Bhanjanagar)
Sir, 1 call the attention of the hon. Minster

of Communications to the following matter
of urgent pulic :importance and request that
e may make a statement thereon .

“Reported unearthing of forged postal
stamps racket and seizurc of a large
quantity of posta! stamps ™

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N BAHUGUNA) : On
22-3-72 a member of the public brought
six shaets of 20-paise (Ghat series issued
on 16-10 67) forged postage stamps to me.
Senior Officers of the P & T Durectorate
were directed by me to commence imme-
diate investigations ns the stamps produced
wero forged,

The vigilance sguad of the P & T
Directorste asratod by the polics arrested
2poetal offiviels of Amsari Rosd Post
Office (Delhi) o 30-3.72 anl on the clue
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futaished by them 2 members of the gaeg
were serested 8¢ Sonepat, Iage io the night
an the same day. The press complete with
photographic equipment and finished and
uanfinished forged postage stampy of the
approsimate value of Rs 2 lakhs was also
seized in the cardy hours of 31.3-72 in
Ragdhey Puri, Shahdara, Dethi-51.

From the records seized 1n the offioc as
well ag the press of the said gang, is came
1o light that agents had been appointed by
the gang 1n various States in the country
for sale of these forged stamps. Imme-
diate action was therefore taken for
apprehension of these agents and so far 22
persons have been taken 1nto custody,
both 1n Delhi and rest ol the country,
which mcludes S postal officials also.
Stock of forged postage stamps of 20-paise
series has also been seized from these
agents at various places.

From investigations made, it has come
to light that only 20-palse postage stamps
were being forged and forging of other
denomination postage stamps has not come
to light so far. Raids and searches are
still continuing and 1t 15 expectod that it
will result 1n unfolding this racket in full.

Mesnwhile nsiructions have aiso been
usued to all the post offices 1n the country
giving out distinctive features of genuioe
and forged stamps aloag with geaeral
instructions o keep s vigilant eye in their
respective fields. A press note has aho
been issued for guidancs of the public.

SHRI D.K. PANDA : From the stato-
ment it is clear that the hoa. Minister
came to know of this racket only on
22:3-1972 and that too because some mem-
ber of the public brought six shests of 20
paise forged postage stamps, which ked to
the discovery of the industry which s
manufucturing thése forgad stnmps.

But § would draw the attontion of the
hon. Minister 10 the debate whick took
place in the Rajya Sabhs in April, 1970,
Sioce then it bas beon brovghs 0 the
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notice of the Giovernpiont that this forged
stamps prablem has been rampant throvgh-
aut the couatry. The Members who pacti-
cipated io that debate demanded oortain
macasures to be taken by the Goverpment.
In this House also, on 1531972, in reply
to a question by Shri Chintamani Pani.
grahi, the hon. Mumister said that thess
was a well-knit organisation, and there
were underground activities throughout the
country. His weords were ! *‘unauthorised
postal system running parallel to the
regular system of post offices in the
country”. That means, this forged stamps
problem has been there for jong and the
hon. Minister and the Governmeat were
fully aware of the underground activities of
certain business agencies. The names of
those busineas agencies were given im the
House by the hon. Minister., There are
seven business houses involved.

In the light of that, it is really a sorry
state of affairs to find that the statement
displays such a callous attitode towards
the whole problem, because, as far as the
measures are concerned, it is confined only
to some instructions issyed to the post
offices regarding the distinction between
the genuine and forged stamps.

The pioblem has already assumed
menacing proportions, particalarly in
viow of the fact that there is black money
in the country, and tha most powerful
Migister, Mr. Chavan, has been telling us
that this black money is more powerful
than the Government machinery itself. In
the railways also the same thing is going
on, Therefs black money in gold. Then
about coins, the CBI is already investi-
gating into the matter. At thiy rate, who
knows that passes of Members of Parlin-
mant may be forged and persons might be
travelling a9 MPs? Who koows, thers
may be another Pasliament and there may
be another Speaker !

MR. S8PEAKER : [do not think any
body will mistaks enysther Pands for
iy
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SHRI DX. PANDA : S0, [ only put it
to the hon, Minister ; why this helpiess
atiitude towards this problem, why this
Hamlet-like attitude, to do ornot to dot
Let there be a strong determination to
investigate into the matter and to punish
the seven houses already involved and into
this second case. Unless severe punish-
ment is meted out to them, Itis impossi-
ble to put an end to this affair. I want to
know whother lakhs of forged postcards
were found in circulation as early as 1970
and whether at that time, the crime branch
had indicated that once you give it to
private presses to print postcards and
inland Jetters, 1t is only another
step for them to forge the stamps ? If
so, how many times since then have the
post office authorities assigned the job of
printing postcards and inland letters to
private presses, what was the volume of
those orders and what are the names of the
private presses who had been astigned this
job. (b) 1 want to know whether in view of
Government’s awareness of the unautho-
rised porital gystem running parallel to the
regulnr system of post offices, runby pri-
vate agencies, Government have taken any
steps 50 far to tackie thls menacing pro-
blem effectively. (c) In view of all this,
when it is spreading like cancer and 1s
going to paralyse the entire governmental
machinery, under such circumstances, may
1 know whether Government is going to
order 2 CBI probe into this menacing pro-
blem? May I know whether the local police
are involved or not, which can be unearthed
through such a CBI probe?

SHRI H.N. BAHUGUNA : While 1
am grateful to the hon. member lor criti=
cising the Government on many points, 1
am afraid he has missed the essence of the
whole thing in so far as his reference to
the parallel postal service is concersed. 1
would like to assure the Housc that the
private postal service 0 which I referred
in reply to a question by Mr. Chintamani
Papigrahi does not involve use of fake
slamps, Those 7 agonoies carry certain
parcels, book them as air freight and, that
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reaches the destimation and the man
reseives it.  Alr frolght can be booked by
anybody, Those poople are not wsing fake
stamps. They are giving it as air freight
or sending it through thefr own teansport
agencles. Even in that case, we are selzed
of the matter and we are trying to prose-
cute them. The case is already befote the
Presidency Magistrate of Bombay as a
trial case, bacause Lthere has been alot of
legal discussion about 1t. Government 13
neither paralysed nor helpless, as he
alleged. If Government were paralysed,
22 people would not have been arrested.
So far as his fear about the local police is
concerned, I want to puton record my
great appreciation of the manner 1n which
the Delhi Police helped us in getting these
people arrested. [ do not want to say
more. The matter was referred to the
CBl also, But 1 had not the patience to
wait for 2 long time  So, we decided to
involve the local police also. Thanks to
the local police, we had all these things
unearthed and 22 people bave been arres-
ted, including some postal employees.

Regarding the reference in Rajya Sabha
in 1970 about fake postcards being used, 1t
1s a fact thatin 1970 a cuse of this type
was found. Thatcase 1s pending prose-
cution before the Deolhi Judicial Court. §
cannot, therefore, make any commeais on
that since that matteris sub judice; but it is
not as if the case was not challaned or the
guiity were not arrested. It is for the
court now to determme and decide what
punishment it should give.

So far as counterfeiting is concerned,
the provisions of the Indian Penal Code,
section 252 to 258, are very clear. They
lay down what punishment can bé given.
If such cases are proved, the punishment
can vary from imprisonment for seven
years to transportation for life. Therefore,
the government is not helpless, a8 sugges-
ted by the hon. Member. It is only a
question of proving the facts before the
court which, I am sure, we wili do our
best (o prove, %0 far as this particular onset
is conouraed . : .
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'the ‘question Of private printing presses

' 'making use of this does not arise. But it

s known 10 the whole world that there are
fake things in almost every fleld. Of
~'course, there has been no fake Parliament
“cither in this country or outside. Some
people have been found to be impersonat-
ing cither Ministers or Members of  the
Parliament. They have all been arrested.
Therefore, members should not have any
apprehension on that score,

The last point of the hon. Member was
that this point was raised in the debate on
that day. My only point is that though
I do not expect my hon, friend,
Shri Panda, to congratulate us on al
occasions, 1 do expect that this is one such
occasion when he should have congratulat-
ed the department and the police for
having taken such quick action and roun-
ded up the culprits In such a short period.
1 am sure the interests' which are dear
to his heart are safe in the hands of
this de;‘wtment
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PAPERS LAID ON THE TABLE

IROY AND STEEL (CONTRCL) AMENDMENT
ORDER, 1972

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : 1 beg to
lay on the Table acopy of the Iron and
Steel (Contiol) Amendment Order, 1972
(Hind: and English versions) published in
Notification Mo. S. 0. 105 (E)in Gazelte
ol India dated the 16th March, 1972, under
sub section (6) of section 3 of the Essen-
tal Commodities Act, 1955. [Placed n
librarv. See No LT-1662/72]

INDIAN EMIGRALION (AMENDMENT) RULES
1972 AND NOTI¥ICATION UNDRR
Passror1s Act, 1967

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI B, SHANKARANAND):
Sir, on behalf of Shra Surendra Pal Singh,
I beg to lay on the Table~

(1) A copy of the Indian Emigrution
(Amendment) Rules, 1972 (Hindi and
English versions) publishéd in No#ification
No. G. S. R, 66 (B) in Gazette of India
dated Ist February, 1972, under sub-section
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{3 of section 24 of the Emigratioh Act, 1. Thatat page |}, line ), for the

1922, [Ploced in Library. See No, LT- word "Twenty-second” the word

1663/721 *Twenty-third” be subsiftated,
(2) A copy of Notification No. G. S. R. Claute 1

82 (B) (Hindi and English versions) publi-

shed in Guzetic of India dated the 17th 3. That at page |, lino 4, far the

February, 1972, under sub-section (3) of m:'-’::d the figures “1972"

|

section 24 of the Passports Act, 1967,
[Placed in Library. See No. LT-1664/72)

12.28 hrs,

MESSAGES FROM RAJYA SABHA

' SECRETARY : Sir, ] have to report
the following messages received from the
Secretary of Rajya Sabha :—

(i) ‘In accordance with the provisions
of rule 111 of the Rules of Proce-
dure and Conduct of Business in
the Rajya Sabha, [ am directed to
enclose a copy of the Maternity
Benefit (Amendment) Biil, 1972,
which bLas been passed by the
Rajya Sabha at its sitting held on
the 3rd April, 1972

(i1) 'In accordance with the provisions
of rule 111 of the Rules of Proce-
dure and Conduct of Business in
the Rajya Sabha, | am directed to
enclose a copy of the Drugs and
Cosmetics (Amendment) Bill, 1972,
which has been passed by the
Rajya Sabha at its sitting held on
the 3rd April, 1972.

(i) ‘1 am directed to inform the Lok
Sabkia that the Prevention of Food
Adulteration (Extension to Kokima
and Mokokchung Districts) Bill,
1971, which was passed by the Lok
Ssbha at its sitting held on the 20th
December, 1971, has been passed
by the Rajya Sabha at s sitting
held on the 4th April, 1972, with
the following amendments |~

1 am, therefore, to return herewith the
said Bill in sccordance with the provisions
of rule 128 of the Rules of Procedure and
Conduct of Business in the Rajya Sabha
with the request that the concurrence of
the Lok Sabha to the said amendments be
communicated to this House *

(v) ‘I am directed to inform the Lok
Sabha that the Departmental
Inquiries (Enforcement of Atten-
dance of Witnesses and Production
of Documents) Bill, 1971, which
was passed by the Lok Sabha at its
siting held on the 20th December,
1971, has been passed by the Rajya
Sabha at its »sitting held on the
4th April, 1972, with the following
amendments e

Enacting Formula

1 That at page I, line 1, for the
words “Twenty-secnd Year"
the words '‘Twenty-thitd Year”
be substtuted.

Clause 1

2 That at page I, line 4, for the
figures “1871" the figures **1972"
be substituted

Clause 7

1. That at page 4, lines I to 3, for
the words ““Two successive, ses-
sions and if, before the expiry of
the sesion in which it s so laid
or tho session immediately
following” the words “Two or
more  successive nessions, and
if, before the expiry ,of the
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"‘seislon 'immedistely féHowing
the seasion or ‘the  shcoessive
- heisions aforessid be subgtliured.

1am, therefore, to petirn herewith the
said Bill in accordance with the provisione
of rule 128 of the Rutes of Procedure and
Conduct of Business in the Rajya Sabha
with, the request that the concusrence of
the Lok Sabla to the said amendments be
communicated to this House.'

¢

——

BILLS AS PASSED BY RAJYA SABHA

SECRETARY : Sir, 1layon the Table
of the House the following Bills, as passed
by Rajya Sabha :—

(1) The Maternity Benefit (Amendment)
Bill, 1872,

(2) The Drugs and Cosmetics (Amend-
ment) Bill, 1972,

BILLS AS AMENDED BY
RAJYA SABHA

SECRETARY : Sir, I alsolay on the
Table of the House the following Bills
which have been returned by Rajya Sabha
with amendments :—

(1) The Prevention of Food Adultera-
tion (Extension to Kohima and
Mokokchung Districts) Bill, 1971,

{2) The Departmental Inquiries (Bnforce-
Ment of Atbendance of Witnesses
and Production of Documents) Bill,
1911

1230 s,

COMMITTEE ON THE WELFARE
OF SCHEDULED CASTES AND
' SCHEDULED TRIBES

Fomm AND Frrre REvORT

sﬂm ln.m SINGH (Rupas) : Skt
Tbegto present the follewing kwua}
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thtmﬂy. S0
ttie Odridilittes ob the WAtmoth
Castes 4nd Schieduiéd Tribes ' —

(1) Pourth Report (Hiadi and English’
versions) regarding action taken by
Government on the recom
tions contained in their Sixteenth

“ Report (FourthyLok Ssbba) ge ‘the
Department of Social Welfre and
erstwhile Ministry of Health, Panily
Planning, Works, Housing and:
Urban Development (Department:
of Works, Housing and Ushan

Development)~Housing  facilitfes
for Scheduled Castes aud Scheduled
Tribes; and

(2) Fifth Report (Hindi and English
versions) regarding action taken by
Government on the
tions contained in their Fourteenthi
Report (Fourth Lok Subhq on
Admission facilities for Scheduled
Castes and Scheduled Tribes In
Educational Institutions, technical
and non-technical,

]
!

12 31 bys. v

-

STATEMENT RE, STRIKE IN SBALDAH
DIVISION OF EASTERN RAILWAY

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : Sir,
immediately after midnight of 31st March,
1972, a group of youngmen entered the
Control at Sealdah station and forged the
staff to stop all train services. Simmuits-
neously, other groups of students stopped
suburban services in Sealdah station and
the yard working at Chitpur, Nathati and
other places. The Rallway services were
dislocated for twenty-cight hours, Work
in the Chitpur and Calcutia Goods Yards
was vestarted during the day on Ist Aprl),
1972. Goods and passeoger train runnipg
was resumed at 4.00 A. M, on 2nd Apdl,,
1972. The Rallway spffered considerable
loss. 1would like o take this nm
nity to make an appeal that our prestilée
oational undertaking should be spared from
wach losses and obstraction,
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SHRI R, V. SBWAMINATHAN
{Madural): Sir, Iwant to onke a point
on this statement.

MR. SPEAKER : No question =t
.n'

SHRIR.V, SWAMINATHAN: I am
not asking any guestion. I only seek some
carificstion. Thehon. Minister, who has
made the statement, has very conveniently
omitted a very important point in the
statement 53 to why this has happened.

MR. SPEAKER : Pleass do not
speak without my permission. No questions
are allowed.

SHRI R. V. SWAMINATHAN : Iam
not asking questions. [ am only seeking
clarification.

SHRI DINEN BHATTACHARYYA
(Serampore) ;: It will create more con-
fusion,

MR. SPEAKER : You must know that
the rules are very clear about ministers’
staternents. [ atleast expect you to read
the rules. When the Minister makes a
statement in the House, you cannot ask
questions later on.

SHRI DINEN BHATTACHARYYA :
But you cannot allow.

MR. SPEAKER : I cannot allow.

SHRI DINEN BHATTACHARYYA :
When we seek clarification, you should
allow; otherwise, it will create more con-
fusion,

MR, SPEAKER : Mere souting cannot
changs the rules.

SHR!1 DINEN BHATTACHARYYA :
You can allow at Jeast soma dlarification.

SHRI INDRAJIT GUPTA (Alipore) :
The statemsent does not ¢ell us who these
YOUNE (NOD WOYS , , . « (Inferruption). What
wag their grievance ¥ (Incerruption).

AFRIL §, ¥72
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SHRI DINEN BHATTACHARYYA :
I have heard that a eltting M.P. was
attackod at Dhanbed. May ! kuow from
the hon. Minister whother be knows aay-
thing about that ¢ That is the news In the
papers . . . . (Interruptions) '

MR. SPEAKER : Order, order. When
you know the rulés are very clear onm it,
why do you insist ?

SHRI INDRAJIT GUPTA : He should
give full facts, There is inner union
rivalry at Dhanbad. Some people coms
and stop all trains at Sealdah for 28 hours.
He does not give us the full information.
He docs ot tell us the reason. .. . ([nfe-
rruptions).

st o fle WG (Fryy) : weqw
wgx, a1 xgrT oY W Wy herrar
e wgm qym At wAmA ¥
WW IR FAAT §, wEAAT w7 wrat ¥
dur W€ wom A g wifgg w€r )
R W Wy wgt

SHRI R. V. SWAMINATHAN : Kindly
allow a discussion on this matter,

MR. SPEAKER : You send all these
points to me.

SHRI DINEN BHATTACHARYYA :
Kindly read the statement. What is the
meaning of it 7 He simply says that some
youngmen entered the Control Room at
Sealdsh and stopped the trains. Is it a
fact? He must tell us something more
about it.

SHRI R, Y. SWAMINATHAN : Some-
thing has happened before this, Why has
this not been told,

SHRIB. P. MAURYA : What are the
vensons T (Imierrupsions)

MR. SPEAKER: Why des’t pos
Hsten to e 1
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SHRI INDRAMT QUPTA: Let him
sive & fuller statemient,

MR. SPEAKER : You write to me the
poiats on which the statement is lacking.
I will sond it to him,

ot fegle frst (Wnhygrd) . woow

waa, e e & g T § | W
ATNHET o WEAW § T@ AT WEAAC
) 7eE ¥ Wrg ar wqrA  frewar A7
fs Fagd wagem 1 &) Tade W
Fuge wT Y ¥ fie grew & wifwEa
7 ifod requ ww  dfwg  arfe
ey ) qar & s wroer | qaaw
tlﬂmmﬁﬂimﬁ:ﬂf&
Fud ¥iE A watewg waw Ag) e
gk masrag s g 6 gREE W
g @ T & fag AT IAR
rage ¥3 s wg -0 ¥ E |

MR. SPEAKER : You write to me the
points on which it is lacking.

SHRI S. M. BANERJEE (Kanpur) 3
Sir, | want to raise an issue . ...

MR, SPRAKAR : 1 have no notice
about what you want to speak.

SHRIS. M. BANERJEE: We have
wbled Calling Attention after Calling
Attention regarding bombing in Vietnam.
The Railway Minister just now made a
statement.  Similarly, the External Affain
Minister can tnake 4 statement on the
bombiag of Vietnam , . . (Interryptions)

MR. SPEAKER : Why doa’t you give
me advance information ?

SHRiB. M. BANERJEE : Yesterday
wrote to you; the day before yesterday
Jwzote fo you . . .

MR. SPEAKER : You keep on writing
to me svery day, ¥t you write to me rather
rarely, #t will got more attestion. Whea 1
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seceive it pvary day, T say, it i a matter of
routine with you,

SHRIS. M. BANERIEE 1 Itis & very

serions matter, The bombing is going on
every day. (Imterraptions)

SHRI INDRAJIT GUPTA : It is & vy
serious matter. The bombardment is going
on. It is only recently that full relations
with North Vietnam have been established.
They should really react strongly to .the
bombing that is going on.

MR. SPEAKER : Waall strongly react
to that. But there must be some method

about doing things, not abruptly getting up
like this.

SHRI JYOTIRMOY BOSU (Diamogd
Harbour) : We have tabled Calling Attene
tion Notices, We are never told whether
they are accepted or rejected.

MR. SPEAKER : [ have to acoept one
out of many.

SHRI JYOTIRMOY BOSU : We
should be told about it,

MR, SPEAKER : Prof. Dandavate, 1
have allowsd a Calling Attention Notice sn
the subject which you wanted to refer. That
was not there at that time. It came to me
Iater on. I hope, you have boea conveyed
about that, That is a maiter between
us.

1236 .

MOTION RE: FOURTH PLAN
MID TERM APPRAISAL—consd,

MR. SPEAKER : Now we rosunts dis-
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* ANHON, MEMBER: When l thé
Mixister replying ? d

MR, SPEAKER: He will toply at  5°30.
{lategruption) There is no question of
‘tomorrow’, Wemust stick to the time
schedule. Today we are having half an
hout inore than what was originally pro-
grammed,

I
Shri Nimbalker was on his Jegs yester
dny.

SHRI NIMBALKAR (Kolhapur) :
Yesterday I said that lack of finances should
8ot be an excuse for tackimg unemploy
ment. The Finance Ministry should spare
no efforts to meet the demands of the Plan.
ning Min{stry,

*There is alsp a very good plan called
‘Page Yoyuna', which the Maharashira
Government intends to implement 1 re.
commend this Plan for the entire country
and to the Planning Minister.

Socralist economy s an economy of
plenty and not of scarcity, if 1t were not so
we would be distributing poverty and not
wealth, illness and not health, ignorance
and nof education. Social justice without
ncreasing economuc growth and productie
vity is just a lot of talk. In order to con-
vince our people of our carnestness in
eradycating poverty, [ want to recommend
thres ypmediate steps

We must create a mmmmum Weltare
State for the present as an intermediary
step to scientific socialism . free health
service, the Bratish style or the German
style or, if you like, Russian or any other
style, but 1t should be free; unemployment
assistance at last to' those famulies from
where not a single person has employment
at present; odd age pension and free and
compbisory elucation uplo the age of 14.
Here | would also like to recosamend that
even private schools should give free edu-
éxtion upto the age of 14. of courss, they
#hould get grant from the Government. if
fie private schools can do this, then (he
poorer chilldren will also get a change which
the richer children are having.

APRIL 6, 1972
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The seconid point is creation of priority
industrial aress in such places whers the fnt
vestment is quickly amortised. Backward
areas must be helped, but it should not be
at the cost of those areas which yieid quiek
returns. Wherever possible, they should
be complementary to the development of
each other. If we eclipse the Moon from
the Sun and try to light the Moon up with
agtificial light, the offect will not be the
same as that when the Moon is naturally
lit by the Sun, The same is the case with
economic development. With the aid of
arcas which can be quickly developed, we
should also develop the areas round abotit
which might be a little backward. I want
to give here a concrete example and st has
to do with my own constituency, but, be-
cause it affects the entire nation, I want to
give it at this moment. At present, the
Zula ot Kolhapur brings to the Centre
taxes of over Rs. 25 crores. This was possi
ble because a very enlightened ruler and his
son, Shahu Chatrapat: and his son, Raja-
ram Chatrapati, built a long time ago the
Radhanagri Dam. Because of this dam,
Kolhapur to-day 13 a well-known sugar-
producing area and from sugar excise alone,
over Rs. 13 crores comes to the Centre
Now, there are actually four other such
dams which are to be constructed here and
if the Government could only spend say
Rs, 300 crores in this area, not only will
these dams be constructed, not only will the
areas around Kolhapur hike Belgaum,
Sangli and Ratnagri come up but algo
other Btates will be influenced positively.
By this, States like Andhra Pradesh,
Mysore, Kerals and the Union Territory
of Goa stand to benefit and the returns
from this investment afier the gestation
pertod of five years will be over Rs. 200
crores per year for the Centre,

You might ask, why was this not done
already. The réasons, 1am sorry to say
are absolutely political and somotimes it §s
a concocted political reasoning witich real-
ly bampers out plaoping. Hereis a con-
crete example, before yésterday, 1 g0t
an saiswes 1o the question why (6 Kalae-



a

»” Fowrth Plak

wdai dem has pot Been taken wp in
Mabarashtra and the answer was that it
lies in the Krighpa river basio and that the
dispute over the Krishna waters has not

peen settied batworn Mysore and Maba- .

rastra and Andhra therefore, this dam can-
not be sanctioned. you have got such a
huge majority and even m both these
States, theredis a Congress and stable
government to-day and still, we cannot
promise the people that within five years
we would come to terms. No dam is ever
built within Jess than five years, 1t always
takes more than five years to build any dam
of any large size and »till we get such
answers, lhe same thing with regard to
Hiran Kes:t dam. As {ar as the Kuchgao
dam 15 concerned, this was sanctioned by
the Central Government but not implement-
ed by the¢ Mabharashtra Government for
several political reasons and the only fea-
smible reason which 1 got in answer was that
the peuple would be displaced on account of
the constiuction of the Kuchgav dam and
they have to be compensated. Here, agam,
the Mabaiashtra Government has been a
stable government all along and still, it
cannot reach any agreement with these
people within five years because again, as
I said, a dam cannot be constructed in less
than five years. This sort of attilude of
always pushing things out and giving only
excuses for not doing things 1s exactly what
actually hampers our progress.

Same ia the case with regard to the
Tulsi Dem. The last phase of the Tulsi
Damis there and we arc asking the
Government why it 15 not being completed.
They spid, ‘we will do it dopartmentally.’
When we ask as to when the departmental
work is going to start, they say, ‘We are
asking for tenders.” #f you cannot decide
& simple thing like this quickly, how are we
going to have progress and how are we
going to move forward ¢

The same sort of thing happens in ind-
strial development, Kothapur is not only
vich nsogar, Kohaptr chappals are well-
kuniow, byt Kelhapur siso apoonats for 759%

CHAITRA 17, 1804 (SAKH

Midwérm Appraisal (M) 98

of the bauxite of the entire couwntrv and
bete, for politienl ressons—no other
reason—the first Tactory was given o0 Bel-
saum. Mind you, I am not against Belgaum
getting a factory. Itthey are eble 1o get
a factory, I am happy ebout it, Sameis
the case with Ratoagiri., I they
get a factory, I am happy about it also
but the fact is that these factories showid
have been sanctioned in a manner that first
Kolhapur gets a factory, then Ratnagiri
and then Belgaum  But, exactly the re-
verse has becn done. Kolhapur having a
University, we can have in that University
a faculty for metallurgy and get people in
that area to look afier these factorics.
Instead, in Relgaum to-day, actually the
people from Relgaum are baving no assis-
tance from these factories. It is of no ise.
The workers and other people working in
the factory are brought from far away, they
are not from Belcaum, FEvenin Ratnagin
the situation is the same; the people will
have to be brought from outaide. In Kolha-
pur the situation js such that we have a
university and we can train the people our-
selves by having the faculty for metallurgy
in that university., There are about 9,000
people without work in Kolhapur. What
ha' pens now is that the weaith of Kolha-
pur is taken away (0 other places and the
profits are (aken away fo other places; it
does not benefit Kolhapur itself, We should
not try to solve economic problems out of
pohitical expediency, because, polities creat-
es only new political problems. When you
ciean the room, if you take the dust from
one corner to another corner, if does not
clean the room, becausc the dust in st}
there, only in another corner.

I would like to make two suggestions
for the consideration of the hon. Plann-
ing Minister.

My first point is this, If the States
which ar¢ involved do not come to an
agreement. the Centre itself should stert
building the dem. 1f they don't come up
with an agreement by the time the dam is
built, then the Centre's deoclsion winl be



) Fourth Plan
{Shri Nimbalkar]
bindingonn all the States This 1 very

essemtial,

Secondly, the States are supposed 10

carty out the plan made by the
Centre But if the Srtates do not
inplement  the Plan, the Centre

should take it over for Iimplementation.
The Centre should have the right to take
over and complete the Plan themselies
The Centre should compleie 1t whether the
States like 1t or not

We need a comprehensive educa-
tion reform. [ have spoken to the Plann-
ing Minisigr about 1t sometime back. Our
edycation system should be occupation-
oriented  Otherwise we will have to lag
behmd year after vear. Qur universities
are merely producing graduate clerks., This
has to stop. We have to go 1n for the kind
of education which i necessary for the
building up of a modern State

Sir, I wish the Planning Mimster ali the
luck 1n the world and all success n bring-
ing about this modern State Thank yon

MR SPFAKER Mr Mohan Dhara

wants (o intervene 1 will now call Shn
Sat Pal Kapur Mr Mohan Dbharia will
mtervene after lunch

ot game wqe (qfearer)  wfex
arew, & @ a3 & fam conrfam -
WA Al gEToRaR A g v a3 qgen
aTe § fir fawast o g% e ¥ oy
§) e 3y fm o g e
aiw & wfex ¥ g v grew ¥ wm
wwar a7 fs foel ave &1 vy cofin
ot Wfey o o) givard gfewsre
§ ¥ow swwew §, Sael Wi &
et u fsw wr ww 2y ol § o o
vy woare ¥ gw o g d
HET wrgEr §
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WY & wver fear w, W
oy wrgnr qr, wiferarie Sred wgd
9, shryefgy wigh @ ey gee &
AT wew @Y, afew g wewY o
ard anfir & SRl B aw 5@
#tavs o ayr waw afY feané 2
&, su fawfady ¥ s DoAY aax
aftar o3 frewr fe dmg P
o § 5 domae g §, w feg
HANA FTIAA ¥ EW TOWA ¥ @
¢ g0 o dwar wear wfgg ar, w7
war g7 w7 9% §, fegh oifeaie
FdHMA ¥ Ul IEF A% 2T wAray
¥ sdewma ¥ A dmrET IR S f
g ™ fmew # AR IR g
afea arad agt A AW T2 WIE
are crfar sdlma 7 f§aq & arg-
wifwas §, wifey ag fead gagdl wh
£? 37 wg AT ¥ 57 A
Y 4Y% WX § A1 weEe F4 dar
T §? @ g T WO wifeas
T T Azay gA7 gar 2 —faw fasrdw
FEAW FT /17 9 wifews #7101 o@
W AMIGHI ) W T S S
T § A Iy wmad wifeed gerae
@Y § ww W oy wgw &
mirad fad erfacsfer sy § f
¥ @iz 9v §zwT o agt & Pt
I & a1z fdlt fanr svdge wrew ¥
e afew $T q1d | wrak 3500 ar
Wt FATC e 9T ¥ gfaw gt £,
raRr dar At gwk Hefrawr s X
T AT AT WE pERw A X
fam aritewft gt o wfew s ¢
dir % fag woere & orfew ot
winre v §) gk ded ¥ o
t fr uve feht e ¥ febreca
qIHEE &7 e Reire w2 o Wy v
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wft Pt Mfwar wre finelr feer Y-
ooy graw wr et 4y oo oY ag
W WY 1w § WY O Ied
WX 9 qgw e § 1 @ qefateed o
¥ Ty #¥ Fw T AN ? Ay A
wa wefafaed o wamay @1 &1 IAH
wrad fa @r ey WIET wigw T Y
qarer 1 A f Ty s w3
e a1 afer wra W afer
ST AT UFY WIT AT WG wATAA
T P s gefrferaga g
W &1 ¥wqaHz foar @i, & wda)
1 FIT ATAT 97 | TH TH ®T AR
cnfaw, mesr gefafredma ok
"IOEY  USTS ST €IF KA AT AY A
g ag T AET ¥T 9rAT §—gaAr @
¥ W9y FEAT SIEAT E 2

gu wgr AT & fw gw awrd gu
Rgl T @FA, FWIT 919 @@y Af
g afe & gwwar § sod grw fgeme
agl &1 smad qg feEEq § afsq
1T IAFT QO aw ¥ glraew ag
w1 FATU AEAT A wgw Af
fie wr &1 &% W @A F) FRGAA
Frows & or @ § aww @
qrar fe Q% ats wiw 25 @w {
srEwd A qA ¥ g e gEd
ATH WI9H qgF HWE T W |
mh A wrr wex § fe gafeaw
fewwr wél § Wt q@d oxw wiod agt
gary goiifagy awiv 98 1 oW
ITE T g pheeww way af
A galt atw Wi wpd § fw gArd
qry defuaes aft 81 wu ag @
we o fRed FfTel 3@
wra grdt woww gufeg ¢ eife
wx wAfeew T Wl s oot §
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foraw? ¥ aww @ Wix i ew &
o gy &

agt 9T €W AT I AP AT 1Y
fear mar gy sl 1 aw & T g
AP wrET  war qfemn g 97 a9
fear § ot ofeqs dweg gT A wwar
w4 fear nar g, se qur miwe ad
B W@r & W wTedT Awee o o) av
fear war § say aga g @ @
g1 ww tewfawm & & gaar FeAr
wigar g (¥ afere v &1 Tw wom
g o grdT AT AT AmowEw § )
NIgdE JeT @iy Newgs ag 3w
g f& 3§ sma w1 wsfan
F qU F7A7 ¢ afew 37 7 fagror &
stesq wyar § fw few avg & g
¥ waEr gArw ranr 9l gEd
e qfsww ¥ezy ) war ag Qe §
fr fog awg & gv waar ¥ a=fm
F qIRT H IAIET G WX AW §
ofee® ¥¥2T W gH F9 0 wq@r
Y W W@ qgar § 1 al qfemw
AT w1 2N agrr Fwr Y P
b fams maww oY grferg aw
g i qifafese ardiw & mRT ot
waten § WE wAT ¥y, 5
o wgw & fag derer gl
wifer ot 37 A%ar™ W ¥7 wwwy
7 g @ gyar wfgg Wk @
FAYAT F) W gL w1 Wfge 1 ag
weRgaA g wraer w1 @r g | s
AWTT WY aqrAT AR {1 AN T T
wraarEwa § | wvar g war § I
NEAT Qv aga gOW wE &
STEAT v A AT o s g 7
fery YuT wrer zveT fagar & § o
e gq % frar sr e g ?
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[y wowrwr wq3)

Némrhgnd WE god iy,
R, w7, @, R 9 gEd weea
dedieywn § IAR @ dar W € O
Rt 9% ¥ @ dur warer o, gAn}
4% ¥ oft v ww ant fear o Wit
o6 aw gt T @ et g
T STRAT FHT § wEr ! o) wOgAT
1T § oF Sewered, diae aivg o
g7 argRe ez § A ¥faw Awex
# wredz awv g § 7 o ofeaw
Az g argfen dezy @ sfeas
T ® quT wigAz ¥wE ez @
AT § A fomer ngEmd &1 @
vz § Jun) Iz wifgy | wegaz
T¥E 1 L) ) @ ¥ Far wfgw
IgH 80 qIHTZ QRARHT FTAAT S
ez F—auiert ¥ ¥ 1
v At §

wiw wrge, @@ gAE ¢ frowed
g foetww Y o wwgr wonr g
wre gae) wrfar f ave gEvar g
fisx wry e w1 A agT @ L E”?
aTg ME F1 IFUWT FTX A ATy,
MNET H) ANIATKH FA T AT )
At vew I3 § 7 x@ ATy g wE
wYy e wifge

7% o We Ay § e ¥ ww
AT § WX FA weE gAnt oyt gk
ot fe-5g'w gt &Y swer W wax
For sg 8% @wn wifgy 1 fewm A
Mt iy wn foelt § Afew OR
arore % o fiw ey feet faw ot
t ¥fer T A Sy fpwlt ot
§7 sk sggee st wrfamr g ?
w g W fewde 1 ww o
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wigy ST oW & myg W
wige \ @ g e W o b
Wy vt wifeg | van eaiege
W 2% Wy Fr wrfer o YwE
Stww W) ) 2% e s wfgg
W AT FH AT AR HOF AW AW T
mA A 43 % )

wET A% qRTAiAE WA &7 areew §,
rgr Awc wrar & fe ew wew Wk
sitay & fromd wv qg g W
w0 o SiEaE & fom ¥ ged W
gewrr feemgy | waT @ a<g wwaA
3m fe zg dafafeg o wosr i
M oWl wXw Gy A@ T awtw
wrr ¥ fan syQwes ¥ 55 wga aaan
% faq agy ¢ afew 3% g w2w fam
dAgHT gragw & faw @) gw Tw
YR W AFT FOA T )

13 hrs

THwERIH QRIATHY & qI R OgA
Farar aft e wroet agr onfan § 7
qF ath WIT FEY & W s ogw
afwq om fearm @ s Jerarc
iz ¥ o7 auf § @ Iew W
FIW AT £T NA | WX AW F,
gaue ¥ & wgrasg ¥ FEA 90
wur fagzw for Wi g feudr ¥
X & agt 9T wgn W ger &
@ @ wi. vee eRw T w
qrt | foew mw @i \Y wg feew
¥T ww g Afew wra 90 37 &Y W
fimew wrew faw ol 81 B & wpn
wgt § s wly ooy & waw e
¥t & oty gull pivweww stege
¥ art ¥ o amver W B, ot gt
apfr § suw? Yw ewmr wifgg
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€ o Fox it sl w1 aTe el |
N wrgd G aw A Fuw @
wifay 1 7g afr s darare wr ok
ulz Fw qererT & arx w19 5 oo
EW qE NEH GO §IX | @ O
oW g WY W e A
Tog ¥ wrow 39 ¥ 2 N B gwary
arat § agSw ) AKAT ¢ 1 KHN ga@
ufew wa &7 s §? fan fe-
arge ' Of eEw A aear §
afew @® Ay 5 qvE, 10 gwy
™ e frerd ® agwar § 1 e
I a1 fram 51 50 qvw § qwrd
wigare W 8 fewz wiwere
stege & fag  fewz wrimr@ve
WYY waw w3 wifgg 1 wrzw @
fag, smasdren & fag @y & fag
WX wiwmgy & fag ot wawr
FIGRUT ®raw  weA wifgr ) e
|TH IART T AIYw Al wrigy wow
A A Y AT WIR | AW O ATE AT
w N ¥WE IF ww, g R W e
¥ Wi, arawdiEe ¥ e @ o
afew maw o wwa e aw At g
¥ gufer ¢ Gefgaw qre @
wiuy aget wra aroe? oo adt §
W swew Givww sagy @
W wedt aw oY @ ¥ Qur Awe
wray § (v ag sw fasr Hiatel gt
N E Td ot ae o § o wd
TR A g aw A O § ote et
et wigg ) wer a9 wew ol
T @l o v s ¥ o e
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Pewiw e W g § weA g
AT )

% @fem wx wH D P Y
gisww  qrww T dvg W
gy te% Nt g% ¥ § afer gl
qiwRaTe owAnh fewge fegme
fomy we gF § wff g1 enfac
e QitwerwioRw B ore g
e Qafey XA E? S uwy,
10 gxg ar & fag witw srow &
firg ey $1 gt wrE & 7 waw
fig Rrgd wre aoz ¥ g dur v
war ay few ga% preidde W
grow < ? fead aywidew ww o) 7
frad twdwrsd ww qrg e feak
Arerw o aE v gg o er
o ¥ A ¥ wrod qrw v Reard §7
50 #T TYAT WIIH QI THW GO
%1 cfgee W@ & oy § Wfer g
‘iw@m-..

WEOW WEAY | WA QO w9
AW O JATA WY |

sft emow wgv: @), iy angz
gk Wit v ¥ yfe dwwm
o gy @ war § ewfag are
TaTaw g A o9 & aw & wowr wea
Ty ony |

wsom wiem @ agl, s
weew Wl el ¥ wew ST X |

oft qware wqT : ovr gw el g
fo dary & gfoogr § 25 wver o
wrw qpr § 10 ate o7 wrer oyt
1w gt xw e dwr Wt
e & 95 wmwen wud o
§1 oy et & fay Sem gk o
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Mg'. SPEAKER :  Shri M_ohan '
Dbaria. ' '

* THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : Mr. Speaker, Sir . ..

MR. SPEAKER : He may contipu
after lunch.

13.06 hrs.

The Lok Sabha adjourned for Lunch. till
Faurteen of the clock.

The Lok Sabha rrauemblcd afser
Lunch at three minutes past Fourteen of
the Clock.

[Mi. DEPUTY-SPEAXER in the Chair}
MOTION RE. FOURTH PLAN MID-
Telm API'RMSAL—md )
* THE MINISTER OF STATE IN - THE
MINISTRY OF. PLANNING (SHRI
MOHAN DHARIA) § Sir, since yosterday
1 have been carefully listening to mam
duso!‘bou mbm and I do wpwcim-.

* their anxiety and. ‘Jove for phnnim "
: mmhmmmuﬂmhwmwh:-
- done away with, . I remenibet tho - dmd :

1965 whea 1 wtu mbcrg? fhe ]
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current in the country which was insisting
on giving & holiday (o our planning and
they susceeded far a few years. Vested
jnterests clubbed together to see that the
planned economy in this country does not
succeed. But fortunately because of the
lead given by the Prime Mimster and
the late Dr, Gadgil and the [ead
given by my senior colleague, Mr.
Subramaniam, now the Planning Commi-
ssion and planned economy have come to
siay. Those dark days are over and we
have entered mto a new dawn. When
we look at the present progress of the
country, or the performance of pluns, may
I bring o the notice of the House
the political instability that existed in the
country since 1967 onwards till the mid-
term elections 10 the [ ol Sabha ?

SHRI1 JYOTIRMOY BOSU (Diamond
Harbour) When dwd  your Furst
Plan star1 7

SHR1 MOHAN DHARIA : | will
come 10 that. Apart from uatural cala-
mities, like dioughts and floods. the poli-
tical instability that existed in the country
was also one of the rcasons for the uns-
table economy 1n the country. Fortuna-
1ely, there {8 now 4a  stable
government at the Centre and also
there are stable govesrnments in various
States; and 1 have no doubt that tlus poli-
tical stability which exists in the country to
day shall help us to have a better perfor-
mance in this process of planning.

We are well aware of the massive man-
date which we have obtained, which was
being repeated by various hon. Members.
Regarding paribi hutas, Arthik Swarej and
solf-reliance some of the hen. Mambers
waze saying that they are nothing but slo-
gann by the paety in power. May I make
it very clear whether it is the slogau of
goribi hateo or Arthik Swaraj ot self-reli-
snce; It is not & slogen to catch the votes
from vhe peopie; it is the symbdol of our
determination to do what we have depided
todo. Now this country can rest assured,
and this Fouse ass ress assured, that what
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we speak we shall do and we shall speak
what we are determined to do.

There was much criticlsm of the Yojana
Bhavan and the way in which the Planoing
Commission functions. Many of the hon.
Members insisted on local and district
planning, Here again, may I bring to the
notice of the hon. House that the Plans-
ing Commission believes in multi-level
planning ? In the Fourth Plan we have
suggested to the whole country that we
would like to have districts at the units for
our plan formulations. Until we reach
the local areas or local levels the plans
cannot be realistic plans and no planning
whatsoever, whether it js coming from the
Yojana Bhavan or the ivory tower, would
be successful in the country. At the same
time, in the initial stages it was very much
necessary for some institution, for some
organisation. to give a lead, That lead
was given by the Planning Commission.
Now, when it has become so much sophis-
ticuted, we want to have this planning dece-
ntralised and all our emphasis should be
on district plans. Accordingly, during
our discussions with the wvarious State
Governments and Chief Ministers we have
insisted on {hem to have planning bodies at
the State level, 10 involve experts, scientists
and economists with the planning body at
the State Icve] and also to formulate the
plans on the besus of districts,

Many of the State have started plann.
ing at the State level. The Tamil Nadu
Government has recenily constituted a
Planning Commission, and that too on the
lines of the one functioning hers. The
Governments of the Kerala, Maharashtri,
Gujarat and some other States have also
come forward and they have also started
their plaos considering the district as the
unit. 1 must concede that some of the
States have not so far responded to this
request, I would beg ol those hon. Meine
bers who come from such States, that if
those Stato Governments have ot soedp+
ted the concept of planning at the district
level, they should use their good offfoss 1o
sco that the State Covernmiants and the
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Chisf Minisiees of the respective States
also acoept this new concept of plaoning
and have their plasis on & sclentific basis,
of course, all the State Governments are
havicg their planning departments dut | do
not want simple planning departments
being run by some Deputy Secreiary or
Assistant Secratary, Let there be & piann-
ing body with which the Chief Minister
and other experts should be associmied,
which can take stock of the siuation, go
into alf detaits, have surveys, collect all
information and, on the basis of such -
formation. prepars ihe pian,

SHRI SHASH1 BHUSHAN (South
Delhi) : What about Delhi ?

‘SHRI NAWAL KISHORE SHARMA
(Dausa) : Name the States,

SHRI MOHAN DHARIA * I need not
same the Swmtes. I take it for granted
that hon. Members are wise enough to
know what happens in their own States.
Why shouid I name them ?

SHRI NAWAL KISHORE SHARMA :

We want pudlicity to be given io it.

ot wfer yew : @t Tw ¥
wosTe & woade §, swr ot 2
w0, ar ¥far e ?

SHRI MOHAN DHARIA : Wherever
there are administrations—# may be Admi.
nistration of Delhi or some other admini-
stration—it i for them to formulate the
pians. Afierwards, of course, in order to
get coardinated with the national plen. 1
will have to come to the Planning Commi.
ssion, But it is for these administrations
tp formulase the plans,

SHRI JYOTIRMOY BOSU : With
conisol of 10 per cent of the means of pro-
duction and 90 per cent  outside the scope
of theplan ! Ah, alt !

SHRIS. A. KADER (Bornbay-Central-
Soum) © Whilt (s thix,’ ‘Ab, #h' 7 ¢

(LY ]
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SAR1 2YOTIRMOY BOBU t Ridi
colous,

SHR1 MOHAN DHARIA : A point
was thado as to what the present Planning
Commission had bean doing. During ¢he
last one year, if I take stock [ should say
with pride that immediately afier the new
Planning Commission was constituted, we
gave setious thought to the functioning of
the Planning Commission, the Fourth Plan
and the various achievements or drawbacks
in achievements. We studied the report
submitted by the Administrative Reforms
Commission, the report of the Venkatap-
plah Committee and we also appointed one
informal group headed by Shri Tandon
We concentrated all our energies in order
to have a perfect planning machinery n
the country,

The other day there was a question
regarding the figure of the unemployed and
of those who were getting below Rs. 15
a month and we had to concede that we
had no proper figures 1t happens because
there s no perfect system of collecting
information and, il we do not have the
information, 1t is not possible for us to
formulate the plans

SHRI JYOTIRMOY BOSU : Neither
the desire.

SHRI
(Shajapun) ¢

JAGANNATHRAO JOSHI
Nor the wyll.

SHRI MOHAN DHARIA: There I
& will and there is a way but, unfortunate-
ly, there is no frustration on this side.

SHRI NAWAL KISHORE SHARMA :
Not unfortunately but fortunately there is
no frustration on this side,

SHRI MOHAN DHARIA ; Therefore,
in order to have perfect platming,
we have mow desided o0 Have
informution oells %t all lovels, On the
bitsis of Inforemtion from these cells thie
plans coul be formulated bosh v the
Stis lovel and sfwrwards ot the Ceniral

¥ { i
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level. Thon we should hmve the mechanism
for proper implomentatioa and gvaluation.

' But there ls one problem where alio 1
would tike to seek the cooperation of this
House. Woe formuiate the plans but then
they go beyond our control, we have no
right even to mionitor them, Of course,
with the help and association of State
Governments, we can certainly have proper
ecoordination and can at least take care
to monitor. We do not want the autho-

rity to implement it—but in cass we want .

to know what happens to these progra-
memes, there should be proper coordination.
Some States are having good coordination
but, unfortunately, there is no proper co-
ordination with some others. Here again,
1 would like to appeal to this House that,
ir this House is interested mm knowing the
exact information as to what is happening
to our plans, this authority to monitor
should, naturally, vest in the Planning
Commission. In that direction we shall
be having our discussions with the concer-
ned Chief Ministers.

We have had our discussions
with several groups, political parties,
trade union leaders, industrialists, experts
and scientists, Many of the leaders of the
opposition parties agreed that it was their
first occasion to enter the Yojana Bhavan.
Even though it was just nearby Parliament
House, there was no occasion for them to
enter the Yojana Bhavan. We took them
all into confidence because we felt that wit-
hout the active participation of the people
and of the various parties, who are interest-
ed in planning, it will not be possible to im~
pleinent the plans. Therefore, we started our
dislogue and this House will be happy to
know that, while taking all these decisions,
we are goiting a lot of benefit from the
advice réndered by our colleagues, friends

and cxperts.

We hsve adopted science and technology
in this country beonuse of the foresight of
our late Prime Minigter MNehru, But 1
must eoncedde here that thare was no proper
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coordination and proper integration so far
83 the development of sclente and techno-
logy on the one hiand and act planning on
the other. Toddy, fortunately, we are
having a Minister of Planning who is also
Minister of Science and Technology,
We have not only integrated Science
and Technology in the Planning
Ministry but we have also created
channels whereby science and technology
and planning are properly integrated.

Our scientists today have taken up
several jobs so that wherever we have bsen
lagging in our own resources, they will go
in for research. Take, for instance, fuel.
Our scientists are now working to sece how
coal could be used for fuel purpose. &f
we are short of petroleum products, well,
coal is abundant in this country, and as to
how it could be converted for fuel pur-
poses, all possible endeavours are being
made and the Planning Commission has
given a lead 1n this direction.

The public sector has become a matter
of worry for many. I have no doubt what-
soever in my mind that in a socialist eco-
nomy, the commanding heights shall
have to be controlled by the public sector
and not by the private sector. It shall be
our endeavour to see that these command-
ing heights are propetly controlled by the
public sector. At the same time, we have
to see that these public sector undertakings
shall have to function efficientty,

We have invested more than Ras. 4000
crores in various public sector undertakings.
If we add the investments in the Railways,
in the Posts and Telagraphs offices which
are also public sector undertakings, these
investments go to the tune of Rs. 8000
crores, So, the point is how we can see
that these public sector undertakings
function efficiently where we have invested
Rs. 8000 crores. 1 can very well undée.
stand, as was pointed out very rightly in
the morning, that we ahall have to
differentinte between the social pbjeotives
of public sector undertakings and those of
private sector underfakings, But at the
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same time we cannot forgst that we mpst
soe whatever we have invested s being
properly utilised in the interest of society.
Therefore, the Planning Commission has
again given a lead in appointing a very
ul commiltee under the chairman-
ship of Mr. Pathak who is the Member
looking after Industry in the Planning
Commission. This Committee has been
doing a remarkable job indesd. They have
so far visited, as was poioted out by the
hon, Manister yesterday, 12  establish-
ments in the country. We do not wait now
as in the past but we have been taking
action. It is in 1his ditection that
recently the Ecosomic Coordination
Committee was appointed by the Prime
Mmlller The Prime Minister 1s the
Chalrman and the Finance Miaister, the
Planning Minister and the Minister of the
concerned dustry happen to be the
members of the Commuttee. If there are
any bottle-necks, if there is any redtapism
whatsoever, this high level Commuttee sits
and takes s decision to see that the wheels
of production move with faster speed
That is how this Committee has been going
round.

Along with the functioming of the
public sector, we are also worried about
the functioning of the private sector.
Many times the public seclor is criticised
for soveral things. But we should not
forget that the secial objective which 1s
being served by the public sector is
equally important. Recently, a friend of
mstie and & strong critic of public sector,
from America was here and he asked me
regarding the progress made in this country.
I showed him the watch in my hand and
I told him that this 15 the watch
manufaciured by the H. M. T. and that 1
purchased it in 1961 &t & price of Rs. 106.
1 wid bim that when 1 purchased this
watch, the prices ruling at that tims in the
market foc waiches of (his standard were
1o the tupe of Ra. 300 but this waich was
svallable for Rs, 306, | sald, “Uf you
want to judge the profis of the H. M. T.,
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please take thia difference lllo into
contidesation.” 1 oould vely well
remembbr, befors Hindustan Adibiotics
plant was set up it Pimpri, the prites of
antibiotics, when they were wnder the
monopely of Sitabai, weré to the ftuoe of
Rs. 5§ per bottle, and immedintely alter
production from this public settor under
taking &t Pimpr, the prices of antibiotics
came down to 14 annas per bottle, Today
Hindustan Antibiotics, Pimprl, even if It
shows some losses should be considered
to be in profit. For the time beingof
course, it 15 Dot in Josses. But should we
not take into consideration 1the social
profit that we have derived because of
production coming out of the public
sector undertakings ? ] am here to detend
the public sector undertakings because
public sector undertahings can achieve for
us the social objectives When we say
that we want all the commanding heights
to be conirolied by the public sector,
please bear in mind that we shall see that
the public sector undertakings function
s0 that they become an effective instrument
for social and economic trassformation
in the country, And that shall be our
endeavour. in that direction, the Planning
Comrmission has now started studies to
sce that these public sector undertakings
give better rosults and they are rum
efficiently.

Then there was the question of
economic discipline. There was a hue
and cry about overdrafts. We had our
discussions with the Chief Ministers; it is
not out ol any coercion, but it 1s out of
persuasion that we persuaded them to effact
some discipline, and we are happy shat it
has been mutually agreed that no more
overdrafis than what exist today will ba
given to the States. They have alse agreed
to ralse ther own resogrces. This new
discipline that we witness foday n the
country is because of the efforts made by
the Planning Cammission and the Centrat
Government.

There are some other prodiems miao,
We want that the State Qovéroments
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thonld functidia in the same way a3 we
want thim to function for the ashievemsnt
of socinl objectives, ‘There are the problema
of land reforms; there are the problems
of ralsing additional resources; there are
the questions of implementing the plan
projects in & better manner; and in that
dicsction also & lot of stéps have been
taken during this year, I can quote several
things, but I will not take the time of the
House.

The idea of water grid is no more a
slogan, it is no more a dream; linking up
of the Ganges with the Cauvery is material-
ising. Th~ team from the UNO 18 here.
‘They have investigated into the matter and
prima facie have said that 1t 1s a feasible
project. If this project could be taken up-
joining of the waters of the Ganges and the
Cauvery then we shall have lakhs of acres
of land under cultivation, under irrigation;
we can generate powei; ali the disputes
that now <Xist between the States of
Maharashtra and Mysore, Mysore and
Tamil Nadu, Tamil Nadu and
Andhra, all these disputes will submerge
under these waters if the Ganges oould be
linked with the Cauvery. So far as the em-
ployment aspect is concerned, thousands of
engineers and lacs of our people could be
employed either 1n the project or because
of the results that will be achieved out of
this project. Besides this, even from the
religious point of view, those who want to
have & dip in the sacred Ganges need not
come from the south to Kashi or Banaras;
the Ganges will go totheir homes. Let us
not forget this aspect also. (Imerruprion) A
beginning has already been made, There
is no question of making a beginning; it has
already boen made, That is why I said, it is
not merely & dream, it will be a matter of
reafity,. And this how we intend to
function.

Iam well aware of the problem of
unempioyment that faces the country
today, and I do te the agitation in
the minds of the hon. members, Whenever
they -puka ‘fegarding unemployment and
Poverty, mww;w this povec
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ty should be eradicated and our youngsters
should get a proper opportunity o werk.
There cannot be two opiniond’ on this
sspect. The problem shall kave to bé consi-
dered inall its magnitude. There is open
unemployment. There is under-employnient
and also there are various groups Hke small
farmers and marginal farmers whose levely
of income are below the standard. And
how can we take care to see that thelr levels
are increased, how those who are under.
employed or not properly employed and
those who who are not employed also
get employment. Itis a great challenge,
The height of this problem is much more
than the height of the Himalays. But we
have accepted this challenége and 1 can
assure my friends who raised the questibn
as to what happens to the resources, that
the mind of the Government on this point is
very clear, that the Government shall mobi-
lise the resources so that our youngsters get
enough opportunity. As was pointed out
by the hon. Minister yesterday, during the
Fourth Five Year Plan ... now we have
already undertaken a study ... we waat to
create conditions whereby the basic nseds
of the common man are fulfilled, viz., food,
shelter, clothing, health and educationa)
amenities. These are the five basic neceds
of the common man and we are committed
to the country, we are committed to the
people, to see that these needs are fulfilled
and we shall have to undertake masgive
programmes . .,

AN HON, MEMBER : In how many
Plans ?

SHRI MOHANM DHARIA : No more
Plans will be required by the end of the
Fifth Five Year Plan. It shall be ovr
endeavour to sce that at least tho basit
needs are fuiftied. My hon. friend from
the Jans Sangh may say that this "Garibi
Hatao' is a mere slogan. But they will
also realise and we shall see that the
impact is felt, if not, by them, at least by
the younger children in their honges,

SHRI JAGANNATHRAQ JOSHY :
The whole country b realisiog the
Guaridl",
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SHRI MOHAN DHARIA : Here
again, I would like ta be frank amd open
in this House. Wo take up several achemes,
but, many times, our experience is that
they ate not properly implemented. Last
yoar, an amount of Rs. 25 crores was
announced in this House at the time when
ths Budget way presented by the houn.
Finanoe Minister. This amount was to be
speat for getting employment for the
educated, But, unfortunately, we could
not spend more than Rs 13 crores during
that year, This difficulty was taken into
consideration by the Planning Commussion
quite in advance and before the Budget
was presented this year, and the House
might have noticed that various schemes
wagre already considered in consultation
with the Planning Mimistry and the
Finance Ministry by the Government and
then the amounts were announced or the
schemes were announced by the hon
Finance Munister in the House.

SHRI SAT PAL KAPOOR :
about implementation 7

What

SHRI MOHAN DHARIA : Here, we
have taken up several schemes like
marginal farmers' schemes, small farmers'
schomes, drought relief schemes, rural
employment schemes, schemes for the
educated unemployed, etc  But, it is true
that much more shall have to he done in
otder to see that they are properly
implemented and jthat is the reason why
we have bsen taking care to seefthata
proper mechanism is established not only
at the central level but also at the State
level to see that the plans are properly
formulated and also implemented. That is
the ‘main dificulty. But, here, again,
peopie’s participation and invelvement
of responsible workers, political and
social, also becomes equally necessary.
No countyy had been able to ymplement
its socialist ideas without the participation
of the people and without the wnvoivement
of the members of Parliament and the
legislatures and other social workers and
also sctivising our own Panchayats and
the Zilla Parishads through decentralided
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gAimooray. Witheut deceniralisstion of
power it may not b pomible to
implement these programimes, snd bere,
many times the bureaticracy is sieo o
hurdle. I must concede but, at thesame
time, there are young officers who are
working as Collectors or Zilla Parfshad
Executive Officers who have really been
doing & fne work. Here s & question of
mobilising all our strength to see that
these plans which are formulated are
properly implemented and everybody shalj
have to ask himsel{ the question—how and
m what manner can I play my part in
getting these plans implemented ? I will
quote one mnstance., This year the hon.
Finance Minister announced that for the
slum areas of the big caties having 8 lakhs
of population or above at least we shall
provide the minimum requirements I;ke
water, drainage and so on. Now, Sir, 1t
18 the responsibility of every local authorny
to idenufy this problem, to prepare the
programmes and come to the Centre.
The Government has taken the responsi-
bility of giving hundred per cent. grants
to the local authority, 1 come from Poona.
1 am elected fiom Poona. [ feel this s
my responsibility also. Dunng my tour
last woek | met the Mayor and the
Commissioner. 1 told them to prepare
the plan and send it to the State Govern-
ment 80 that during this year the amount
1s properly spent. So, this is one way.
Everybody shall have to ask himself the
question ;: what is it that I can do to get
the plan implemented ?

1 now come to the question of
unempioyment. 1 have no doubt that
without additional production, without
raising the rate of growth of production—
both In industry add agriculture—
it will not be possible for us to solve this
problem.

Hére comes the matter of industrisd
peace. 1 feel that in this countey lot of
things could be achleved including
industelld pescs in a4 very peaceful and
concitintory manner, without going in far
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strikes. It is possible to avoid strikes.
The mind of the Government is very clear.
The Government does not want to ban
strikes. Government is well aware of
this precious right of the working class.
I shall uever stand by the Government if
that right to strike is to be banned. But,
Sir, this country cannot efford to have
strikes and lock-outs, at least for 10 years.
We shall have to generate that atmosphere
in the country. We shall have to build
a mechanism in the country in that
direction. If the Industrial Disputes Act
or anything is standing in the way of
rendering proper justice, we shall have
to come forward even with an amendment
to the legistation to sec that we can
render justice,

SHRI P. M. MEHTA (Bhavnagar) :
You do pot require any amendment of
any legislation. You can »solve the
problem of your own employees, Railways,
Port and Dock Workers and Government
employees.

SHRI MOHAN DHARIA : 1 do
concede the suggestion made by the hon.
Meinber, from the opposite side. I do feel
that the Minmister concerned should take
an initiative in seeing that if there are any
disputes involved, proper steps are taken 1n
time. I have no doubt in my mind.

SHRI1 SHASHI BHUSHAN : Cong. (Q)
is very serious about it !

SHRI MOHAN DHARIA : Here 1
may insist on the workers’ participation
in management. I feel, Sir, it is high
time that we come before the country
with that arrangement as early as possible,
because, without proper mvolvement of
the workers in the management,—whether
of the public or of the private sector, —
it will not be possible to have required
cooperation from the working class.

SHRI JYOTIRMOY BOSU :1Is it
your personal view or the view of the
Government ?
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SHRI MOHAN DHARIA : This is the
view of the Government and I know that
the hon. Labour Minister is acting oa it.
My only suggestion is that it shall have
to be done as early as possible.

SHRI JAGANNATHRAO JOSHI
Make a beginning in the public sector.

AN HON. MEMBER : Why not in
Birlas ?

SHRI JAGANNATHRAO JOSHI :
First, let him set his house in order.

SHRI MOHAN DHARIA : Unfortu-
nately in this country what happens is
this. The documents of the public sector
undenakings are open to everybody, put
the documents and balance shects etc. of
the private sector undertakings never come
to Parliament nor do they come up for
any discussion, Naturally, when a
comparison is made, one is absolutely in
the dark and the other is absolutely in
the public and that s why criticism is
levelled without proper comparison. 1 do
not want to enter into that controversy,
but [ do feel that in this country, as was
rightly insisted upon by my hon. friends
Shri Sat Pal Kapur and Shri Shashi
Bhushan and others, we cannot allow the
monopolistic trends to go on. This is
ihe resolve of the Government. Govern-
ment committed to socialistic philosophies
cannot tolerate domination by the
monopolists in this country, and I have
no Joubt that all poss:ble endeavours shall
be made to see that those monopolistic
trends in the country are properly curbed.
But at the same time, may I remind this
House that we have accepted mixed
economy in the country ?

The experiment that we are having in
the country is an experiment having no
parallel anywhere in the world. We have
accepted democracy in the country and we
also want to have a socialist economy in
the country. I had had occasions 10 tour
round the world, and when I was in East
Germany, we were told that five thousand
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industries were functioning where the
government was a direct partner with the
private entreprensur. I am talking of
Esst Germany which is a communist
country. There are some other communist
countries which have entered into
collaborations also.

1 am not here to take any dogmatic view
of the situation. So.¥ feel that so far as
our Industrial Policy Resolution is con-
cerned, lot us again have a look at it. We
want to have the commanding heights in
the public sector. So, what are the indu-
stries 10 be controlied by the public
sector 7 When we say that we shall have a
jojnt sector, again, how are we going to
take care that no monopolistic trends are
in any way encouraged because of the joint
sector 7 At the same time, as was rightly
stated by the hon. Prime Minister, the
talents of the entrepreneurs and the ener-
gies of the public sector are to be proper-
ly combined together and used for better

production,

Unfortunately, the Industrial Policy
Resolution does not make any mention
of the co-operative sector. The co-operative
sector is coming up very fast in the coun-
try. Iknow the lacunac, and I know the
drawbacks n the co-operative
sector, but we can take care of those
problems, and it does not mean that we
should condemn the co-operative sector
because there are defects in 1t,

Therefore, 1n this light, I may suggest
that 1t 18 high time for us to have a balanc-
ed approach towards the small industries
and theirr relationship with the large-scale
industries. As was rightly pointed out by
Prof. Madhu Dandavate, what is to happen
to the small unit technology in the count-
ry 7 If we do not imitate what they have
done i Japan, will 1t be possibie for us to
take these industries to the rural areas and
will it be possible for us to utilise the
capacities and the man-power in the coun-
try so that we can go ahead with industrial
production which is based oa the local
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produce in some rural areas 7 In that direc-
tion, we shall have to take &8 lot of care,
and I am here to suggest that we should
have re-thinking regarding our Industrial
Policy Resolution so that we go more and
more fast towards the achievement of our
socialistic objectives.

Let there be no misunderstanding when
I say that this should be reconsidered,
because this remark of mine may again be
interpreted to mean that these people do
not want the Industrial Policy Resolu-
tion which emphasises the dominance of
the public sector undertakings Such an
interpretation is not correct. That 13 why
I want to make it very clear. But 1 want
a proper relationship to be established,
because there should not be any atmos-
phere of suspicion and hesitancy in the
country, and if we want to add to our
industrial growth. an atmosphere of confi-
dence shall have to be developed and
generated and that care has also become
nbsolutely essential

Here again, I would like to bring to the
notice of this House that if we want to
have some massive projects to solve the
problem of unemployment and also to add
to our production in the country, a natio-
nal approach 1s also required IfIam to
quote the instance of the Ganga-Cauvery
link, 1f that massive scheme 1s to be taken
up, there is no doubt that thousands of
crores of rupces will be required, and n
that case, some States will be sufferers, but
then as a country we shall have to come
forward and go ahead with 1t and say that
so far as this project 15 concerned, 1t does
not belong to any State but it is a national
project and we shall stand by 1t

SHRI NAWAL KISHORE SHARMA.
Let the Rajasthan Canal be considered as
a national project.

SHRI MOHAN DHARIA : I am
coming to that. I am not speaking
only of the Ganga-Cauvery project. Take,
for instance, the Rajasthan canal. 1 perso-
nally feel that if we could accelerate the
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Rajasthan canal project, we could join
hands with the Rajasthan Government and
tell them : ‘Yes, we are prepared to co-ope-
rate with you. If this project is speeded up,
the land to be brought under cultivation,
1and which is not at all cultivable today,
shall have to be used for thecropsor
pattern of crops that will be decided by the
Central Government’. Today we are short
of cotton. We imported cotton worth Rs.
98 crores. 1Iam not entering into details.
1 am only referring to some other aspects.

AN HON. MEMBER : Include it in
the plan.

SHRI B. K. DASCHOWDHURY
(Cooch Behar) : Link the Ganga with the
Brahmaputra

SHRT MOHAN DHARIA: Iam not
making a reference to particular schemes.
I am only suggesting that if there are some
schemes which are of national importance,
let us foiget parochial considerations and
let us come forward as a nation to go ahead
with the exrcution of those schemes. If the
Rajasthan Canal project 1s to be taken up,
this is an aspect which we have got to keep
in mind. The hon. Minijster already said
here yesterday that so far as cotton imports
are concerned, within three years, with the
plans we have already undertaken, we shall
see that we become sclf-sufficient in the
production of cotton. If we want to
produce long-staple cotton of the Egyptian
variely, the local climatic conditions
prevailing in Rajasthan are the same as
prevail in Egypt and hence the Rajasthan
arca would be ideal for cultivation of such
long staple variety of cotton. That being
so, when the canal irrigates the large
areas of Rajasthan, we shall have to go
forward in that direction.

Then there are hill arcas in the country
from Himachal Pradesh to UP, Bihar and
Assam in the eastern sector. Several sure
veys shall have to be done there, We have
to see what projects should be taken up to
tap the natural resources available in those
arcas so that our productivity increases.
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SHRIK.S. CHAVDA (Patan) @ By
that time, nylon and terelyne will be much
cheaper.

SHR1I MOHAN DHARIJA: My hon.
friend is impatient. I can assure him that
when I speak of these schemes, we have not
forgotten modern science and technology.
I said in the beginning that so far as this
aspect is concerned, we are well aware of
the need to keep pace with it. We do not
want to lag behind the world. We want to
create situations in the country whereby
we can go ahead. ahead, of the world,
rather than lag behind.

Then there are the Westren Ghats. That
has to be surveved, Then we may havea
marine survey. We have got a coastline of
several hundred miles. We must see how
best to utilise facilities offered by that cir-
cumstance.

But in all this, we require the coopera-
tion of the House and the country when
massive schemes are taken up by Govern-
ment, for solving the problems of unem-
ployment. This House and the country
should come forward as the one man to
proceed with the execution of these schemes
as national schemes and not think in terms
of Maharashtra, Madhya Pradesh and so
on. Iam submutting that the parochial
consideration should be eschewed in these
matters.

Coming to backward areas, I entirely
agree with several suggestions made, parti-
cularly by Prof. Dandavate. He was very
right in stressing the need to remove Infra-
structural imbalances. Without that it
will not be possible for the backward dis-
tricts to forge ahead taking advantage of the
concessions and facilities offered by Govern-
ment. The necessary infra-stucture will
have to be created and in that respect,
some more assistance is called for.

Here | would like to submit that the
House should not be under the impression
that nothing is done by Government, In
Vol. 1of the Mud-Terms Appraisal, we
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have given a list of the districts recognised
as backward districts cntitled to financial
concessions and also districts entitled to
10 per cent subsidy, Here also the role of
the Members of Parliament becomes very
important. In regard to the districts which
we have declared to be  backward districts,
or such districts as we have declared tobe
backward districts which are entitled to
have 10 percent subsidy for all investment,
I have been insisting on several of my
friends that in there own districts they
should try to persuade some small-scale
Industrialists or entreprencurs to go and
make investments. For investment of Rs.
10 lakhs Rs. 1 lakh straightway comes from
the, Central Government. It is really a
very novel scheme, and in that direction
the efforts shall have to be made and the
Jocal infra-structure shall have to be raised
through the state Government and thus the
facilities shall have to be made available.
Here also it is a matter of greater co-opera-
tion,

SHRI SHASHI BHUSHAN : Speak
about socialist education.

SHRI MOHAN DHARIA : I cannot
touch on all the points I am highlighting
some of the points.

MR. DEPUTY-SPEAKER : Also give
your mid-term appraisal of the present
Plan,

SHRI JYOTIRMOY BOSU: 1 thank
you very much, Sir, He was taking us for
a ride.

SHRI MOHAN DHARIA : We have
already presented the rteport on the mid-
term appraisal.

MR. DEPUTY-SPEAKER : That is
correct point. What are the targets you
have achieved and what are the short com.
ings and how do you intend to overcome
them? You may say something about
them, instead of general things.
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SHRI §.M. BANERJEE  (Kanpur) °
That is for the Cabinet Minjster; pot for
him.

SHRI JYOTIRMOY BOSU : You
have put him into difficulties.

SHRI MOHAN DHARITA : No, no.
1am not at all in difficulties. So far as the
mid-term appraisal is concerned, we have
given an exhaustive report, and we have
mentioned the shortfalls very clearly in the
report itself. The very report and the
annual Plan, in case it is referred to, refer
to all these problems, and felt that I should
bring to the notice of this House what aie
the striking features and what are our
difficulties. [ am raising these issues
1 felt that these are the issues that may
come in our way when we want to take up
several schemes in the years to come,

Coming to the problem of the rise in
prices, it is indeed a matter of great worry
for us. Until and unless we produce
enough to fulfil the requirements of socicty,
particularly the essential commodities in
the country, it will not be possible for us to
bring down the prices and also to sce that
the people at large get at least the
essentials at reasonable prices. Here,
several suggestions are made including the
taking over of wholesale trade, massive
production of essential commodities,
proper distribution system, taking over
the consumer industries as wae suggested
by Mr, Kapur, and soon. T can only say
to the House that we have engaged
ourselves very seriously in our studies and
we are contemplating some steps whereby
it will be possible for us at least to sec
that the minimum requirements of society
are made available to them and that too
at reasonable rates,

There is one more aspect to which I
would like to draw the attention of this
House.

SHRI NAWAL KISHORE SHARMA :
About the studies on curbing the high
prices and the ways you have suggesied,
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foay T'know by ‘what b you intind 0
ompiate those studiey ? -

SHRI, INDRAJIT GUPTA (Alipore)
Studjes are life-long.

SHR] JYOTIRMOY BOSU : Just

before the 1576 clections.

]

SHRI MOHAN DHARIA: It is true
that these studies are a continuous process,
but we do not want the people to suffer
continuously, That is not our intention.
We have already taken up the studies for
the formulation of the Fifth Plan, what
should Le the projects that should be
taken up by the Government during the
Fifth Plan, and in the meantime when I
say that we shall be taking up several
projects, that does not mean that items
ilke sugar will not be considered by the
Government, Jn such matters the
Government is always serioms and
contemplating action in this matter also.
I am speaking of the essential requirements
of the society, and if they are to be
produced in a massive way, we cannot
leave it only in the hands of the private
sector. What can be done in the public
sector, that is what we are thinking about,
It will not be long. We are well aware
of the commitments made to the people,
snd when | am saying thjs to the House,
it is not just to dodge this House but to
say very firmly that it is the determination
of the Government, and we shall
sece that we proceed according to our
datermination.

SHR] VASANTRAO PURUSHOTTAM
SATHE (Akola) ! In view .of the rising
prices of sugar, are you thinking of
bringing sugar under control ?

SHRIS. M, BANERJEE : When we
are discussing the TFourth Plan, he is
talking bf the Fifth Plan. The Govern-
meiit of Tndia nlways gives vy a trailer of
the Fifth Plin.© We want 16 sée e real
pictute of the Fourth Plan, )

.ipstitption. Therefore, it
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SHRI MOHAN DEARIA ! The subject
of sugar is beadled by the Minister of
Agriculture. I canmot say .what actios js
being taken by that Ministry,

SHRI NAWAL KISHORE SHARMA :

You sajd you were making cerfain ptudies
regarding rising prices, Iasked a ques-
tion regarding that, and your answer is nnt
specific. You have only said that’ you m
increasing production of sugar in the public
sector and also in the private sector. The
assential question is that upless you are
prepared to control the distribution...

SHR1 MOHAN DHARIA : 1 am not
yielding. The subject is handled by other
hon. Ministers, and I would not fike to en-
croach on their rights. It will oot be fair
also. '

SHRI NAWAL KISHORE SHARMA :
It is the subject of planning. Your plans
are certainly going to fail. For that put.
pose you have to take into consideration...

MR. DEPUTY-SPEAKER : You can
ask a question, not make a speech,

SHRI MOHAN DHARIA : The ‘policy
of the Government is very cieir, that the
esseatial needs of society should be met,and
if there is a lot of profiteeding such induetry
or such produktion should be taken over by
the Govenment. That {s the policy of the
Government. 1 can only say regarding the
policy, but I cannot say what is being done
by the Ministry of Agriculture.

Coming to the last point, I feel that in
this country we, have accopted § great
chalienge, We want to have socialism
through the democratic process, and i we
do not achieve thess objectivesthrough the
demoeratic process, it fsa danger to the
democratic proosss and the parliamentady
is for us to
mobilise »il our resources, material res
sources and Rlso  manpower. and to
channelise them so that we go ahesd fn
impismenting the varions: programmies and
achieing our social abjectives, We hawe
brought forward this Mid«term Anprajsal
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in & frank mantier bocanse we  wanoted thie
guidancs of bon. Members. We have
brought to their noties what is wrowg, what
is right, where we have achioved, where we
bave falled, all these aspects have been
brought before the House, and we would
Hke to have the guldance of this House,
Butin the meantime, I can sssure the
Honse that the planning process in the coun-
try bus come to stay. Without a planned
economy, it will never be possible for this
country to solve the problema facing It to-
day. U theve are any friends like Mr.
Piloo Mody who oppose this process. 1
must say that we will not be deterred from
our vbjectives.

, 1am thankful to the House for the
patient hearing.

MR. DEPUTY-SPEAKER : | did not
want to interrupt the Minister in his long
spoech becsuse T thought that his speech
provides the window to the thinking of
Government and Members interested in
that.

But it was anpounced that the Minister
would start his reply at 530, We shall
therefore conclude the speeches by ihe
Members at 5730, Thereare some Mem-
pers from the opposition still. They will get
the time that is allotted to them, 1 have a
long list of Members from the Congeess
Party. If they try to confine their remarks
to 10 or 15 minutes, I would be able to
sccommodate the maximum aumber or all
of them.

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
The Minisier may reply tomorrow, to give
ome moee time to the members.

SHRY INDRASIT GUPTA: But the
Speaker hias aonounced that the discassion
wumw.

SHRI RAJ BAHADUR ; If the Speaker
::-aﬂwum 1 oanmot sy amy-
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MR. DUPUTY-SPEAKER ;: There &
sone confusion. What Is the plessore of
the House ? !

SHRI RAJ BAHADUR: A number
of bon. members have not expreased them-
stives on this very important subject. 1
wonder il the House will agres to sit for an
hour more, if the Speaker has ruled tdm
this shouid be finished today.

SHRI S. M, BANERJER : The Speakes
said that he wanted to stick to the schedule.
I1n the Business Advisory Committee, It
was mentioned that since planning has
not been discussed for years together, we
want more time. We would request you
to convey our leelings to the Speaker and
give your decision, say, by 4 O’clock.

MR. DEPUTY-SPEAKER : Iam abit
confused. The proposal has come from
the Minister of Parliamentary Affairs that
we sit an hour extra.

SOME HON, MEMBERS : No, no.

MR. DEPUTY-SPEAKER : 1am only
saying that he gaid this. Iam not giving
my view. Any way, let us carry on and we
will see.

SHR1 P. M. MEHTA (Bbavasgar):
Sir, we are discussing the Mid-term
Appraisal of the fourth plan It is not
possible to cover sl the aspects of the plan.
Therefore, 1 will confine myself to only
three or four points. 1 will deal with rate
of growth, prices, unemployment, housing
and water-supply.

The Minister who intervened has wot
pointed out the shortcomings of the pisn.
He has simply given his imagination about
the conoept of planning. He has not actusl-
ly given the grovnds why they have falled
in the fourth pian, It is not that the fourth
plas wifl begin from this year. Rt basal
roady bogun from 1966-§7. What v tho
oct peult o these pests of the fourth
plan 2 .
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Government have admitted there is decsie~
ration in the rate of growth and it is resfly
# mattor of gurious concern. The actual
ate of growth for 1969-70 was 5'3 per cent.
In 1970-71 it came down to &8 per cent.
1t is not going io reach it original lovel
even in 197873, Why has this happened
and what action bes not been taken by the
Government to tide over the shortcoming ?
That has not boen mentioned by the
Minister in his speech

15 hrs

The rate of growth has declined year by
year, That could happen only when there
is po full utilisation of your resources and
instalied capacity. Even the level of invest-
ment has remained low. The schemes are
not  properly implemented and
the manpower and resouroces are
kept idle. Even by theend of 1972-73 we
will not reach the growth rate of the pre-
vious year, namely, 48 per cent. Govern-
ment have already admitted that this is the
situation, which is a~* a good picture.
This can be impron only by drastic
changes in your polk . Without basic
changes in policies yor 1l not be able to
achieve & speedy grow... Therefore it is
essential that right just mow you should
make up your mind to change the policies
basically and you should start functioning
in such a way that you can schieve the
targeted growth rate.

i have said on the 26th of November
jast year that this government have failed
10 hold theprice Hne. The price line
(s going sky high and yon have totally
fafled to hold it, Without a proper growth
rate, without a propee jevel of investment,
without opening new avenues of employ.
ment you will not be able to hold the price
los. After the anncuncement of the
budget propossls of this year the ptices of
alshost svacy commedity bas gone up, be
it sugar, kerosene, cloth or matcbes. 1f you
went fo maintais the present standerd of
livingof the peapls, you sheuld not Allow
the peioss of essestial commadities to 0

up. Whean the prices rise, the real income fs
eroded and pegple get poorer, Even in the
Mid-term Appraisal of the Fourth Plan it
1 mentioned that the commonman is gott
ing poorer because of the riscin prices.
Government should take drastic action
without any further delay 1o hold the price
line. Ifnecessary, let them appoint s
commutteo to go into it,
soing to hold the price e 7 I must
agan say that Shri Dheria, the bhonm
Minister, has not enlightered the
about it.

In the first year of the Plan the index
rose by 3.7 per cent, in the second year by
5.5 per cent and in the first half of the year
1971-72 it rose by 3.5 per cont agsin. That
15, over and above the rise in the previous
year, it rose by 3.5 per cent, As
admitted in the Mid-term Appraisal by the
Government, the money supply increased
by 10.5 per cent in 1969-70 and by 12 per
cent In 1970-71.  This has created the
inflationary effect on tho general esonomy.
If you supply more mony, what wit
happen! There will be inflation. Why
are you compelled to supply more mobey ?
It is because you have failed to check the
parallel economy of the black market.
That is one of the reasons why you have
to supply from year to yesr this big
amount of wmoney to the tune of 12 per
cent.

So, this inflationary trond and the
over-deficit financing have created thils
situation.  Therefore, the Governmwnt
should work on all fronts, Regardiug
deficlt financing they should make up thelr
mind for how long they want o continug
this. It fs not a reasonable delioht
financing this year also.

Regarding production, you sré perfese
tly righs in saying that this country cumsiet
afford to lose any sort of prodostion. But,
if you wast to have more production, you
shou'd also cotisider the other probisom
velated to production ovthe prodective
processss.  You must give the prdger
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mﬁm workers. 'You uiust give
widequate machinery for the redredial of the
‘sriévances of the workers.  You should
also give public assistance to the werker
Jections and the unempioyed. If yon
fake all these gections simultaneously, you
will be ablgto tide over the difficulties,
specially the misery created by high prices.

The general condition, economical and
social, of the common man 18 very miser.
able, He is unable to pass his days
peacefully,. He has been on his 1oes
smee long. Millions of people are living
-0n sub-human stasdard today. This 15 the
net outcome of the Fourth Five-Yerr Plan
and thus is the mid-term apprasal of the
Fian, Therefore, the main objective, to
Bive o better Life to the people, has comp-
letely failed and Government should take
seriovs note of thus situation,

Now I tome to the problem of unemp-
Joyment. The defective planning of the
Governent is the pnncipal reason for
utemployment in this c¢ountry. According
to the live' fegister of the employment
éxchafges, the sumber of graduate and
poit-graduate applicants was 93,000 in
fhe vear 1966 and on 30th June, 1971 it
bud gone up to 333,000; engineers from
4,000 1n 1966 had gone upto 16,000 on 30th
June, 1971; diploma-holders — from
218,000 in 1966 to 48,000 on 13th June, 1971,
Pthersfrom 70,000 in 1965 t0 268000 on
130tk Juoe, 1971, under-graduates—from
2400 in 1966 to 529,000 on 30th June,
1971, .

e b ow s
This is the alarming situstion prevailing

in the country that both educated and un-
M ypemployed youth are frust -
‘Tiw hgve no faith in this big tail
Jak. . You kindly opets new aveaues for

i.
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We have accepead the prindipde of tight
o work, But this Government baj
falled 10 give work to thows who want
work.  1am not in the habit of criticl
‘ding the Government for the sske of
critfcism onily. ‘This is a very serfous sit.
ation so far as unemployment I concerned,
80 far as rising prices are concersed and 5o
Tar as the basic needs of the people, 1like
housing, etc. are concerned. How do
the people live ? You very well know that
milhons of people live in sub-standard
conditions. They are living where human.
beings are not supposed to dwell. This
1 the position, In a single room, a
farmuly of 5 to 8 members live They
have no other facilsties. This 18 the
situation.  The Government should bae
sically change that policy and implement
8 proper programme withont any further
shortcomings and delay

DR V K, R, VARADARAJA RAO
(Bellary) : Mr. Deputy-Speaker, Sir, 1
should ke to begin by expressing my
very warm appreciation of the documents
produccd by the Government, the Econo-
mic Survey and the Mid-term Plan Appraj-
sal. I think, these two documents have
given in a very frank and forthright fash-
1on the condttion of economy, the problems
it has faced and the problems that stil]l re-
main to be golved.

lama little afraid that the speeches
made from the Treasury Benches on the
Mid-term Appraisal have not been guite
idtegratly linked with the points that have
been made by the two very frank and vty
obcective official documents on the subjent.
But at the same tims, I would like to ssy
somo rather pleasant things about whas has
happened to the sconomy.

1 should fike to say that our ecomomy
has shown resiliance which is in great con -
frast to what it showed in 1965, In maay
ways, the situstion is ahalogous of what
‘bappened in 1965 and 197}, But the. re-
sulls dre éntlrely different thalnly becsuse
of the sirengtlr of the exonomy / and, if 1
" Rty Gny a0, e’ rocessful implecmetation
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of the policies and the green revolution
which were really inaugurated by the Plann-
ing Minister when he was the Minister for
Food and Agriculture. The food producs
tion and the large food-stocks that we have
laid have really helped our economy and
have helped us to face the war, to [ace the
Bangladesh situation and also to prevent
the prices from rising as otherwise they
would have risen.

Thea, I would like to congratulate the
Government about one thing and 1| must
qualify it beause, I think, the speech of my
very dear friend, the Minister of Siate for
Planniug, was a little bit on a romantic
side. I congratulaic the Government on a
new nole of realism in economic thinking
whicn has been shown, | believe, in the
speech which was made by the Prime
Minister when she replied to the debate ou
the President’s Address and the speech
which was made by the Planning Minister
when he opened the debate yesterday.

I would also like to congratulate the
Government and the Planning Commi-
ssion on approaching the whole subject of
planning now in a rather systematic manner
by making macro studies, by realising that
these are problems that cannot be solved
merely by enunciation of general principles
or by giving out large sentiments of hope
but that they have got to be studied in
detail, problems have to be unravelled and
identified, before you can find out what can
be done about them.  All this is a matter
for congratulation, Even though 1am not
a professional politician, from whatever 1
have been told by the people whom 1 have
talked to, there is an air of confidence in
the country. People feel, as they never
felt before, that something is going to ba
done, That confidence is there. That i1-
self is a tremendous support for whatever
we want to do in the next four years.

1 would like to say that, as far as the
Fourth Plan from now on, from 1972.73
onwards, is concerned, the country is app-
roaching the. economic problems from a
position of strength - 1 will not say, ‘mate-
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rial strength, but from a pogition of men-
tal and psychological strength. Therefore,
I have great hopes. In fact, I think, I have
more hope about the possibility of some-
thing really happening in the Indian econos
my now than I had for many years in the
recent past. So much for all the nice
things that 1 want to say on the subject of
mid-term appraisal and the Planning
Commission.

THE MINISTER OF PLANNING
AND MINISTER OF DEPARTMENT OF
S8CIENCE AND TECHNOLOGY (SHRI
C. SUBRAMANIAM) : We are interested
in the other things.

DR. V.K.R. VARADARAJA RAO \ 1
am glad. I thought, even though sugar
has become expensive, it is a good thing to
coat the pill a little so that what follows
would not be as unwelcome as it otherwise
might have been.

SHR1 MOHAN DHARIA : It will be
welcome.

DR, V. K. R. VARADARAJA RAO :
T am really surprised that both the spee-
ches made by the hon, Minister were very
optimistic, I was, unfortunately, not here
to listen to the hon, Minister’s speech, but
1 have read it. There is no question about
the balanced and persuasive character of
the speech.  And the speech of my friend
Shri Dharia was extremely persuasive. so
persuasive that tomorrow people will be
hailing the birth of the Ganges-Cauvery
link, if 1 may say so in digression. I hope.
he has not given a slogan to the opposition
1 doubt very much—and I say this with a
full sense of responsibility—whether, even
by the next elections, anything really con-
crete would have been done to link the
Ganga with the Cauvery, It is an enor-
mous problem started by Arthur Cotton
many many years ago . . . (Interruption)

AN HON. MEMBER : Only investiga-
tions,

DR.V.K.R, VARADARAJA RAO-

~ One expects the Government, when tnvesti-
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gations are going on, not to talk so much:

about it. They should say, ‘we are trying
to find out’. But look at the kind of imp-
ression which has been created and all
“cheers coming from various sections of the
House. Ido not think that it is coming,
and if it does not come. then the effectis
going to be very much worse than if you
had not said what you have said in the
House today. That is what 1 meant by
saying, ‘a little romantic’,

The main problems on which we expect
some reul light—and 1 am hoping that the
Minister will throw some light when he
replies to the debate—uare the problems
thrown out by the nud-term appraisal— the
industrial deceleration from 1l percent to
9 per sent, 8 per cent, 6 per cent, 4 per cent
and 2 per cent, Everybody knows thar,
while you must go all out for increasing
agricultural production, the vast problem
of unemployment in this couniry is not
going to be solved merely by agricultural
production. Everywhere in 1be world,
{ndustrialisation has been known to be an
essential remedy for solving the problem of
mass unemployment. And what has
bappened here ? What is the Government’s
policy 7 1 know that something is being
done. The Plan outlay has been raised.
1 am glad that something is going to be
done. The concrete figures that I got from
the Minister's statement were these: one
million tonnes of steel this year—that is
something great which we can look at,
:4{ lakhs of tonnes of fertilisers extra this
year, and within three years one million
bales of cotton and one million tonnes of
oilsceds. These were the four concrete
_ things that were mentioned in the speech.
Otherwise, what arc we going to do for
industrial development? How are we
going to bring it up ?

Another thing which is very important
.and on which nothing has been said, if 1
may say so, even .from the other side of
the House, is the low rate of savings. The

" catdinal—1 would not say ‘vice’; “that is
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not the correct expression—the cardinal
weakness of the Indian economy, the thajor
basic reason why we are not going as fast
as we should, is the very jow rate of
savings, 8, 9 or 10 per cent. What .are
we doing about it ? What i3 the
Planning Commission doing about it ?
What are the instruments, what are
the devices and what are the strategies to
lift up the savings to a level which will be
consonant with the high rate of economic
growth, 15 or 16 or 17 or I8 percent ? 1
don't know.

I don't want to speak oo much on the
question of holding the price line. 1 know
you are somctimes too touchy ahout the
price line, Maybe in a developing
economy, 1 per cent or 2 per cent price
rise may not be mnuch. But how are you
going to hold the price line ? And what
will happen in case something goes wrong
with the seasons ? Then, what is your
policy with regard to holding the price
line ? Are you going to have the policy of
taking over the whole sale trade 7 Are
you going to have a network of fair price
shops all over the country 7 Are you going
to make the basic necessitics available at
controlled prices to the entire population
who need it 7 What exactly have you got
in mind for the purpose of holding the
price line ?

Even not much has been said about the
fall in material targets. The Minister
said that we are going to fulfil the financial
targets of the Plan, that we will be spending
Rs. 16,000 or Rs. 15,000 crores at the end
of the five years of the Plan. But, he
knows very well that Rs. 15,000 or Rs.
16,000 crores is not the Rs. 15,000 or Rs.
16,000 crores which was in the mind of the
Planning Commission when they framed
the report in 1969, and the Mid-term
Appraisal points out how materially the
target are _l'aﬂ_'ing. 1 think the House is
entitled to get from the Planning .Cqmmi-'

_ssion & material picture, oot merely &

financial picture. We are_happy about the
financial - fulllments of the targets for years.
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and years, but a material picture of what
exactly is going to happen by the end of
the Fourth Five Year Plan in terms of
physical targets and physical achievements
and what we expect for subsequent Plans is
essential. I have a fecling that
though the Minister has claimed, and to
some cxtent his claim is justified, 72-73
Plan tries to do something about it. For
example, [ like very much the targets for
cotton, oil-seeds, pulses, etc, eic. But
what are they going to do about stee!,
about fertilisers,-about social services ?

An attempt has becn made to rectify
some of the defecis which have come to
Light as a result of the Mid-term Appraisal
but they have not dealt with the problems
themselves | think, to a large extent, the
annual Plan, if I may say so, including the
Minister’s speech, is a statement of inten-
tions, very much remnforced hy the speech
of Mr. Dharia. It is a statement of
inientions very good intentions—a state-
ment of inten'ons that preparatious are
heing made to see that these intentions are
some day going to be fulfilled.

SHR1 C. SUBRAMANIAM : The
Annual Plan is not an intention, it is a fact.,

DR. YV K.R. VARADARAJA RAQ: Well,
i know, the Annual Plan is a fact. Perhaps,
next year, when we discuss the performance
of the Annual Plan, you will know how
much the Plan outlay has actually been
increased, whether it has been increased by
Rs. 300 or Rs. 900 crores or less and how
much employment has been increased and
how much production has been increased.
After all, the yearis notso long. T have
the feeling, even the 1972-73 Plan...

SHR1 C. SUBRAMANIAM : That is
different. But to sav that it is merely an
intention is wrong, because the Annual
Plan is a fact.

DR. V.K.R. VARADARAIJA RAO:
1 find it very embarrassing to reply to the
Planning Minister because he is a very able
person. But he only gaveus the Annual
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Plan yesterday at about lunch time. The
real discussion has been about the Mid-term
Plan Appraisal, and the mgin remarks we
are making are all about the Mid-term
Plan Appraisal. The Annual Plan came in
only to mdicate what is the effect of the
Mid-term Appraisal on the thinking of the
Planning Commission. And I have aiready
said to that much extent, to the extent
have already mentioned, that something
has been done. But on the major things,
1{z., on the rate of savings, on the mobilisa-
tion of real resources, what have you to
s1y?  For cxample, [ would like to
suggest that there has been some reorienta-
tion The Mimister has claimed in his
speech that there has been re-orientatiom of
the Plan.  All night, there has been some
re-urientation. 1 will not dispute that.
I would suggest that the re-orientation
will be more complete if the following
questions dre answered :

Firstly, how the national income target
has been broken into individual sectoral
targets by classes? This is the only
cauntry in the world which is a socalist
country where targets are in terms of
national income. 1 would like to know
what is the target for the income of
Government servants. What is the target
of income of industrial workers? What is
the target of income for agricultural
workers * What is the target of income for
the Backward Classes and tribes and
Scheduled Castes 7 1 think the society has
to be divided into classes and the targets
have to be broken down into targets for
income for the classes and the minimum
for the national as a whole, Long time
ago we have abandoned the concept of a
per capita income as a kind of indicator of
growth. If there is going to be a real
re-orientation, T hope the Fifth Pjan will
give us targets in terms of classes. It
should be in terms regions, in terms of
minimum to them, and not the owverall
global figure of the per capita income.

The next question to which T would
like attention 10 bo paid by the Planning
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Commission in the Fifth Five-year Plan, in
regard to which the hon. Minister is
wanting suggestions, is in regard to the
mobllisation of resources. 1 want to ask ;
Has the mobilisation of resources been
examined from the point of view of its not
baving adverse effect ecither on the price-
level or on saving or on investment? 1
venture to make one suggestion regarding
the way we have been mobilising our
resources. - Figures are very good, saying,
here we  have Rs. 3,000 crores, Central
Government has exceeded the targets. and
50 on and so forth. But, 1 think, itis
high time that somebody examines the
mobilisation of resources with a view to
find out as to what its effect is, what is the
effect of the technigque of “mobilisation on
prices, Letus ask: What is its effect on
production ? What is lis effect on invest-
ment ! What is its effect on savings?
Because, Sir, a time has come when if we
don't do it, we may find ourselves caught
up by what we are doing ourselves.
Financial mobilisation might well become
an illosion. 1don’t say itis, but it may
become. The Fifth Plan, if it is to be
re-oriented, should examine this question
very thoroughly. It is like patting the
Central Government on the back when
they say, they have raised Rs. 2,500 crores,
reached the target 2 years before the end of
the plan, and all that, But, in what way ?
What is its effect on the investment, prices
and so on and so forth ?

Then again, Sir, how are they going to
reorientate the institutional and organisa-
tional structure of the economy ? This is
vecy important. This is very important
for social justice, for economic growth, for
soclalistic society. It is not merely a
question of saying, for agriculture so much,
for something else s0 much and so on.
But, over and asbove that, the question is
this. Have we got any actual, implemen-
table proposals for reorganising institu-
tional- and organisational structure of our
economy with a view to, number one,
ofimination of black money 7 T don’t want
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to elaborate on that. This requires
institutional change, a structural change.
If they take away black money tomorrow
by demonetisation, well, I doubt whether
you can succeed because it will come in
another way likc Ravana's head. The
important thing is to kill Ravapa and not
only to cut off onc head, because it will
keep on coming aguin. Therefore, what is
the structural change contemplated, in order
to remove the problem of black money 7
That is point number one,

The next question is this. What are
we going to do to give land for self-cultiva-
tion to marginal owners and landless
labourers ? We talk so much of land re-
forms. The hon. Minister made a very
good speech sume days ago. He said, he
does not see why there should be a hold-
ing of more than four hectares. He said
in Japan they are able to do it. Why
should we have more than that, he asked.
He said 40 million acres should be
available for purposes of re-distribution
under land reforms. If that had become
available, we would have gone a very very
long way in establishing in this country
both a socialist Socicty as well as dealing
with the problem of rural unemployment,

Therefore, the question now is : What
is the structural change that will bring
about land for self-cultivation 1o the |and-
less and marginal farmers ?

The third thing is economy in public
and private expenditure in terms of, what
I say, functionalism rather than display or
routine, In terms of functionalism, have
they found out, for instance, is a certain
carpet necessary for officer’s rooms, is a
certain type of large room necessary, is a
certain type of table necessary cic. 7 1am
talking about the non-funciional éxpendi-
ture in our economy, because I have no
doubt in my mind about this. From my
long experience of our cconomy, 1 have no
doubt that this non-functional expenditure
is certainly one of the foremost hydra-
headed monnster in this country, 1aking
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sway resciross from produetive purposes,
wasting them, impairing the growth of
our économy.

1 now come to the climate of imdust.
rial peace. Here again, Sir, what is the
structural change ? Mere apesches won't
do; mere appeals won't do. Afterall,
people are very hard-boiled about these
things, What is the structural change you
contemplate to have ? What is the institu-
tional change you want to bring about ?
What is It that you are going to do ? Are
you going to have any sort of penal legis-
Iation ? Are you going to give the workers
inside the company the power. to control
themselves ? Whatisit * What is the
structural and institutional change for in.
ducing this chimate of industrial peace ?

Then there Is another thing. What is
the institutional change for bringing about
a social commitment on the part of the
burcaucracy ? By burcaucracy, I do
don't mean only the Govt. servaots; I
include all of us, in whatever work we are
doing, and whatever salary we are drawing,
including Members of Parliament, What
1s the kind of institutional and structural
change thet we are doing in order to get in
us and in the bureaucracy this feeling of
social commitment and work commitment,
because, Sir both of these are extremely

important ?

Finally, what are we doing for
inducing in the country institutional
change, for inducing a climate of
austerity and savings for a better life in the
future ? What are we doing? What is the
institutional change that is being made?
The hon. Mijnister has been saying very
good things. He made a speech. I think,
some time ago, calling for conspicuous
austerity. Conspicuous austerity is a
siogan that, I think, ought to be coupled
with Garihi Hatao . If we do not have
conspicuous susterity, I do oot think that
weare going to Aatae Garibl, What js
being dong o this regard? What i the
\astitutional chaage that we are making ?

Are wo trying 10 bring about Consploucus
susterity ?

The real problem, therefore, as 1 seo it,
s this. 1f we want to reorient the Plan, I
think 1 have thrown & number of sugpes-
tions, which 1 hope will bo considered
by the hon. Minister and his colltagues
when the Fifth Plan is drawn up, so thit
we sball know if it is a re-orinted plan or
the old kind of plan dressed up in mather
fashionable new clothes,

But the resl problem of the economy is
one of increase in productiop, involves
ment of the small man in the increass, the
involvement of the small enttepteneur and
the small craftsman and the small fellow
in the increase, mobilisation &f resources
v a non-inflationary manner. This
involvesa big rise In the rate of real
savings, deliberately enlarging the bass of
the new entreprencur. We give loences, -
but the entreprencurs are not there; banks .
are willing to give money, but the entres :
preneurs are not there. What are we .
doing to enlarge the base of entréepreneurs
in this country ? What are we.doing.to ,
raise the rate of real savings in this eoutiv
try 7 What is the motivational action for .
promoting discipline and hard work in all
gections of the community 7 What is the
motivational background that we ure :
creating in this country ? &5

Al this can be done, in my opinion, i .
only the proper lead is given by the elite,
By elite, 1 do not mean only the Ministers;
I do pot mean only the politicians to be
the elite, but 1 mean the elite in all

soctions of society . . .

SHRIK, N. TIWARY (Bettiah) : The
hon. Member himself was a member of the
Palanning Commission. Why did e not
take up all these things at that tire ?

DR. V. K. R. VARADARAJA RAO:
1 am surprised that a scnior Mewmber like
my bon, felend should put this fype of
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this is considered to be & very great falla-
¢y, namely to entertaln such doubts. ..,

SHRI C. SUBRAMANIAM : The hon,
Member may ignore the iuterruption,

M.R, DEPUTY-SPEAKER : Ho may
igoore it.

DR.V.K.R. VARADARAJA RAO: ]
should have thought that such senior Mem-
bers liks my hon. friend would have
known it. Asto what I did and whatl
did not doas a member of the Planning
Commission, 1 can tell my hon, f{riend
about it in private, not in the House.

MR. DEPUTY-SPEAKER : That
aof relevant.

DR. V.K.R. YARADARAJA RAO: 1
wis siylng that all this could be done only
if the proper lead was given by the elite,
in ternws of life and conduct, life and con-
duct, not speaches, not slogans, not pos:-
tions in legistative attitudes, but in terms
of life and conduct rather than merely in
terems of technical improvement and finan-
cisl manipulation,

1 know that something s now being
doune to improve the technical efficiency of
planning in India. I have no doubt in my
mnd about it. That 13 a good thing and a
fine thing. But financial manipulation 1s
also going on, and that is not a good thing
and that is not & fine thing. But these two
things are not going to solve the problem.
The probloms can be solved only if the
proper lead is given in terms of life and
behaviour on the part of the elite. What
is nooded is a restoration of the Gandhian
outlook, not the Gandhian methods, not
the Gandbian industry, but the Gandhisn
outiook, the avoidance of disparities
betweon the top and the bottom, the ban-
ning of conspicuous consamption, effective
veifings on incomes and expenditure, and
willingness to share poverty if necessary,
20t to bevorse ablolutely poor byt willing.
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neas to share & cortain messe of poverty
for a generation and the giving of tosth and
strength to the forces of wooial and aw-
nomie change.

As the Prime Minister painted out, the
empioyoed have a responsibility to the un-
employed, but 1 shall add, the propertied
to the propertyless, the educated to the un.
educated, the advancoed regions to the back-
ward regions and the top throe decilos of
the popnlation to the bottom three decilea
of the population. We want targets in
terms of employment; rise in the level of
living of the poor or the bottom thres deci-
les of the population and a production
sufficient to fulfil thesc targets, radical
social attitudes and technical efficiency in
economic operations are the need of the
hour.

Perbaps, we are trying to reach one ot
the two, but not the other, Unless we have
both, we are not going to succeed. And
Government alone cannot solve the pro-
blem of Garibi Hatao, The people have
to co-oprate in positive way and not just
by voting in clections. This needs Gan-
dhian standards of consumption and mot:-
vation at the top. And I suggest that this
is a fleld where both attention and action
are reduired, and 1 hope the Planning Min;-
ster will reveal Government’s thinking and
policy on this subject when he replies to
the debats

PROF. MADHU DANDAVATE
(Rajapur) * Was the Professor referring 10
indira Gandhi or Mahatma Gandhi?

DR. V.K.R. VARADARAJA RAO:
Of course, to Mahatma Gandhi.

PROF. S. L, SAKSENA (Maharajganj)
The Mid-Term Appraisal of the Fourth
Plan is an illuminating document., I was
glad 10 hear the speech of the hon. Minister
which was a brilliant one.  There are cer-
tain achiovements 1o his credit. He said
that the size of the Plan has increased. PBut
after devaluation, I do not know how far
itisa real incrense. [ also welcome the



1 am very happy that they have stopped
imports of subsidised foodgrains which

of our fortign exchange. Then there is
import of oliseeds also. We can produce
these commodities and their import should
stop. Then we import steel, fertilisers and
non-ferrous metals, petroleum products,
All these are a drain on our economy.

I do feel that we could improve our
position In regard to agricultural produce
by better pianning snd better irrigation,
but we have not given attention to it We
can casily inciease our production in these
spheres if we go out forit,

As regards steel, what 1s very disappoin-
ting is that though we have giant steel
plants, we have to import steel. The ease-
nce of a socialist economy is that we must
have surpluses from our national projects.
But it is a very depressing picture that is
presented by these blg projects as we are
losing in all of them. T hope the Planning
Minister will appoint an action committee
to look into this and the committee will
see to it that the investments in these steel
plants give their return and these plants
really show surpluses and not deficits,

1 am very happy that sttention is now
to be given to education, health, water
supply, bousing and so on. But the amount
provided for education is too small. The
sum of Rs. 125 crores provided is a paltry
sum., Under our Constitution, we are
committed to providing free and compul-
sory edocation upto the age of 14 years
within ten years from the commencetment
of the Comatitution, that is by 1960. We
are mow in 1972, 1 thisk this is one thing
0 which the highest priority attention
shopld be giwn, 1If we open as many
wchools as possible for this purposm, we ot
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only provide educstion to the yousg bogs
und giris but also soive the problem of edu-
cated toempioymetit fo Wimé extent, 1
hepe special efforts will b made towards
this end and more moriey will be aliotted
for this purpose.

As regards health and family planning,
there are some defects in the programme.
In my district of Gorakhpur, there was s
camp held recently for one month, Dur-
ing the courte of sterilisation operations,
13 persons died. | can assert confidently
that at least 75 per cent of the people who
were sterilised were above 60 years of ags,
and work of the administration in the en-
tire district was stopped, and every Govern-
ment employee from Patwari, Lekhpal,
Regstrar, Kanungos, and Tehsildars to the
S.D.0.s all were busy hunting people for
the sterilisation operations on point of
severe punishments or hope of promotion.
All work of the administration was stop.
ped during the month. No other work
was being done. The result was that peo-
ple were forced to undergo sterilisation
operations. (Imterruyprion) 1s it good? It
makes the people detest family planning,
and more people will not come forward
hereafter for sterilisation. What is done
now js, they are given baits, Rs. 20 or
Rs. 30 for cach sterilisation, Is that what
you want? I think those who want to get
sterilised shonld come voluntarily, In fact
I think that you should not use the whole
government machinery in order to promote
family planning. There is & separate
department for it. They should do it
Why shouid the district magistrate, the
SDMa, the tehsildars spend all their time
during a whole month, in this work? No
other work was done in the tebsils or in the
districts during that month. Naturally,
there were some cases of death, because
they wanted the people to get themseives
sterilised, wot caring for their state of
health or proper nutrition, proper medicsal
treatment, proper provision for after-care
and all that, What is the resulftl The
result has been that there has been & vary
big ssiback for family planning in the diy
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{Profi ‘S, L. Saksens] )
triot, "People will not go for uuim
bereafiée. 1t was waste of money. Fur
tﬁu.“aul[hlden should really be per-
formed on people who belong to the proper
agogroup. What is the use of sterilising
pwphurhmmormmdaﬂltwu
ordér ' an enquiry, you will find 'that more
thl‘nﬂlli'thnumbuof people who were
sler mabowﬁﬂmofm 7 feel
that tamilyplmnln;pmmmmuld
be prooceded with properly and the money

allotied for it properly utilised” md not
wasfed. Now, lll:onlylwute of mom
if'jou try to sterilise people of 61’! and 70

years of age.

P

Then, you have said thai the money
wi'l be spent on labour wetfare,”* So far, I
feel not much has been ddné in that respect.
In fact, they are the thost suiceptible but
neglected sections of socfety. ' 1 find ‘that
in your speech you hidve held 6ut much
promise, and 1 hope it Will be fulfilied.
But rising prices have made the ‘condition
of labourers worse, .

MR. DEPUTY.SPEAKER 1 The hon.
Member's time is up.

PROF. 8. L, SAKSENA : About major
and minor irrigation projects, 1 am happy
about one thing. - You.have. beld out the
promise that the States have got one single-
party rule, the problem of major irrigation
will be solved by resolving inter-State river
disputes. 1 hopethat the necessary cfforts
will be made in. that direction. About
minor irrigation, 1 feel it needs to be exten-
ded very much.,

MR. DEPUTY-SPEAKER : Please
conctads.

PROF. S. L. SAKSENA : The biggest
probien: is that of spemployment. Unless
yot solve this problem, nothing good can
bappen. 1hope that for this it is necessary
that not okly jobs but land must be distri-
buted propely, and there must be progress
in education, and many more schools must
be opendd which can provide employ-
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unemployed.
MR. DEPUTY-SPEAKER : Shri

Vankatasubbaish absent. Shri Vikram
Mahajan,

SHRI VIKRAM MAHAJAN (Kangrajt
Sir, the object of the five year Plans bas
boen to raise the condition of the weaker
soctions of soclety and put the country on
a stable footing, to meet the demands
madas by the people of the country and to
remove poverty,  That is what wo are
aiming at, and these are the basic
objectives, The objectives is to see
that we develop sc fast economi-
cally that the want which is so much ia our
country is removed. From this point of
view, we have to judge the Plan.

15.44 Hrs.

(SHRY K, N. TIWARY in the Chair)

Now, the Ministry has given an appr-
alsal of the Fourth Plan and it has given us
the relevant data toshow that we have
been fulfiling the objectives to a great
extent, and in certain cases what they
anticipated has been exceeded; they have
dono beiter than what was anticipated.
For example, the resources which they
bave raised are more than what they had
anticipated,  The size of the Plan has
gone up. They had planned for & smaller
size, but it has gone up by Rs, 815 crores
and so forth. So, I will not dilate much
on the achievements. 1 would only like
to point out certain shortcomings because
that would help us a little more.

The basic difficulty that we are meeting
with is the growing unemployment.  As
evety year passes, the number of ucemp.
loyed is going up in spite of every effort to
find sources of employment, That is one
shortcoming which we are facing. The
second is that the population is going up.
Though our argicultural and indastrial
production has gone up, yetthe populs-
tion increass has beaten all oue efforts to
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the ‘conditions of
Owr Faa s to meet
sheroeminge.

Ia this particular Fian we have provi-
dsd enough resources for Mplmhc.
My learned frisnd from oppesite coodem-
ped family planning.  As persuasion and
oficial machinery were being used, be sald
we should put a stop to it.  On the other
hand, 1 submit that the time has come to
find aew methods of stopping this popula~
tion growth rate in our country. There bas
te be some sort of coercion
inttoduced to eoe that
siows down and the population
does mot multiply to such an extent that
all our efforts are set ut paught by this
growth In the last ten years population
has gone up by more than ten crores, but
the economic grewth has not been  comm-
ensurate. Thee resuit is that in spite of our
four Plans, wesdre 5till where we were at
leuwt so far s the common man is concer-
nell.,  For example, when I wasin my
constituency in December.January when
the mouw was failing, I1saw farmers with
tattered clothes, shivering. This is in
1972, in spite of twenty-five years of free-
dom So, Isubmitthat we have to meet
this problem from this angle, 1 would
request the Minister and the planning
Commission to find out a way of reducing
the rate of growth of our population, We
have teled valuntary 'methods, and 1 think
that they should have courage eshough to
say st the time has come to introduce
some sort of coerclon by way of legisla-
tion, IF they keep on walking on the
ssme old path, possibly the Fourth
Plan, the PRith Pmn or the
Sixth Plan will meét with the same
fate wiiich the previons ones have met
with, because in spite of the growth in the
economy and increase in production in the
inSustria] and agricultoral sectors, the
pépalition his beaten us In every respect,
aud e rive in the per caplia incoms has
betn vévy nomimal. 'So, while keeping
op falilig proBuctioh, we should xt the
saine'time ste thilt the growth in popu~
Ia¥ion to'haitoll or irsiowed ‘Gown so that

ii
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those who are bora are givén a fair deal by
the country. Thessfore, 1 submit that the
Planning Commission shonld coms om
with & proposal of introducing some sbrt
of compulsion to seo that this growth does
not sct ot mavght #ll our economic
progress.

Secondly, the Planoing Commission has
again gone on the same beaten track so far
as employment avenues sre concermed,
They have laid emphasis on the jobs to be
provided by the Government basically, or
m colisboration with the public seetor.
They have forgotten that it is not poasitie
for the Government or the public sector o
provide jobs for every studest or young
man whocomes inthe 8¢id. A way bms
iubefmndouwﬁwhhm
10 start his own small unit which can ene.
ble him to stamd on his owa legs. You
have to catch the young men, the student,
right in the sohool or cootioge s0 thet on,
coming out of the educational institution
he does not go straight 1o the employment
exchange and ask fora job. You bawe
not made any effert in this respect. The
result has been, in spite of four plans,
unemployment has been going up. You
have only said, “We wiil help in setting up
s0 many units. We are going to provide
so many jobs”. This will not solve the
proilems, This will only put us all in
difficdity, Even If you provide employment
in this nmnner, you will give a new
citizen just Rs. Sor Re. Ga Uay. This s
not going to taise his economic standard
or solve the country's problem. You have
to bring Inw=class of citisens who can
come out and on their own take up new
professions, start new units, otc, Yom
can do it only by a new system of plane
ning. You should catth the siudents ia
the schools and colleges, teach them new
professions or techniques, teach them how
to make radios, wireless sets or how to run
small dalries e¢to,, and give them reqpishe
finance 30 that when they cpme qut of the
coliege, they do not go 1o the employment
exchangs dlirect but set up iidr own uaits,
This is the way ln Which you can ¢oa
cortaln extent mest the unemployment
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problem. Qtherwise, you are going to
add 10 the already buge number of bnemp-
loyed & new crop every year.

Ror the last two years, in my constitu-
ency, every boy who comes out of the school
after passing matric, does not want to work
oa jand but wants some job as a chaprasi
or LDC or something, because in your edu.
cational institutions you have not taught
them to respect self-labour and doing work
with their own hands. The result is, they
all want white-coliared jobs. Therefore,
the Planning Commission should change
its approach and persuade the State
Govetnments to draw up a plan which can
give the young generations a new source of
employment through self-reliance, so that
when they come out of »their schools and
colleges, they can open some small work.
shop or take up other professions on their
own rather than seek Government employ-
ment, Otherwise, on your own you cannot
provide employment to all the new young
men who are coming out of the schools and
colloges every year and to those who are
already unemployed.

80 per cent of our population 1 India
tches on land, With every passing genera-
tion, land holding is getting smaller. 60 to
70 per cent of them have less than 5 or 6
acres. If there are 4 sons, in the next gene-
ration, each son gets just 1} acres, The
Plaoning Commission has so far wot
suggested any legislation o preventit A
holding of 14 acres puts you on starvation
fevel, The Planning Commuission shouid
persuade the State Governments 1o puss
Iegislation to prevent fragmentation of land
holdings below an economic uuil, Thuse
who are taken out from agriculture should
be given some financial help to start small
units.

It was amused to 1cad & small note by
ong of the Planming Commussion members
saying that the yield in the agricultural
secior is upto Rs. 6000 an acre. I do not
know wheibar he ever farmed xny land, |
cai bring thousands of people t0 the
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Planning Commission who are willing o
hand over their fand for half of what was
suggested by that member of the Planhing
Commission. This ié not the way planding
is done. I wish the Plannlag Commission
starts a farm, calculates the cost of farming
and then formulates the plan

I woald also request the Planning
Commission 1o persuade the government to
see that the agricultural sector is gtven s
fair deal. The levy which has been impos-
od on fertilizer 1s guing 10 injure the small
farmer and not the big farmer. lnstead of
a levey, the Planning Commussion should,
on the contrary, try to persuade the govern-
meot to give subsidy, so far as fertiliser
meant for small farmers who own five acres

or less 18 concerned.

SHRI PRIYA RANJAN DASS MUNSsI
(Calcutta South) : Sir, when I rise to speak
on this occasion un the importance of plan-
ed economy and the issues related to the
Mid-term Appraisal of the Fourth Plan,
i do not like to go into details because the
time 15 100 short. The suggestions and pro-
posals of the Mid term Apprainal un the
Fourth Plan and the specch delivered ves-
terday by the hon Munister of Planning,
Shri C, Subramantam, whie moving the
motion highlighted some of the specific
problenis and our acluevements also.
Today 1 heard the speech of our Mimister
of State for Planning, Shri Mohan Dhara.
Though | am not frustrated to hear his
speech, | must say that 1 am unhappy
because plunntng {8  such an importans
thing and the Minster 1n charge of Plann-
ing is also a very important man. So, apart
from referring to the emotional concept of
planning, he should come to the realistic
value 9l planning and the achievements so
far.

The Minister exprossed an opinjon on the
socialist form of society and be promised
a fair deal to the working class and the poor
peasantry. 1 do not understand why only
tent per cent of the means of production are
under the control of government, under
the conizol of the public sector, and the
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168t is qutaide the control of the governntent.
1 want the Migister to satisfy the House,
and the Planoing Ministry particularly
should satisfy the people of the country 8s
to what are the specific steps which they
propose to iake jo cure the disease, by what
time and in what respect.

I have gone through the report in detail.
It only ciarifies the problem—these arc the
problems which we have to face. Today
the people are not interested in knowing
what are the problems or what are the
difficulties. They want quick action and
quick results. Whenever the question of
planning is discussed, be it on the floor of
the House or in a seminar, I have always
noticed that the intellectuals try to confuse
the nation or the people with more pro-
blems. They try to ghlight the problems
rather than their solutions.

To give one example, there are many
problems all over the country, in different
States, like health, education, irrigation etc.
‘The Planning Commission has to specify
the stems which should be given priotity.
It is a mdtter of regret that even today the
Planning Commissior has not identified
which matter should be given flrst priority
and which second priority To give a con-
cicte example, Bihar and Bengal require
irrigation immediately. The State of U P,
also requires this but they also require
immediate expansion of industries in
different 2z nes. The Planning Commission’s
suggestion to the State Chief Ministers'
Conference is just to collect reports and
basing on those reports to design some mo-
del which wou'd be assigned as the task. But
not even titl today has it been decided as to
which State should be given which specific
task for a particular yvear, month or time.
Ifwe could do so and concentrate our
whole energy on that specific task for that
Year or month, the people could be satis-
fied that a major portion of that problem
or at least hdlf of that problem was solved
and the rest wé couid take up on  the hext
occasion. ‘
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But what do wedo? Weses that we
are suffering in health; so, primary health
eentres should be increased., We see that
we are suffering from lack of irrigation; so,
{rrigation should be given. We collect all
the documents and papers, jumble them up
and go through it. Ultimately, wo find that
we have developed some things | per cent,
some other things 2 per ceat and we make
that an average annual growth of the
nation But the demand of the nation,
the dema-d of che people, in particular
sectors 18 neither completely met nor parti-
ally met which could make the nation pro-
gressive.

I lay specific stress on the political imp-
act, the economic impact and the social on
cultural impact on the Plan. Wherever
we discuss about the planned economy, we
g0 into details of the economic section---
the financial capacity, economie indiscip-
line ete. | was very glad when Shri Dha-
ria, the hon. Minster, told us today thst
we should not always think on natrrow
paroclual basis but we should think rather
on the national basis. It is very good. But
unless the Planning Commission considers
the entire social, politicsl and national
objective of the country, the approach of
the Planning Ctmmission cannot be cor-
rect.

The Planning Commission suggested
sonie specific piogramme and the Planning
Ministry tonk some brilliant steps after the
Plan holiday and we are developing. There
is no doubt about it. But during the four
years from 1967 to 1971 we have seen in
all the States that the main reason for the
lack of annual avorage growth is not eco-
nomic indiscipline and social tension but
political instability also. There lies the first
problem, Because of the people’s support
or participation in democracy we have
overcome the problem and political stabillty
has ¢corte Now when we are stable we have
to tmake ap the gap, which we have faced
during the four yéars of' political tufugi},
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in our annual average rate of growth. But
when we were stable, immediately we had
to face some more problems like the war,
international problems etc., which we
thought we should take up in the other
years. In the mean time we could do no-
thing. We give our idea but they could
not materialise. If we could make up the
gap, that we have already had in the per-
jod of instability of four years, within one
year and take further steps for the latter,
then the country can be in"a stable econo-
my. But if we take into consideration
the gap we have already had and the things
which we would like to do more and com-
bine them, we shall see after one year that
we could neither make up the gap nor in-
.crease the rate of growth which we would
like to do.

The economic impact of the Plan is
one of the important things. Our Minister
rightly suggested how to control the high
prices of commodities. That example is
very bright but I will give you one example.
In the village, the village peasant produces
potatoes in the season and sells them at
four or five annas a killo to some pecple of
the locality, the storage man or the midd-
leman, because he has immediately to coll-
ect money for the seeds etc, which he had
purchased through loans from other per-
sons, But I have seen that the entire stock
of potatoes is stored in cold storage by
some mahajan, middleman or business-
man and the poor peasant had to take four
annas a kilo as his return, During rainy
season, the poor peasant has to purchase
that potato for his own consumption for 1
rupee a kilo. I asked him what is the
problem. He told me that the problem is,
if the poor peasants are given an opportu=
nity to store the entire potato, all their
share, in the cold storage, they can sell it,
procure it and send it to the market. But
the social problem is, apart from the legal
side_. apart from the planning approach,
that it cannot come into practice because
there are certain persons who immediately
take it when they give loans. That is the
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social problem, Unless we solve it, we
shall have to consider the legal aspect with
the local authorities. So, the decentralisa-
tion of power and decentralisation of pla-
nning should be done. It should be a
planned economy at district level and at
local level.

Another aspect of the planned economy
is its social impact. The Planning Minis-
ter has rightly suggested some of the achi-
evements in industry, agriculture, etc. and
also of our shortfalls, But the main thing
is how the nation is marching towards
development. The Minister of State for
Planning gave an example of the H. M. T.
and showed a wrist watch to his American
friend while talking about the progress
made in this field. He also quoted an
example of the Hindustan Antibiotics, etc.
It is good. But the progress of the nation.
is not icentified with the achievements
which can be placed before the House.
The diminishing returns, the tremendous
degeneration of society, are one of the thi-
ngs which should be taken into considera-
tion. Itis a fact that we are raising the
number of universities, expanding educa-
tional facilities for the masses of the coun-
try. But it is also a fact that as soon as
thereisa rise in material development,
there is a rise in the number of liquor
shops, there is a rise in mal-practices and
corruption within the framework of law.
That is also happening. [Itis where the
nation and the Government are not taking
serious steps. Ultimately, the people lose
confidence to pursue in the democratic
movement and to participate in the social
transformation because they think it is just
a hoax or some sort of exploitation. If
the Planning Ministry takes these things
into consideration which do not come in
the sphere of material development, then, I
think the entire concept of planned econo-
my can be a success.

I do not want to go into details. The
time at my disposal is very short. I would
only say one thing about unemployment,
The Planning Ministry is not correct to say
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because s they are confised the peeple
are confissed, that the problem of usemp-
Joymant cannot be solved with incressing
popaiation. T believe, still with the man-
power and natural resources which we
possese gpecially in the hill areas and in
the neglected areas whete the iand s not
utilised with scientific and technological
developments, il they are properly used,
and if we have a separate plan or a sepa-
rate planning bureau, I think, some people
can find new avenues of employment in
these places other than general employment
opportunities in faciorics or white-collar
jobs

With these words. 1 support the Motion
and hope that with a new approach of the
Planuing Minister, the problems which
have been highlighted in this debute would
be solved very soon within the term ol
this Parliament so that after the teim of
thus Parliament s over, after four years, at
least we can go back to the people and
show them that some of our commitments
madc to them have been honoured.

Lastly, bureaucracy has been the head-
ache of the nation I believe, the Planning
Mnister will suggest to the Chief Ministers
that whatever might be the governmental
activities, before they join the woik, they
should read the manifesto of the party in
power as to what they have committed to
the people and they should put both their
body and mind, brain and intelligence,
into that so ihat they can identify the
governmental programme and follow it up.
Otherwise, political approach of the
Government would be, quite different and
the clash would be evident.

SHRI R. D. .BHANDARE (Bombay
Central}): Mr. Chairmen, Sir, I
congratulate the hon, Ministers

for Planning, both the  Mumisters,
for giving usan opportunity At least to
study and say something on the Fourth
Five-Year Pian by way of appraissl. It is m
curigus fect to reflect upan 1hat we ars
dealing with the Mid-Term Appraissl of
the Fourth Plag withoi gotting an oppor-

tunity to study or debate the Fourth Five
Year Plan itsell. Ido not blams the
Miunister for Planning because be had
placed the Fourth Five'Year Plan ¢n the
Table of the Houee, but for want of thme
or pressure of work we could not discuss
the Fourth Five-Year Plan at ali, .

SHRI C. SUBRAMANIAM Because
you did not give priority to this.

SHRIR. D. BHANDARE : We tried,
but 1t was not possibie.

Therefore, 1 have sad that it 15 a curious
fact to reflect upon Without examung the
Fourth Five-Year Plan, we are now trying
to understand the performance of the
Fourth Five-Year Plan, and that too, the
mud-term appraisal of the Fourth Five-Year
Plan Since bath the Ministeis were npt
responsible for the Fourth Five-Year Pian
and since a number of members must have
dealt with this mid-term appraisal of the
Fourth Five-Year Plan, 1 do not want to
be critcal.

Today 1 read in the newspapers that
the preparation of the Fifth Five-Year
Plan has been undertaken and the work 15
going on.| was happy to read it, In this
connection, 1 would hke to suggest that
two types of machinery are required for
the purpose of success of Plan implementa-
tion. One s the formulation of the Plan.
The formulation of the Plan will be based
on group studies inthe Yojana Bhavan.
But the question is this : once you prepare
the Plan, whose respnosibility » 1t to imple-
ment the Plan 7 This appraisal gives us
the 1dea that programme was chalked out,
allocations were made. . .

SHRI P. VENKA1ASUBBAIAH
(Nandyal) : Targéts arc fized,

SHRI R. D. BHANDARE : Targets ace
ixed first, Allocations were made but the
moneys were spent on items other than
those included in the Plan. Therefore, an
effective machinery for implementing the
m.ohﬂ! ot “”'smﬂ Mlﬂdu ﬂ“
district level, st be devised. How the
Plapning Minister will do it, 1 leave it ta
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his ingenmity. But fthis  is absolutely
necessary, { need not give fHustrations.

fo every five-year plan, some umuar?
fixed for betterment of the downtrodden,
the under.privileged, or to use the hack»
neyed term, small farmers, margmat
farmers, and landless labour Targets arc
fixed but moneys are never apent on the
causes for which they were allotted, This
is the first point. I need not claborate
on that Both the Manisters are quite awarc
of the fact that allocations are made but
moneys ar¢ not spent on those items
atall Therefore, the necessity for the
machinery for implementing the Plan, [
would like to raise the question whether
1t s social planning or economic planning,
planning for economic or planning for
social improvement.

SHRI P VENKATASUBBAIAH .,
Socio-economic planning

SHRI R D BHANDARE : That will
be too high, rather on a tugh plane that
may be made 1 know thewe hackneyed
phrases —soc10 economic or politico-econo-
mic. But, [ would like to ask the Minister
for Planning whether arrangements for
drinking water in the villages have been
made or not and why in a number of
villages and that too, 1n the villages belong-
ing o the Backward Ciasses, provision for
drinking water has not been made at all.
Monies are allotted When Iwas in the
Sinte as Leader of the Opposition, I hap-
pened to visit the places Different pluces
were shown and a number of villages, to
my great surprise and shock, had no pro-
vision for drinking water atall IfIam to
elaborate the pomt, I may explain—this is
a fact known to you and to everybody — in
every village, there are two villages, one
village occupied by the Suvarnas and the
other villlage occupied by the Members of
the Scheduled Castes and the Sheduled
Tribes, Now provision is made for the
drinking water but in the village occupied
by thé Backward Classes and the Scheduled
Castes, the atlocations made for the drink-
ing water were never utilised but used for
some ofher purpose, This Is one aspect.

1
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Another aspect jo be told to the Hoose
is that I was shocked when I heard when
we were just taking stock of the situation,
that a number of villages which are eleciri-
fied or electrification work has been carcied
on in a number of villages—1 must thahk
those Governments for making arrange-
ment for electrification of the villages but
could you believe that in a wllages where
electrification arrangement has been made,
the bastees of the Scheduled Castes have
been meticulously avoided?

AN HON. MEMBER : They get priofi-
t1es.

SHRI1 R.D. BHANDARE * For exclu-
sion, They must hdave been given prionity
for exclusion The hon Mimster for Plan-
ning 1s quite aware of this lact and, there-
fore, the Planning Commiassion decided 10
pive more weight and attention 1w this
aspect and clectricity would be provided
for those villages occupied by the Scheduled
Castes. 1, therefore, say that planning
must give more attention so that this
aspect could be reflected 1n the formulation
of the social planning. Our country i a
country of villages and large masses belong-
ing to the Scheduled Castes live m the
villages. But, our planming has always
been based on the economi. determination,
a hackneyed term taken from the language
used In the western countries. Here,
Indian society is based on social determi-
nation, Man 18 placed and his position
in society 15 decided and hys status 1s deci-
ded according 10 the community or the
caste m which heis born  In that scnse,
the Planning Commussion has never taken
up this aspect  Some allocations are made
for Social Welfare. Some allocations are
made for Drinking water schemes, But
these allocations and programmes are 1ot
getting  implemented. Iwould like to
suggest that Planning must have social
bias instead of economic, We should bave
proper social base for buglding ourselves,

Onily one question | will ask aod then
conclude. There bave been vast disputities,
bugs economic disparitles. The gulf is
increasing betveen the sich and the peor.
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wonid therefore like that the Plapning
Comumission must decide as to what should
bethe gap in between thé rich and the
poor. How is this disparity to be removed?
What is it that should be done concretely
to remove this disparity? What should be
the range of an individual income, the
income of the individual as such, the
income of the family and the income of
the richer classes? It is this which ought
to be decided first. Let them decide on the
critenia for determining or deciding as to
what should be the range of an individual
income; let them dectde what should be the
ceiling on the income of 1he individual and
the richer classes Let them decide  what
should be the difference 1n between urban
urea and 1ural area

Sir, [ have been hearing ever since 1
came to this Parliament that monopolics
will be curtbed Fverybody would ike 1o
talk of monopolies. But, have the Plan
ning Commission, have the Government,
tried to curb monopolies 7 My own answer
in, 11 15 doub'ful. Regarding price wage
policy of the Government, have they
thought out what should be the price-wage
policy ot the Government 7 Thss should
also have been decided once for all

Sir, I need not tire you and my time 13
up. Otherwise 1 would have dealt with two
chapters, chapter on Unemployment and
the chapter on Education. Sir, do you
believe that ever since we got independence
aur {lliteracy has been incieasing 7 Do you
behive this fact ? There are more iliterates
in our count1y today at the end of the third
five-year plan, or even at theend of the
mid-term appraisal of the fourth plan than
what we had at thetime of our indepen-
dence, There are more illiterates now;
illiteracy is increasing, not decreasing.
There have been more fallouts and wastages
in education. There are a large number of
fallouts in the second, third and fourth
Standards of education.

Thetefore, Sir, this question of um-

empluyment and  this question of
education must be studied in their new
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aspects,  aspects which  will sive
us pride that our country is making

progress. 1 am not deriding whatever
progress has been made. There is no doubt
that because of Planning, our country has
made some measure of progress. There
are certain factors like drinking water,
electricity, housing. These are our ponch-
sheel, First ia housing, then health, educa-
tion, food and shelter . |

AN HON. MEMBER : Clothmg. .

SHRI R. D. BHANDARE: I am
thankful 1o hon. Members who are prepar-
ed to coriect me, in whatever mistake [
commit Eveiybody 1s thus aware of these
things, and this Panchsheel has been impre-
ssed very much on the minds of this House.
And yet we are helpless in implementing
this Panchsheel

With these words, 1 thank the hon.
Minister again for allowing us to have a
discussion on the mid-term appraisal ol the
¥ourth Five Year Plan.

SHR1 p VENKATASUBBAIAH
(Nandyal) . Adkyaksha .. .. I am speak~
g in Tejugu. You may kindly excuse
me....

AN HON. MEMBER : Why in Telegu ?
He can speak in Enghsh. (]werruptions)

SHRI P. VENKATASUBBAIAH : At
the outset, let me congratulate and comph-
ment the Planning Minister fer the very
candid and frank appraisal which he had
made while introducing the motion in this
House, Very rarely had 1 the experience
of a Minster coming forward and placing
the facts before this House for considera-
tion, so {ar as the targets achieved in the
Five Year Plans wore concerned.

While outfining the Plan achievermems,
it has been stated that though the national
income has gone up, the indusirial growth
rate has been less than that of agricultersl
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production. Agricultural production has
gone up to the satisfaction of the conntry,

MR. CHAIRMAN : The hon. Memtber
may resume his seat for & minute. I fnd
that there are atill more than 12 Members
on the List to speak, 1 do not think that the
hos, Minister wants that each should take
anly four or five minutes on this important
sibject. I do not want the House
should sit without potce after 6 p.m.
When the time is fixed already, generally
we should stick to . Therefore, what is
the pleaswure of the House ? I would like to
know whether the hon. Minister should
speak tomorrow or today.

SEVERAL
Tbmotrow

HON. MEMRERS :

SHRI RAJ BAHADUR. The Hon.
Speaker had decided that we should fimish
this debate today.

MR. CHAIRMAN : 1 did not know
about 1t

SHRI RAJ BAHADUR : It was deci-
ded esrlier Anyhow, I shall go and seck
hus permission if he 18 here, and then 1
shall speak to you,

MR. CHAIRMAN . 1 did not know
that he had decided like that . . .

SHRI RAJ BAHADUR: Wec can
certainly ask him to reconsider i, It 1
not a ruling.

MR CHAIRMAN : Allright, 1 shall
swait instrustions from the Hon, Speaker.
Shri P. Veokatasubbajah may now
continue.

SHR1 P. VENKATASUBBAIAH : 1
wié saying that the rale of growth in agri-
cultural preoduction had gone up. But
there has been & sharp decline in indus-
trisl growth, The spiritin agricultural
production hia been brought about by the
Plansthat had been drawn up by Shrj C.
Subramaniam when ho was the Agriculate
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Ministor, and the impact of tha
#reen royolution has been felt by us and we
have attained self-suficlency and self-
relisnce 30 far as faodgraina ars concorned,
and it has also givena tremendous boost
and aiso a psychological dignity to us, and
we need not import foodgrains any more,

But coming to the sharp decline in
industrial growth, we find that all our
Plans had been frustrated from the time
of the inception of these Plans, I had the
experience as the Chayrman of the Bsn-
mates Committee how bureaucracy in league
with the big capitahists had been cornering
all the industrial licences as & result of
which industrial stagnation has come into
the economy So, an honest attempt has
to be made to see that industrial growth 1
accelerated soas to keep pace with the
growing needs of our people. While
Agricultural production 1s the fra-stric-
ture of our economy, industrial growth s
going to be the super-structure. Growth
m these two sectors must be kept 1n pace.

There have been many distortions in
our Plan. For mstance, see the sorry
spectacle of sugar producuion and sugar
prices. Whtle there i3 a glut and over-
production of sugar, the price of sugar
has gone up considerably. Also with regard
to coiton production, as the Planning
Mimuster said, we are importing cotton
worth Rs, 98 crores a year. But this year
cotton prices have crashed and agricultur-
ists are 1n great difficu'ty. They have
produced cotton, but there 15 nobody to
buy. In some other sectors, the same
distortions can be seen. Take, for instance
the mineral-based industries. They are
not working to capacity. I have come t0
know that minerals are not carried to the
industries. The railway comesin. There
is no adequate supply of wagons. At the
rallway stations or at the pits, huge quanti-
ties of mnorals are being stacked. There
is some lack of oco-ordisation. These
distortiosis bave to be corrected before we
dGap g0 in for further mprovement
produstion, a
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has pointed out,
fact that people have suddenjy become
rich and are contributing by way of taxes
to the Central Government. But the great~
est asset is the peychological satisfaction
among the people that herc is a Govern-
ment which is sincere in its attempts and
is serious about implementing its programe
mes and policies. This is the greatest
asect 8 Governmeont has got; I  hope it will
not be frittered away and the Plan targets
Jeft unachieved.

MR. CHAIRMAN The hon'ble
Speaker has been consulted. If the House
is prepared to siut late by half an hour or
s0, we can accommodate all the speakers
and the Minister can also reply today.

SHR1 C. SUBRAMANIAM : | may
not be \n a position to stay late because
of some other cngagement.

MR. CHAIRMAN : In that case, I
will call upon the hon. Minister at 5.30AM,

SHRI P. VENKATASUBBIAH : When
Ispeak of resourco mobilisation, I would
request the Planning Minster to see that
there is a nanional scheme of taxation.
Resource mobilisation does not mean that
we should suck away whatever saving the
people have through tax.

16.33 bus.
{SuRri R. D, BHANDARE in the Chair]

In this context, a sinister role is played
by black money in this country, It is
adversely affecting our economy, Some
steps have 1o be found 1o unearth itand
bring it to the surface.

It may Jook (unny to say that here 13
large-etaie circulstion of counterfeit currency
in the copntry, Many a tithe qQuestions
were auked in this House, The Geoverament
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does not seem to be very much aware of
this circylation and how itis having an
adverss offect on the ecanomy.

The third point is with regard to regio-
nal imbalances. Iam afraid if the admi-
nistrative machinery does not take stock
of this situation and reorient its thinking
about tackling it and removing it fhese
imbalances will continue to grow. There
would not be much of help to the back:
ward areas. For instance, this 10 per cent
subsidy to the industries set up in the
backward areas is a good idea, and it has
been taken up very well by the people.
But in its actual impiementation the small
entreprencur is finding it impossible because
of the red-tape and also the hostile attitude
of the Governmental machinery to set up
any of these industries. So, agiin in the
name of the small entreprensur, these
industries are going into the hands of big
monopolists. Itis also retarding the pro-
gress of industrial growth in the backward
areas,

Then, what about the role of the
financial institutions * What i their atte
tude ? Is there any change in their attitude
n the present circumstances of the fin-
ancial institutions? 1 have to say with
great regret that there isnot much of a
change 1n the attitude of the financial
institutions which are intended to help the
growth of these industries in the backward
areas.

Another important point i about
the social services and the Implomentation
of the social objectives with regard to rural
housing, drinking water supply and also
electrification and so many other things
that go to ameliorate the conditions of the
common man, especially the Scheduled
Castes and Scheduled Tribes, Sir, even
in the social service programmes, we have
not progressed much. Again, in the imple-
mentation part of it diffichity is coming in
the way of fulfitling our targets so far as
the social services are opncerned, Ewven to
this day, thetoare many placss where we
do oot have m Water w; and
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after 20t0 23 yéars of our piahning, we
are not able to provide drinking water to
every village, #nd there arc many sreas
which suffer on this account,

Socondly, thére are areas which suffer
from chronic famine conditions. We
have been formulating our plans but though
we have formulated our plans and fixed
certain targets, we arenot able to do any
appreciable work in this feld. In my area,
for example, famine has become acute and
that is duo not only to adverse seasonal
conditions and lack of drinking water but
also various other factors. This also has
to be borne in mind, 1 would only suggest
to the Planning Minister 10 see that the
Btate Governments are advised to set up
statutory bodies so far as those arcas are
concerned, which have been already identi-
fied by the Planning Commission, and to
spend the allotted amount for the purpose
for which it is intended.

Another important factor which the
hon. Minister has made in his spoech is
about the forming of a water grid and a
power grid. This is the most important
thing, and 1 hope that the Minister will
be able to fulfii this promise which he has
made to the Housg.

There is plenty of water avaitable in the
Tungabhadra reservoir, but the crops are
withering in Andhra Pradesh because of
the lack of water supply. There is a con-
tradiction; the two things are happening :
there is power shortage in one Btate, and
it is surplus in another State. So, industrial
growth is retarded and agricultural pro-
duction is also retarded. All these anoma-
Jies are 1o be corrected. In this connection,
1 renlly commend the suggestion made by
the Planning Minister to see that these
national grids are formed and no State
barriers are standing in the way of universal
economic growth; and this has to be taken
" into considetation as early as possible.

With regard to Arthik Swaraj and self-
relisace. T hope we will gear ounr efforts
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and mobilise our energies to that end, and
unless we do that, it will be oo use depin.
ding upon foreign assistance. wo bave o
develop our own indigeaous talents 1o see
thal this country attaing self-reliance. 1
hope that the Planning Minister has
envisaged in his Plan and he will be able
to persuade the State Governments also
and his colleagues in the Planaing
Commission to see that whatever has been
stated here, the defects and shortcomings
that have been mentioned in the Fourth
Plan appraisal, “will be overcome and that
day will not befar off when our commit-
menis to the people are fulfilied.

*SHR1 E. R. KRISHNAN (Salem) :
Mr. Chairman, Sir, the principal objective
of planning is to achieve self-sufficiency
in food, self-rehance in industrial sector,
prosperous trade and commerce, more than
enough generation of power. and electricity
for augmenting agricultural production
so that the population of 55 crores of
people in our country will achieve relatively
high standaids of living.

So far during the first three Five Year
Pians we have spent Rs. 1960 crores, 4672
crores and 10,400 crores respectively. Even
after investing such a massive amount in
the growth of the country's cconomy, the
country is still bedevilled with the scourge
of poverty, shortages, and unemployment.
It1s not that I am saying this, but many
illustrious leaders of the country have said
this. It becomes our bounden duty to sce
where and how we have not succeeded in
our efforts and also to take energstic steps
for cnsuring the success of our plapning
effort. The discussion on the Mid-term
appraisal of the Fourth Plan has given us
an opportunity to do this,

The Fourth Plan outlay is Rs. 24,882
crores, with Ra. 15902 crores of outlay in
the public sector and Rs, 8,988 crores in
private sector. if we want to mest with
auccess in implementing the Fourth Plan
throughout' the length and breadth of the

*Ihe original speech was delvered in Tamik
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country, itis not that the Plan should be
drawn up by experts sitting in a remote
coroer of tho coumiry, in the capital city
of New Delhi, where it is not possible 1o
comprehend all the coaflicting needs of
States. One of the main reasons for the
failute is this sort of centralised planning.
in Tatndl Nadu, the Government has set
up a Planning Board for the State and also
has set up planning committees for each
district. The Planning Minister should
make an carnest endeavour 1o set up such
Planning Boards 1n other States also and he
should also sec that planning committees
are set up in the districts,

The Planning Minister, Shn C. Subra-
manwam, as 18 wont with hum, is trying to
re-orient the planning approach and to re-
organise the planning machinery at the
Centre. He invited the Members of
Parhament and ascertained their view-
points about the Foutth Plan He also
consulted eminent cconomusis of the
country and scientists and technologists
about the Fourth Plan. I would also like
to know what acuon has been taken on the
recommendations made by Tandon
Committee, which was s&1 up 10 examine
the question of reorganising the Planning
Commission I request the hon. Minster
to clanfy this point in his reply.

Though agricultural production has
masmtained stcady progress, the Mid-term
Appraisal bemoans that there willbe a
shortage of 4 to 7 mullion tonnes in foud-
gtains. Similarly there is likely to be
shortagos in cotton, jute, sugurcane and the
cilseeds The production s going to be
below the target set for thom. This is an
indication thay there will be serious
wmbalance in our import and export trade.
1t is necessary that we have to adopt a new
sirategy in regard to the production of these
itethe. It bas been plauned that 3.2 wmillion
hectares will be brought under irrigation
daring this Plan, but s0 far only 1.7 million
beotares have been brought under irvigation.
Though the aflcoation was only Rs. 44 lakhs
for misor irvigation during 1969.70 in

Tamil Nadu, the Government speat Rs, 673
lakhs. In 1970-71 the Tamil Nadu Govern.
ment spent Rs. 671 hakhs, though the
aliocation was only Rs. 499 lakhs. Greater
attention 13 to be paid for bringing more
area of Jand under irrigation. Rural
clectrification programme should be inten-
sified 50 that more number of pumpsets can
be supplied to the agriculturists.

In the matter of chomical fertilisers like
phosphate. potassic and  nitrogenous
fertilisers, the target of production is not
likely to be achieved, This will naturally be
a hamper on our programme of green
revolution, The Planning Minister should
also look into the taxes levied by the
Finance Minister this year on fertilisers,
pump sets, which in consequence * will
naturslly affect food production. I would
suggest that for centrally sponsored
schemes, the Government of India should
give 509 assistance to the Siates. Simi-
larly, the quantum of 10 assistance given
to continuing irrigation schemes which are
being implemented by the States, is not
just. This method of assistance is helpmg
only a few States. 1 would urge the
Planning Minister to look into this question
also. 1 would also suggest that the State
which 1s implementing vigorously the Family
Planning Schemes should be given additio-
nal contral assistance of 10% The States
like l'amul Nadu which have excesded the
Plan targets should be given more powers
so that they can start new projecis of
development. As there 18 no proper atten-
tion being pa:d to backward areas in the
States, there 18 regional imbalance. Special
attention should be paid to the develop-
ment of backward areas in (he country,

While intervening m tho debit, the
Pianning Minister of Btate, Shri Mohan
Dhatia, was empbatic in his utterance that
there will be effective curbs in the growth
of monopolies,  But the Prime Minister
while replying to the debate pn President’s
address was equally emphaticin stating
that, only whonmore Hocoues wire given
10 monopoly induitristists who hed the
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capacity to produce, there wonld be indust.
il growth in the country, During 1970 71
93 industrial Losnces had been given to
monopoly houses.  1am unable to under.
stand the contradiction in the approach of
Ministers so far as such important pro-
biems™ of ecomomic development are
concerned. 1 would like to know which
is going to be the policy of the Govern-
ment so far as industrial growth is
concerned.

When the Government are engaged in
implementing planued economic progr-
ammes, every effort should be made to
arrest the ever-increasing rise in prices.
When we take recourse to deficit budgeting,
we zre foroed to fill the gap in resources
by indiscriminate printing of notes, which
in consequence leads o mflationary ten-
dencies.  This in turn leads to price rise,
nullifying the planning effort, Attempt
should be made to control the price rise so
that the common people are not affected.

The Mid-term plan appraisal candidly
accepts perpetuation of social injustice
and inequality. If we are keen to find a
lasting solution to this, greater encours-
scment should be given to amall industries,
khadi and cottage industries

The entire country is reverberating with
the GARIBI HATAO slogan. Unless
greater  employment opportunities are
created, fow can this slogan be trauslated
into action? 1t is regretiuble that a massive
employment programme has not been
attemipted so far. The Planning Minister
is an experienced and capable person and
1 am sure that we will deliver the goods.
I wish to state here that he should be
allowed to be at the helm of Planning
Commission so that the country benefits
from realistic plan programmes,

Yesterdsy my senior colleague from my
Party has dealt with the issues in great
detail and J request that serious consider-
ation showld be given to the suggestions
made on the fipor of the House. With these
worda, 1 concluds,
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SHRI D. D. DESAI (Kaira) : Sic, §
would like to malke & few cbservations and
suggestions on this Mid-term Appraisal of
the Fourth Plan. In respect of power, 1
find we have grown in three vears from
14510 16.5 million KW bui this year we
have herdly added 0.5 million. Unless
and until we put 10 an additions! £ million
KW every year, there is no hope of iner-
casing the tempo of employment or
industrialisation,

About employment, I suggest that it
should be need-based and vocational.
Presently we have a large number of unem-
ployed among graduates and several other
categories, while there is acute scarcity of
vocational trainees like masons, black-
smiths, carpenters and even house servauts
and cooks. The education pattern must
charge to meet the needs of the people. We
have about 17 crores of cattle. Whereas
when wc received | crore of refugees the
country was sagging under the burden ot
their cost, we do not care enough to
improve productility of 17 crores of cattle
and the cost of maintaining them 1s hurt-
ing the country.

It was mentioned that in the private
sector, there is no appaisal by the public,
I would like to say, there is a system of
submitting accounts to Government as well
as the General Body and an analysis is
made in this respect by both,

As for currency, we are annually
devaluing the currency at the rate of five
perjeent inflation,  Government should
attempt to see that the currency is revalued
upword, rather then devalyed, because in
short it means adjusting Jownwards the
capital. savings and the earnings to the
people.

Coming to resources the cost of oolle-
ction and the cost of investrnent take away
a good portion of the resources, leaving
Toss as effective,

Caming to industry, we shall carry the
jobi to the people instead of carrying the
poople to the jobs.
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The goowth cats in  fadusiry this yeur s
1.8 percent, which is more than wiped
out by inBatlon, With 80 per cent rise in
fon years ia the coat of capital squipment,
which is due 1o inflaticn, unless and natill
we provide for the reinstatement of the
capitsl equipment in future we will have
not oaly reduced rate of growth but reduced
te of producticn.

We have today witnessed extra produc-
tion in cotton and certain difficulties to
the farmers. Government can hardly take
credit for this extra production of cotton
because it has grown in places where it did
not directly help. All the same, govern.
ment 15 not in a ponition today o extend
help to these farmers, though they have
made effort and a certan amount of invest-
ment for this needed extra production,

Coming public sector, 1t must generate
social surplues A monopoly, whether
public or private, definitely hurts the cons-
umer, thatis, the public. Therefore, the
interest of the public requires that what-
ever investment are made by the public
shouid efficiently earn adequate return and
all the social surplus should go toward
meeting the cost of additional wealth
generating facilities that the government
proposes to have.

Coming to the several achievements that
have made, if we look minutely, even our
schievement in Bangiadesh is partly due to
cuwcumstances.  Instead of gloatiag over
the matier and past and taking pride for
it.  we should thiok about it a little more
soberly and realistically.

In the field of communication, trans-
port and shipping we have a lot to make
up, particularly in shipping, Whereas in
Japan & full load of a ship of 40,000 tonnes
&rains takes threo days to unioad. In India
wo tako about six weeks, which means so
much of locked capital and extrn couts the
contumar pays, The sameis the position
in the ouse of wagons, These s 50 co-
ordinated development of transpost,

Again, what is the position ta the feld
of dlectric power?  This year we have
added only 0.5 miilion kw of power genur-
ating capacity, Thersfore we have today
idle capacity in the heavy electrical engine
eering industry. Power generating capacity
13 scarce because generating seis are not
available.  The extra investment we have
made in the capital equipment in industry
and the interruption we are having in
employment snd production will more
than offset the cost of imports of power
gonerating sets, bocause of the abseace of
which we are having sbortfall in power
generation capacity.

Regarding technology we have sosn that
a certain body has been formed by the
Ministry. We are yet to sce the tﬂm.t.
1 fecl that it should be coordinated
at the carliest. The so.called fuel oil from
coal is a little bit awsy; but it would not
be cheap. at the same timo. Governmont
bave not been able to plan and setup &
single new oll refinery during the last thres
years. It is unfortunate that this year we
are importing 600,000 tonnes of kerosene
and several other wineral oils.

Regarding import and export, we bave
today certain deficiencies which I would
not like togo into, We have a certain
leeway to makeup.  We have great poss-
ibilities but, unfortunately, we are baving
certain limitations.

Regarding the ceiling on income, this
is some what a depressed outlook becsuse
I feel that there should bs no ceiling e
per capita income as the sky is the limit,
With the natural resourees of the country,
everybody in the country can afford o be
rich. If only we apply ourselves aad our
technology and our natural resources, we
should be doing well,

SHRI G, VISWANATHAN (Wandis
wash) : Is it the Congress (R) polky o¢
the Congress (O) policy ?

SHR1 VASANTRAO PURUSRO.
TTAM SATHE (Akola) ! You seem to be
on the wrong side.
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SHAT DD, DBESAY ¢ 14m met tatking
dhout the oilliug on income = such ls
tervag of what s availble, §sm thinking
o Abssiote terins whiers every individual
should have plenty of things o live for.
Not thst we should Jive with shortages and
scafeitios but we should live with plenty.
This is someihing what we have in mind
and not the ceiling, because the country
bea pleaty of oatural resources and in
this modern world with benefits of techno
togy it ia not dificult for the counity to

genorste enough weafth for all the S5
croves to be very rich and not that they

should be pushed down snd down to miser-
able standards.

On the investment side, we shudo  do
it tn value analysis. Unless and until we
have the value analysis system. our invest
ments are not going to yi:id the return to
the extent of optimum standards.
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R SIA W e 3 wzw oA
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SHRI B. V, NAIK (Kanara): Mr,

Chairman, I welcome this present Mid-
term Plan Appraisal.

Mr Chairman, I think planning in this
country has come at the cross-roads
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because 1 think the Planning Commission
as much as the Planning Minister will have
to get a clear picture about the type of
society that we want to build up.

In the early years of our freedom, we
had a very clear-cut picture about the type
of society or at least i1he elite and the
leaders of our society had it. It was the
Gandhian model of our economy. It was
the Gandhian model of our economy in as
much as there was a sort of Gram Swaraj.
There was self-sufficiency. There was, of
course, khaddar. There were lots of mora-
listic values which were brought in, but, in
the course of the last 20 years, there have
been certain changes. The Gandhian mode
of our economy was internally consistent,
It had also a ccrtain amount of artistic as
well as aesthetic beauty we can say, but, in
the course of the last 20 years, we
had abandoned 1tbut we have not
been able 10 pick up an alternative model
The Gandhian economy or the Gandhian
economic model, though it had an artistic
as well as an internal consistency, was still
not found to be workable in the face of the
industrial development of our country and
what we brought in after abandoning 1it,
was, at best, asort of an economic cult,
It was not a sort of & system. At best, it
was applicable to a small or more enlighten-
ed section of our society and to that
extent, some people call jtasa cult and
the rest of themcall st as a sort of an
econonuc eccentricity and we have given a
go-by to the essential ingredients. To
make it into a sort of universal one, we
have not been successful, We have gone
towards the stage of industrial develop-
ment and in this industrial development,
during the recent mid=term poli as well as
in the subsequent massive poll which we
had mm March 1972, there has been a
mandate for a plan for a socialistic pattern
of society. But, in the course of the 20425
years we have certain imbdlances which
have developed in our society and of these
imbalances, the worst part bas been the
black money or the black economy or the
black market.
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There has begn u 1ot of conflict regard-
ing the sectoral claims. Let me complete.
T am developing only onc point. Thers
has been a coaflict regarding this black
money. Ina way, there is no such sort of
a free sector or private sector left in this
country except the black money sector
where there is this principle of laissez faire,
where there isa group of entreprencurs,
where the interest rates, the deposit rates
as well as lending and borrowing rates
have got their own value, and their own
norms. That is the only private
sector which we bhave left in
the country and the rest of the sectors
are at various stages of the public sector.
Now, Mr. Chairman, why 1 am trying to
make out this point is, these inter-struct-
ura! differences and inter-structural conflicts
anise because in the course of the last 20
years we have abandoned Gandhiji’s model
of society as well as of economy. We did
not have a clear conception as to what
should be the alternative model which we
are going to effect, although we talked
about the socialist pattern of society. It is
therefore that we have found ourselves in
this sort of mixed economy. In this mixed
economy therc is the State sector, the
public sector. There is also a sort of joint
sector and there is the so-called private
sector, the organised private sector, which
18, the black-money sector.

Mr. Chirman, whether we take the
small farmers medium farmers or the big
farmers, or the traders, we find that three-
fourths of them are self-employed in this
country. They may be sell-employed in
venture capital; they may be self-employed
on their own land; they may be self-emplo-
yed on their own business. If we take a
very dilettante view about the socialist
pattern of society and say that the entire
private sector of our economy has to be
nationalised or even if we go for ocertain
very favourite lobbyists' cluiches like
commanding heights of the economy-—I
have nothing against it, 1 am for it, a8 a
commuitted socialist, I am going to work for
it,—~where we have got three-fourths of
our people making a living by themselves,

CHAITRA 17, 18% (54KA)

Mid-Term Appraisal (M) 190

not as part of any organised sector, under
these circumstapces, however much we
might talk about nationalisstion as a
panaces for all our national {iis, for alj our
national problems, is not the correct thing
to do, and this, Y would say, Mr. Chsire
man, for the attention of our Plenning
Minister, is not going to slove any of our
basic problems, whether it is about the
rate of growth or of soclal justic.

Why I am saying this, Mr. Chairman,
is that for the Isst 20 or 25 years the plan-
ning machinery has principally depended
upon one instrument. | mean, the instrue
ment for the implementation of our plan,
That instrument has been the Govern-
mental machinery sad the Governmental
machinery,~uncommitted as it is, though it
tried to deliver goods toa certain extent,
to the extent that it was possible,~has
not certainly been able to have an ideo-
logical content 1n the performance of its
work.

Therefore, under these circumstances,
we have got to find out an alternative
source for the implementation of our
plans. For this we get our Ruling Cong-
ress which has said that it is going to be
an instrument of social change, but I
wonder whether in 2 multil-party system
our economy as well as in our society, we
would have a situation where one party
alone could take up the responsibility of
transforming our entire society. The trans-
formation of society is not possible to be
accomplished by a set of people who are,
1 may say, conformists, The transforma-
tion of the society has to be done by non-
conformists, because, it is these people
who are going to be the reformers, the
transformers, and as long as the imple-
mentation of the plan and its ideological
content is going to be given to a coterie of
a small group of conformists, to that
extent, Mr. Chairman, our ideology of
socialist goal of society is not possible,

Iwould like to make & suggestion
whether in this transformation we can
abandon our age-old method., Can we
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bring planning somewhat above the level
of party politics? Inmy view, the plan-
ning Commission ought to give thought to
this aspect, and in that process, give acco-
tmmodation for almost all shades of
opinion. Because, planning cannot be left
a8 a sott of tool of the party machinery it-
self. For this, I would suggest, we would
have to make use of the tool of our educa-
tional system, of our schools and high-
schools and class-rooms, as well as the
universities, in trying to translate this
plan of oursinto areslity,

1 had many more points to make, but I
shall take some other opportunity to do
9. In conclusion, I would say only one
thing, and that the transformation of our
society into asocialistic society 18 a long-
term project. Socialist society 18  not
like Instant Coffee, but it 15 a distant
goal. In these circumstances, I would
suggest that lot us treat this period as a
period for laying the foundations of a
socialistic society.

SHRI KRISHNARAO PATIL
(Jalgaon) : At the outset, I would like to
congratulate the Pilanning Minister and
his team and express my satisfaction at his
having brought forward the Mid-term
Appraisal of the Fourth Five Year Plan
before the House for discussion.

The report gives a very clear picture of
the Indian ecconomy and indicates the
various problems to be faced by the
country in fature. Some hon. Members
had expressed their doubts and fears
during the course of their speeches regard-
ing the overall planning policy, approach,
performance and achievements during the
course of the last twenty years of planning,
Icould understan® and appreciate the
anxiety of hon. Members regarding the
shortcomings and in  achievements, regar-
ding the faliures in performance of schemes
and the regional imbalances. But |
cannot appreciate their deep doubts
¢garding the direction of the Plan itself,
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Planning is a contintous process of
development, and in such cosntinucus sl
round development of the country, the
short-term objectives may change. from
plan to plan havingin view the urgent
needs of the country. This change in
approach does not necessarily mean than
we are going in a wrong direction. It only
means a change in emphasis and prioritres
to some extent considering the uruence of
the problem, and this is the essential
feature of democratic planning

In spite of varsous defects and failures
in the process of planning during the last
twenty  years, the country as g
whole can claim, aud we can also
clatms, that we have succeeded 1n
laying down a sound foundation for the
Indian economy and have reached 4 stage
of economy which can self generate the
required strength and additional resources
which can bear the burden of any even-
tuality or emergency resulting from natural
calamity or humin calamilzes such as
foreign aggression or 1nternal disturbance.
This 1s a matter of great sitislaction to the
people of India, and 1t has created confi-
dence among the indian people Confi-
dence 1s the inherent strength of India
today and that signifies the success of
democratic planning.

1 would not hke 1o repeat the sugges.
tion made by some of the hon. Members,
but...

MR. CHAIRMAN : It is not the prac-
tice here to allow Members to read out
written speeches.

AN HON. MEMBER - He is speaking
for the first time.

MR, CHAIRMAN: 1 would request
all hon Mcmbers to bring their notes and
consult them and speak extempore. On

this occasion, I shall allow the hon.
Member, but in future, he should  bring
notes and consult them and speak

extempore



193 \ Pourth Plan

SHRI KRISHNARAQ PATIL : I would
pow like to give some of my suggestions
régarding planning and implethentation.
The first is a very concrete suggestion, and
itis that a very bold stand constant and
vigorous efforts are necessary to mobilise
additional respurces by tapping all the
resources including hidden resources to face
the critical economic situation and the
pressing and critical problems. Secondly,
the implementing machinery must be
reorganised, revitahised, tightened
and channelised to add to its
strength and skill to execute the pro-
grammes with the utmost efficiency. It
should be developruent-oriented cadre in
the real sense of the term, Thirdly, nvest-
ment priorities should be propeily laid
down, The first priority must go to
defence, the second to firigation and
power, and the third to rural development
programmes such as drinking water supply,
rura!l housing, link roads, minoi urigation
and small-scale industries. Then, the
stage has come when we should stand
guarantee for work. The huge man power
of our country must be properly uti-
lised. This is an area where there has not
been proper planning; there has been no
proper assessment or survey. This isa
very sorry and disappointing festure of
our planning. I feel that the stage has
come now when we must stand guarantee
of work to all citizens.

In this connection; 1 would like to say
something about some States. States like
Maharashtia, Andhra and Tamil Nadu
have teken a good initiative to proceed
with the implementation of programmes,
developing their own resources, chalking
out and finalising their programmes and
carrying them out. The Centre must stand
guarantee to such States by way of provi-
ding some matching or block grants.
This is very essential to encourage them to
eradicate poverty and unemployment,

Then control over trade and marketing
is essentinl to control the country's
economy and check the rising trend of
prices. There must bea price guarantes of
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essential commedities to consumers, and

also a guarantee of reasomable price to
the producers. If we realty want to step up

our programme of production and incréase
the rate of growth, there must be this
balance kept, This parity in the prico
structure is essential.

Apart from guaranteeing the prices of
essential commodities to consumers, there
must be means devised to ensure easy
supply of these commodities at those prices.

Expansion of the public sector is the
need of the hour., The last one
decentralised planning. This is wvery
essential to correct regional imbalances.

These are the observations lhaw‘ to
make.

MR. CHAIRMAN : The hon. Minister.

SHRI PARIPOORNANAND PAINULL
It was announced by the Dy, Speaker that
the time would be extended by one hour,
SOME HON. MEMBER ROSE—

MR. CHAIRMAN :1 am very sorry I
cannot accommodate the many names still
in the list. We have to conclude the debate
today and 1 have called the hon. Minister.

THE MINISTER OF PLANNING AND
MINISTER OF DEPARTMENT OF
SCIENCE AND TECHNOLOGY {SHRI
C. SUBRAMANIAM): Mr. Chairman,
Iam really happy that members have
evinced great interestin this debate, The
very fact that there are many more members
who are cager to speak only emphasises the
importance of this debate and tho earnest-
ness of members, not only to try to under-
stand the problems involved io the
process of planning but also to suggest
sojutions to them. As far as the objectives
are concerned, I think there iy
goneral agreement. These objectives
have been placed befors the public in
unmistakable terma, First of al], we baye
made a commitment to the people {hat we
will esadicate paverty, gartbi Hetao. Por
this, we have to tackle thes pro-
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blems of unemployment. Thersfore the
second commitment we have made to the
people is 10 tackle this problem, The third
commitment—which is a corollary to
the first two is to effect reduction of
disparities that exist in seciety today,
whether they bs regional imbelances or
imbalances as botween individuals and in-
dividuaks. The fourth factor that has come
imto the picture today is self-reliance.
Particularly after the experience we have
gope through the last year, it has
become necessary to ensure that we become
self-reliant in our effort to march forward.
while these nbjectives are accepted as a
whole by all shades of political opinion
naturally. to the approach to those
problems and the solutions to those pro-
blems, every political party has its own
formula and has 1its own approach
t¢ the planning and the solutions.
Butas I put it in my speech in the
very beginning yesterday, what is the
experience we have gained from our
planning effort during the last 21 years ?
Have we to make a different approach
with regard to rtackling the problem
of poverty ? In all the previous plans,
while we did emphasise this aspect that we
should give a better standard of life 1o the
entire population, still the emphasis was on
growth, It was only on the basis of
increasing the GNP that we thought we
would be able solve these problems.

‘We aiso had a belief and faith that once
this GNP increases, ail the other problems
may take care of themselves. But experi-
ence has proved that while the GNP may
increase, whether it increases to the extent
we anticipated or not, poverty need not
be eradicated. That is the experience.
Therefore, do we stick to that approach of
socking increased GNP and allow things to
happen and pereolate in the natural course,
0 that the people at the jower level also
nitimmately got the bonefits of this develop-
ment? perbaps it might happen if we had
the time in cur favour and people, partiou-
larly st the lower levels, were patient,
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were rosigued to thelr fate, But that is not
the state of affairs.

Therefors, we have to change otf strate.
gy and to make a frontal attack on poverty,
and a frontal attack on unemployment.
Unless we do this, eradication of
poverty will be a mere slogan, as is empha-
sised by many ol the political parties. I
agree that this will remain & mere slogan
unless we change our strategy to a certain
extent and make this frontal attack.
It is this which I wanted the house
to discuss more than anything else, so that
the Planning Commission may have some
guidance in approaching this problem.

Naturally, when we think of making
a frontal attack on poverty, it means
providing the basic minimum needs to the
people who do not enjoy it today. That
should be the basic objective of our plan eff-
ort particularly during the fifth Pian, Even
for providing these basic minimum needs,
there has got to be growth and greater
production.  But in this context, the
compnsition of growth becomes different;
the components of production become
different. As a matter of fact, we can
have more and more production, but
production for the benefit of the richer
sections of the people, for luxury
consumption, We may sec that there
has been an ijncrease in the GNP
but still that may not benefit the poorer
sections of the people. That is why
not only production but what we
produce is important. This I8 where we
have to alter the strategy; not only do we
have to produce more, but producs thess
goods which ate necessary for mmss con-
sumption, which are essential for meeting
the basic minimum needs of the people.

That doos not mean going back on our
strategy of improving solence aand
technology, As & mitter of fact, when
we analyse the problem of providisg
the basic minimum noeds of the commu-
nity, it becomes afl the more necessary to
apply science and technology to much
graster oxtent thao before, And theve-
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fore, it is not going back to « primitive
state of society whers we develop 8 culture
of poverty and say that we have achieved
a certain level of satisfaction and content-
ment. It is npt that approach that we
want to make. On the other hand, we want
tomake a dynamic approach in this
matter. By the application of science
and techoology, we want to take the
community forward, so that we provide
the bagic minimum needs, and the concapt
of basic minimum needs would also go
on expanding. It is from this point of
view that we have to find out how we
approach the Fifth Plan.

1 am glad that my learned friend
Dr. V.K.R. V. Rao raised certain basic
issues. Thesc mre very important, parti
cularly 1o this programme of eradiction
of poverty and providing the basic
minimum needs of the masses. While
production is important and what we
produce is important, it is also impor-
tant that the benefits of this production
reaches the masses of the people. That
could happen only when we provide
the purchasing power tn the people.
Provision of purchasing power can
be only through an employment progra-
mme. That employment programme
should be linked to our produc-
tion and developmental programme. So, in
short, this 18 the strategy we have
to adopt in the Fifth Plan. It is from
that point of view that we have to look
at institutional aspects, various organisa-
tional aspects, especially with regard to
resource mobilisation.

When we want to provide the basic
minimum needs to large masses of
the people who do not enjoy them, and
particularly in a short period of time,
say five to ten years, it could happen
only on the basis of restricting conspicuo-
us consumption at the higher lével.
Without thmt you cannot tackie poverty
aod provide basic mipimum noeds.
How ate we going to do it ?
Dr. Rao put the question : How
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are we going to have savings?
Savings can be brought about only by
restricting consumption, Where can we
rostrict consumptiont At the lower level
they are not comsuming much. Therofore,
consumption haes to be resiricted at the
higher levels where they are consumiog &
little more. May bé even that consumption,
when compared o consumption levels in
America, may not be adequate. But taking
the country as a whole, we have to
restrict consumption at the higher level.
That is the only way to have savings
and investments and production for the
benefit of the masses,

SHRI K. MANOHAARAN (Madras
North) : Hew can you restrict it ?

SHRI C. SUBRAMANIAM : That is
the yuestion 1 have put to the House.
Not that I do not havea atrategy for it,
but I wanted to know what this House
has to offer to me.

SHRI VASANTRAO PURUSHOTTAM
SATHE : Do not allow them to produce
those books,

SHRI JYOTIRMOY BOSU : (Diamond
Harbour)Give them more licences for more
concentration of wealth as you have
done 1n the last few years.

SHR! C, SUBRAMANIAM : Once
thesc basic concepts are accepted, the
action that we have got to take almost
follows. As the  hon. Member
pointed  out, even in licensing,
whether it be the bigger houses or the
smaller houses or the public sector,
what we are going to produce is imper-
tant. If we give licences for production
of goods which could be consumed only by
the richer section, then naturally we have
to leave purchasing power in the hands of
those people for purchasing those goods.
Otherwise, there will be a put
There will be & recession. So, the patiern
of production also has to be laid down.
Once that is dome, we cao emsily fnd
out where it has got to be protuced,
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*‘shall not obsiruct proceedings, hiss or
interrupt and shall avoid making rum-
ing commentariss when speeches are be-
ing made in the House."”

Hon. Members may take note of this
rule.

SHRI C. SUBRAMANIAM : This is
where our aincerity is going to be tested,
and not with regard to various other act-
ions which we take. Our sincerity is
going to be tested by asking what is going
to bs our attitude on land reforms,
ceilings and the policy of land to the
tiller. 1 hope and trust that over the next
two years the atmosphere will clear and
we will be able to put through a radical
land reform programme which alone can
form the busis for a programme for
eradication of poverty.

Secondly, when we want to have
modern agriculture, as we should have for
improved production, it cannot happen
unless we have an industrial backing for the
programme. This requires a sophiaticated
fertilizer  industry, plant protection
chemicals, new implements, and so on.
And, when we produce at this higher level,
post-harvest operations become important ;
they are storage, transport, processing
and distribution. Even here, industrial
backing becomes necessary. Thas leads to
various other industries which become
necessary for producing these essential
materisais,

Then, take the question of providing the
basic minimum need, particulary the essen-
tial articles which are required for every
human family. Take fuel, apart from food.
Today we depend largely upon whatever
fuel ig available from the forest, by cutting
of the wood. But when we improve the
standard of living of the people, even the
cutting down of the forests would not
provide enough fuel,

Therefore, this requires application of
Scionos apd techmology to the available
tatural resonsoss ® be provided as fudl.
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Coal is available, but ¢oal certainly cannot
be used directly; & has got to be soft coke,
Domsstic coke has 10 be produced. Think,
in terms of providing miilions of people
with soft coke apart from other things, as
fuel. This requires a set of industries,
and there are  many by products which
will have to be processed.

In the same way if you take the clothing
or housing requirements, industries become
necessary and that will have to be taken
care of,

Therefore, industial production is & must
not only for the purpose of backing up our
agricultural production but even for provid-
ing the basic minimum needs of the masses,
Naturally our priority will have to be
investment in industries which produce these
mass consumption goods rather than luxury
goods.

If this is accepted, what sort of
industrial pattern do we want to develop ?
We have laid down the policy that
public sector will have predominance evea
though we have allowed & mixed economy
to subsist in our country, 1 think, it was
Shri Jyotirmoy Bosu, who made the
criticism that we have not made progress.
Perhaps he might say that there is
not adequate progress. 1f you take the pro-
gross during the Plan period, you will find
that at the commeacement of the period we
had Rs. 29 crores of investment in the pub-
lic sector. It ross to Rs. 81 crores at the beg-
inning of the Second Plan. It was Ra. 953
crores at the begining of the Third Pian
and it is Rs. 4,500 crores today. Iam not
taking into account the railways, post
offices, and other undertekings. 1 am taking
into acoount investment in public sector
industries as such.

SHRI JYOTIRMOY BOSU: I talked
about the outcome in the shape of
resources.

SHRI C. SUBRAMANIAM : Therefore
we bave made investineats in the pablle
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sector. That caugot be denied. We have
given importance to that

I do agree that we are not satisfied with
the performance in the public sector That
is actepted by everybody. Therefore, if we
are wedded to the public sector expanding,
what is important is to see that this
improves, and not that, because it 18 not
performing properly at present, we should
give up the public sector and get ourselves
oriented towards the private sector. That
1 why I smphasized that we are taking
all steps improving its performance

I had experience as a mumister in
charge of public sector projects I
would like to tell you that it 15 not
an fmpossible task, It is possible to improve
the performance of our public sector and
there are already signs that it would 1m-
prove and would continue to improve 1
want to give this assurance to the House,

When we particularly want to reduce
dispanities 1n the rural sector, 1t caonot
bappen only i one domunant, major
sector, in the rural arcas alone, and you
can have your own structure for the
urban and the ndustrial sectors What
happeas in the rural sector will have to
get reflected in the urban and industrial
sectors; Otherwiso, you cannot put through
a rigorous land reform programme. Not
only with reference to the ownership but
even with reference to (he pattern of produ-
ction, we have to Jook at our mdustrial
policy, review it and evolve a relevant in-
dustrial policy against the background of
the objectives which we want to achieve as
quickly as possible. This exercise 18 also

going on.

While these things are going on there
are certait basic things on which we
should all be agreed and on which
you will have to take action.
Hon. Members expreseed concern about the
rising prices; naturally so, because il there
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is » continuous rise in prices, thers is eto-
sion of the purchasing power. Here also,
do you want to control the peites of the
entire production in the country, that is,
of all commodities 7 Or do we take hold of
certain essential commodities and say that
their prices will be controlled and made
available at reasonable prices to the
people 7 We have to identify essential
commodities and these could be easjly
dentified, say, foodgrains, sugar, fuel,
cloth and certain other things.

Can we do this 7 We have attempted to
do it Whenever an emergency arises, during
war time, we have a strict rationing system,
Whenever we got into a situation of
scarcity, we try to doit. But assoonas
we get nto & comfortable position, we
relax and even dismantle the cntire
machinery which had been bwit up
for the purpose of procurement and
distnbution. 1If we have an ad hoc
or short-term programme of
meeting an emergency alone, we are
bound to get nto difficultics We
have to work out a long-term strategy
with regard to the production, procure-

ment and distibunon of essential
commodities. We are now trying to
work this out In respect of other

commodities, it 1s left to the purchasing
capacity and to the eccentricities or Jikes
and dishkes of persons to pay more and
get them certain articles. But the basic
commodities which are cssential for the
common man, should be taken care of.
In my view, this should be the price
strategy.

With regard to production, while all
these institutional changes are necepsary,
ultimately it is only human effort which
can produce things. Particularly, in the
industrial sector today, we have run into
difficulties due to very many rcasons. Itis
pot the same reason, the same cause,
which bas reduced producuon in the
industrial sector. If we aaalyse it scetor
by sector, in some cases, it is for want of
raw materials; in some cases, it i the
trapsport problem; in some casen, it jo the
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maintenance problem; In some cases,
certalh matginsal components are not
avaiiabje and in certain other cases, it is
the inofficient management. But there
is one common feature which exhibits '
itself in all these arcas is the industrial
relations. How are we going to tackle
this problem ? After all, nobody can
say that we are backward as far as

labour legislation is concerned. I
think we are one of the progressive
countries  with regard to labour
legislation..

SHRI INDRAJIT GUPTA : Labour
jegislation is not only backward but ina
modern industrial society it is primitive

SHRI JYOTIRMOY BOSU : 1 am
silent; T am checking myself.
SHR1 C. SUBRAMANIAM : I am

glad you are exercisiog some restraint, But
if what we consider as progressive labour
legislation does not deliver the goods, then
that 1s not adequate. Of course, his
concepts are different. We are talking in
terms of what exists 1n the country and
the system in which we are working. If
some other system comes into existence,
industrial relations will be on a
different footing. There can be no strikes;
there is no question of protests. [If we
reach that siage, then no legislation is
necessary; it 1s a compleie ordered society,
But, fortunately, we do not live in such a
socicty, 1 hope that is not the goal we
are aiming at. Therefore, in the present
context, if the industrial relations have
got (o improve, wo bave to make
cortain structural changes.

8HRI K. BALADHANDAYUTHAM
{Coimbatore) : Your model is America.

SHRI C. SUBRAMANIAM : It is not
Russia also. We have got to have an Indian
pattern which we want to evolve. There»
fore, some structural change has got to take
place, particularly if we have to give
inosative and motivation to labour to
produce more.  That is not going to
bappen in the presant context where he gets
cerinis remunesation which, however good
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it might be but when compared to other
people who are getting remuneration ata
higher lovel, he feels is not adequate,
Therefore, this aspect of industrial relations
has to change, Ascven on land, the
relation has to change, here also the
industrial’Yrelation has got to change,

18 brs,

And how are you going to bring that
about ! This will have to be consis
deved. (Imterruption) Iam not suggesting
any solution. But the prosent relationship
has not delivered the goods and, therefore,
we have to change it, There are ever so
many patterns; I do not know whether it
15 American or 'Yugoslavian pattern, which
18 sell-management, or some other pattwn
where you make the labourers the owners
of the factory; I do not kmow. Here
1san area in which hard thinking is
necessary and a national consensus is also
necessary. There is no question of playing

politics. If we play politics here,
we are playing a daogerous game.
Therefore we cannot tinker with

this problem. That is why some basic
thinking and not sniping at people whether
it is going to be American or Russian,
is necessary with regard to what we
have got to evolve, taking imto account
the conditions existing in our country.
1 would request the hon. members
belonging to various political parties not
to be obsessed with what is happemaog
i other parts of the world; we may have
to gain something from the experience of
those countries, but taking into account
the conditions existing in the couatry, we
have to bring about a new industrial
relationship. Otherwise, we may have
investment, but there will not be producs
tion. We may have new science aad
technology, but still there will not be pro-
duction. Therefore, this iz another basic
matter on which we have to evolve a
national consensus. (laterription)

Of course, an appeal has been made
that there should be no strikes or lockeouts.
It is all right; us a short term megsure, i
will prove effective, Butl do mot know
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how far the political purties would
reapond to it; it is the political parties
whé to respond because even
Ishour s in the hands of political
parties. A trade union is not merely
& trade union; it has become an
adjunct to political parties, Therefore, it is
the political parties which have got to come
fo an agreement first on what s
called moratorium on strikes and
lock-cuts. In my wiew, moratorium
alone is not going to produce results; it
might, for a short term, till we evolve a
better industrial relationship. This may
be a truoe; but & more subsisting industrial
refationship will have to be worked out.
It is not that I have no ideas at all,
but I do not think I should dilate on
it and explain it here; it has to be
done in a different forum, Whatever
the other steps we may have to
take, industrial relations have fo be
tackled in a very realistic manner,
Without doing that, we are not going to
have increased production which alone
would eradicate poverty.

SHRI D. K. PANDA (Bhanjanagar) :
'What is the realistic manner ?

SHRI C. SUBRAMANIAM : Kindly
tell me what it is.

Then we come to another aspect about
which we have been struggling for the past
25 years, ever since we attained indepen-
dence. It is the implementing agency,
our administration at the various
jevels. We have come to the conclusion
that there is no use blaming the indivi-
duals a8 if we areall much better people
thaa thoss who ate occupying the positions
w9 officials. They also belong to the same
stock. And they are better trained
and more talented. But they function

in a particular  system, As
long as that system s there, we
cannot blame  the individualy

we have come to the oconclution
that this system has not delivared the
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goods. We have gof tn change that,
It was for that purpose that we had the
Administrative Reforms  Commisston.
Stil] we are strggling with  the same
system, with the same procedures, znd we
find ourselves in difficulties.  While
we think in terms of Fifth Fan
and better implementation, we have to
devote attention to the administrative
systems at various levels. ‘That has
to imptove at various levels and particu-
larly at the ground level where imple-
mentation has to take place and at levels
where decisions have to be taken. I do not
know how far we are prepared to change
the system and bring in chapges in the
administrative system. If we do not do it,
it is going to be a disadvantage in our
approach to the solution of the problem
and in fulfilling our commitment to the
people.

These broad aspects have all to be
taken into consideration. Unless we find
solutions with a broad national consensus
these problems, ali the other datails would
be of lesser importance. Once these basic
decisions are taken, ail the other things
would fall in line. If you don't take these
basic decisions, taking decisions on
marginal matters might have marginal
improvements, ‘but we are not going to
meet the situation as a whole. This,
I fecl, is the task of the nation
to-day, It s the task before Govern.
ment to-day. It is also the task of the
planners. Planning also has become attuned
to these new problems and new approaches
and all the time, we are trying to find solu~
tions to the best of our ability. 1 am not
prepared io sy that we are ail so good
that we shall solve many of the problems.
But we are trying our best to listen to other
people and try to find as best a solution
as possible.

I would like the House to approach
these problems having regard to our
natiopal commitments, Bven though Garib!
Hateo i3 a commitment mpade by one
Party, it has become @ sationsl comamit-
ment because ft it the mandato which the



B NG

people hive glven, Even the other political
Partics whith might have some reservations
these programmes and slogans, witl I am
sure, get commitied to these objectives,
80 [ want the co-operation of all the
political Parties, not only durlag this debate
but later on also. That is why we want to
get the Members involved more and
more, aAnd also the political parties

and other experts, sclentists, technolo~
gists, economists and labour leaders

Involvement of people does not mean that
yougo and ask a peasant ora labourer

Itis the involvement of the people at
various levels which will produce the
result, We want to make this particular
approach.

With regard to the Fifth Plan, If hon.
Members would think after full considera-
tion, that this is not adequate and some-
thing more will have to be done, we will be
only too glad to have the suggestions of the
hon. Members or of anybody else who has
got any suggestions 1o make.

With regard to regional imbalances,
some points were made, particularly, by
Mr. Bosu. If I don’t answer them, perhaps,
he might get offended. He has shown some
patience and restrant.. .(Interruptions) and
I should deal with his point, He has
particularly highlighted the problems of the
porth-eastern region, I know it has got
peculiar problems, particularly, political
problems which had intensified economic
and social problems. Fortunately, a new
state of eaffairs has come into existence.
This is not to the liking of the friends
there, But, whether it is to their hking
dr not, 1 am sure they would welcome
the stability, the political stability that
has come about even in their own State
of West Bengal. Because, otherwise, in
apite of investing crores and crores of
fupces, we would not have achieved the
results, we would have achieved only
confasion and chaos. Conditions have
been established where, even If wa are
prepared to sink money, it will produce
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problems of West Bengal, 'Weo will bmve to
look into the problems of the northe
eastern region which with the vast indus-
trial resources, is still backward. But, I
will not say that in the north-cestesn reg-
fon, all the states stand on the same foot=
ing. West Bengal stands on a complesss
diffcrent footing altogether, Fill recently,
it was themost progressive and the bem
industrialised State and ahead of other
States. But the friends there have managed
to create such a situation there that it has
become a pari of the other north-castern
States, Perhaps, if things had been allowed
to continue {n the sameold way, they
would have become much worse than even
Assam, Meghalaya and other regions there,

SHRI JYOTIRMOY BOSU: I am
SOFry you are mistaken,

SHRI C SUBRAMANIAM : We
have to look into these problems, If
more fnvestment is necessary, that
will have to be given prionity. In my
view, West Bengal problems are peculiar
and Calcutta’s problems are peculiar.
Calcutta problems cannot be solved unliess

we solve West Bengal's problons as &
whole,

Iwould tike to make oms submis.
sion to Mr. Bosu. Heread out the plan
figures, He said West Bengal has got
a smaller share, If he Jooks into the
central assistance given, he will find
that it is as good as any other State. But the
resources within his State has been much
less. Ido agree. That is due to the inter-
nal conditions, He should realise that more
than Rs. 140 crores have been allotted out«
side the plan for Calcutta’s development.
That work is goingon. It is only for
accounting purposes that it is outside the
Plan. But it |s more than plan expenditurs,
If he takes that into account, he will find,
West Bengal Is already getting preferential
treatment.,

SHRI K. MANOHARAN : That b why

some Totults, 'We will have tg laok fule the - - boshyi righimil distrigimtions .
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SHRY C. SUBRAMANIAM: It is gotting
much better treatmenpt. That treatmsnt
ia pecessary for West Bongal, 1 do
mot say we should not give it
If ibat is taken into account, the
States which have to complain would be
Assamy and Nagaland and other
States. Their probiems will have o be
looked into.

Fortunately, the northeeastern region
presents a new picture now, after the emer:
gency of Bangla Desh, That north-eastern
region will have (o be looked into ina
different Light altogether. The Planning
Commission will devote its attention to
this  region, taking into account
the new situation that has now arisen. I
want to asgure Mr. Bosu and his friends
that we have plans for the development of
the north-eastern regron. In the Fifth plan,
1 hope, he will drive some satisfaction when
he fooks into the projects and programmes
that we have for the development of the
Northeastern reglon.

This, In short, is what I waated to place
before the House in reply. Not that I have
meet every point, which has been raised in
the House, because that would require
much longer time.

As has been pointed out by my Collea-
gue who dealt with the problem more
exhaustively, we are in a political and

1
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forward in avery big way to fackle this
peoblem. Many people ask, this approach
was not made doriag the Flrst and the
Second Plan, They must leok futo the
order of resources available and
put into the plan. In the First Plan,
the outlay in the public sector was Rs. 1960
crores. In the Second Plan if was Rs, 4672
crores. During the Thisd Plan, it was
Rs. 8577 crores. These are the actuals I am
gwing. During the Fourth Plan, it was
Rs. 15,900 or Rs. 16000 crores. Having
buiit up the industrial capacity and the
agricultural potential and the infra-strucs
tures, we are in a position today to make
a frontal attack on poverty and unemploy.
ment. With this new political stability
in the country, I am sure, not only
during the Fifth plan but during the rest
of the Fourth plan, period also we can
make & dent on the problems and
leave somewhat an easy situation for
our successors to deal with,

MR. CHAAIRMAN : The Debate on the
Motion is concluded. The House now
stands adjourned to meet at 1l A M,
tomorrow.

18.13 bre

The Lok Sabha then adjourned 11l Eleven
of the Clack on Friday, April 7, 1972)
Chaitra 18, 1894 (Saka).
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